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FIFTY-EIGHTH REPORT OF THE COMMITTEE ON PETITIONS
(SIXTEENTH LOK SABHA)

INTRODUCTION

|, the Chairperson, Committee on Pefitions, having been authorised by the
Committee to present on their behalf, this Fifty-Eighth Report (Sixteenth Lok Sabha) of the
Committee to the House on the Representation received from Shri S‘atyendra Singh and
forwarded by Shri Vinod Sonkar, M.P., Lok Sabha regarding condition of higher education in
the country with special reference to Guru Ghasidas Vishwavidyalaya, Bilaspur,
Chhattisgarh.

2. The Committee considered and adopted the draft Fifty-Eighth Report at their sitling
held on 12 December, 2018.

3, The observations/recommendations of the Committee on the above matters have

been included in the Report.

NEW DELHI; BHAGAT SINGH KOSHYARI,
Chairperson,
Committee on Petitions
12 December, 2018

21 Agrahayana, 1940 (Saka)
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REPORT

REPRESENTATION OF SHRI SATYENDRA SINGH FORWARDED BY SHRI VINOD
SONKAR, M.P., LOK SABHA, REGARDING CONDITION OF HIGHER EDUCATION IN
THE COUNTRY WITH SPECIAL REFERENCE TO GURU GHASIDAS
VISHWAVIDYALAYA, BILASPUR, CHHATTISGARH.

Shri Vinod Sonkar, M.P., Lok Sabha had forwarded a Re'presentation of Shri
Satyendra Singh inter alia on the condition of higher education in the country with special
reference to Guru Ghasidas Vishwavidyalaya.

2. The Representationist, in his Representation, inter-alia stated that there is a need for
comprehensive overhauling in the education system, particularly, in the higher education,
where there is a need for improvement in the Management and Administrative structure. In
the matter, the Representationist referred to Guru Ghasidas Vishwavidyalaya and brought
out some incidences of irregularities taking place therein besides other related issues,

3. The Representationist further stated that the objective of establishing Guru Ghasidas
Vishwavidyalaya and its up-gradation to a Central University was to fulfill the need of
imparting higher education, specially, among the Scheduled Tribes students. However, the
intended objectives of upgradation of Guru Ghasidas Vishwavidyalaya to a Central
University have not been fulfilied. There has been irregularities in appointment of Vice
Chancellor. The Representationist also stated that the appointment to the various
administrative posts are on a non-permanent basis and there is a need of skilled and
systematized Administrative Cadre. The Representationist has emphasised on the
requirement of a transparent system to check the misconduct-at the Administrative Level in
Higher Education Institutes as non-cooperation by the University' Authorities to the inquiry
conducted by various agencies such as CBI and High Level Committee constituted by the
Ministry of Human Resource Development have been noticed. Further, there is a need of
reviewing of the present system of making Hon'ble President as Visitor of the Central
University and proposal to make the Govemor as Visitor. The Representationist has,
therefore, requested to look into the issues of incidences and irregularities at the Guru
Ghasidas Vishwavidyalaya.

4, The Committee on Petitions took up the Representation for examination under
Direction 95 of the Directions by the Speaker, Lok Sabha. Accordingly, the Representation
received from Shri Satyendra Singh was forwarded to the Ministry of Human Resource



Development (Department of Higher Education) for furnishing their comments on the issues
raised therein.

5. In response thereto, the Ministry of Human Resource Development (Department of
Higher Education) vide their communication dated 8 August, 2017 had submitted that the
matter was taken up with Guru Ghasidas Vishwavidyalaya. Based on the information
provided by the Guru Ghasidas Vishwavidyalaya, the point wise-position in the matter was
as follows:-

") Guru Ghasidas Vishwavidyalaya (GGV) has been converted as Central
University by an Act namely Central Universities Act 2009 passed by the
Parfiament and the objects of the University are defined in the Act. GGV in its
functioning follows the provisions of Central Universities Act 2009 and the
Rules, Ordinances, Regulations made under it and guidelines of University
Grants Commission/Government of India. University focuses on providing
facilities to the students, as a result, the number of students increased by
more than two times upto 2017 from its establishment as Central University
(2009). State Government established a State University named as Bilaspur
University, Bilaspur, due to which the Colleges (mostly the Government
Colleges) affiliated to the erstwhile Guru Ghasidas State University got
affiliated with the Bilaspur University. As the Colleges got affiliated with the
Bilaspur University after its establishment, an agreement has also been
signed between the two Universities i.e. Bilaspur University and Guru
Ghasidas Vishwavidyalaya. None of the affected Colleges or persons has
submitted any application/grievance for redressal regarding de-affiliation. As
such, the perception of de-affiliating the colleges is not correct.

(il On upgradation of Guru Ghasidas Vishwavidyalaya from State University to
Central University, in 2009, Dr. Lakshman Chaturvedi was appointed as first
Vice Chancelor (VC) under transitional provisions of the Central Universities
Act, 2009. On completion of five years tenure on 28.02.2014, Dr. Chaturvedi
handed over the charge of the post of VC to Dr. M. S. Khokhar. The matter
was examined and keeping in view the provisions under Statute 2(7) of
Central Universities Act 2009, the University was requested to take necessary
action towards relieving of Prof. M. S. Khokhar from the post of Vice-
Chancellor of GGV and appointing the senior-most professor as Vice-
Chancellor.




(i} GGV fully cooperated in the investigations carried out by Central Bureau of
Investigation and Ministry of Human Resource Development and none of
them has raised any complaint in this regard.

(v} The education is in concurrent list and is the responsibility of State and
Central Government, both. The State Universities are established by the
concerned State Governments and are governed by their respective Acts and
Ordinances, etc. The Central Universities are established by the Central
Government by an Act passed by the Parliament and are governed by the
provisions of its relevant Act, Statutes and Ordinances etc. GGV has informed
that some important posts, being advertised number of times, could not be
filled up on regular basis and are being filled with in-charge arrangement.

(v}  The role of the President of India in his capacity as Visiter of the Central
Universities may not be given to Governors of the State concerned as the
Governors are themselves Chancellors of the State Universities. Further, the
Hon'ble President of India is the Visitor of 126 Central Institutes of higher
learning which includes Central Universities, IES&T, I1Sc-B, lISERs, IITs,
NITs efc."

6. On being asked by the Committee to furnish the details of State/UT wise existing
Universities (Central/Deemed/State/Affiliated and others) in the country and the intake of
students in all such universities, the Ministry of Human Resource Development (Department
of Higher Education), in a written reply, submitted:-

A list of Central Universities (State/UT wise) under the purview of UGC/MHRD
indicating the enrolment of students as on 1.4.2017 is enclosed at Annexure-l.

A list of 8 fully funded deemed fo be universities by UGC/MHRD indicating the
enrolment of students as on 1.1.2017 is enclosed at Annexure-if

A list of 53 Delhi Colleges under the purview of UGC/MHRD indicating the enrolment
of students as on 1.04.2017 is enclosed at Annexure-lil.

7. On being asked by the Commitiee to furnish the Central Universities-wise details
along with the student-teacher during the last three years as the enrolment of students in
higher education is on the rise in the country. The Ministry of Human Resource
‘Development (Department of Higher Education), in a written reply, submitted:-



"The enrolment of students in the Central Universities is slightly increasing. A
Statement indicating the student enrolment and the student-teacher ratio in various
Central Universities, on the basis of the sanctioned strength, during last three years
is enclosed at Annexure-IV and on the basis of the ex13tmg strength, the Stafement
is encfosed at Annexure-V."

8. The Committee, thereafter, desired to know the detalls of students-teacher ratio in
the field of higher education in the country vis-a-vis USA, UK, Australia, China and
Bangladesh. The Ministry of Human Resource Development {(Department of Higher
Education), in a written reply, submitted:-

Name of the Country | Students Teacher Ratio™ Data relates to Year
India 4.3 . 2015
USA 12.5 2014
UK 15.5 2014
Australia 27.5 2013
China 19.5 2011
Bangladesh 22.9 2014

*Source UNESCO Institute of statistics website.

9. On being categorically desired to know the details of funds sanctioned by the
Government to the Central Universities during the last three years in the country, including
the Guru Ghasidas Vishwavidyalaya, the Ministry of Human Resource Development
(Department of Higher Education}, in a written reply, submitted:-

"A statement indicating the funds sanctioned by UGC/Government of India to Central
Universities during the last three years including Guru Ghasidas Vishwavidyalaya is
enclosed at Annexure-VI."

10.  The Committee, thereaftér, desired to know about the policies of the Government
focuses on access, quality and inclusion in regulating the Central Universities, apart from
qualitative aspects of higher education in the country. The Committee also desired to know
the details regarding Regulations/ Guidelines on the basis of which UGC inspect the Central
Universities to ascertain fulfillment of various criteria in terms of programmes, facuity,
infrastructural facilities, financial viability and adherence to UGC Regulations. The Ministry
of Human Resource Development (Department of Higher Education), in a written reply,
submitted:-




"The Commission has been constantly striving to develop a system of higher
education of quality appropriate to the national needs and aspirations and in tune
with global trends. In order to realize this, UGC allocates resources in such a manner
that higher education system in the country is streamlined and strengthened along
the principles of access & expansion, quality & excellence, equity & inclusion,
research & relevance and ICT incorporation. Details are enumerated below.-

(A)

(B)

Access & Expansion: The prime objective of Commission is expanding higher
education across the country in such a manner that it is accessed by a farge
number of students from different cross-sections of the society. The objective
of qualitative expansion is achieved by financing development of the Central
Universities, recognition of new State Universities and Colleges, regulation of
private and deemed fo be universities and establishment of Community
Colleges. There is a common consensus over the remarkable pace at which
higher education in India has grown since independence. One of the most
evident indices of this growth and expansion is the tremendous increase in
number of Universities/University level institutions & Colleges over a span of
six decades. While the number of universities has gone up to 753, the
number of colleges has also registered massive increase to 41,435 in the
Higher Education Sector (as per the UGC Annual Report). Given below are
the details of Universities.-

Central Universities — 47

State Universities — 345

State Private Universities — 235

Institutions Deemed to be Universities — 123

Quality & Excellence: Expansion ceases to be effective without quality
enhancement and excellence. The Commission is committed to constant
improvement of the quality of higher education and defining excellence in the
processes of teaching, learning and research. Paradigms of quality and
excellence in higher education have been shifted due to rolf out of @ number
of regulations and schemes by UGC. In order to ensure that the quality of
higher education is sustained and further streamlined, UGC has notified the
following regufations which are mandatory for every institution of higher
education including Central Universities across the country to observe.

(i UGC (Recognition and Monitoring of Assessment & Accreditation

Agencies) Regulations, 2014,



(i)

(i)

(1x)
(x)

(xi)

(il
i)
(xiv)

(xv)

UGC (Promotion and Maintenance of Standards of Academic
Collaboration between Indian and Foreign Educational Institutions)

- Regulations, 2016,

UGC (Grievance Redressal) Regulations, 2012,

UGC (Mandatory Assessment and Accreditation of Higher Educational
Institutions) Regulaﬁons, 2012,

UGC (Minimum Qualifications for )ﬁ\ppointmeniL of Teachers and other
Academic Staff in Universities and Colleges and Measures for the
Maintenance of Standards in Higher Education) Regulations, 2010,
UGC (Insﬁtuﬁons Deemed to be Universities) Regufations, 2016.

UGC(lns itutions of Eminence Deemed fo be Umvers;tfes)Regulaﬂons
2017.

UGC (Minimum Standards and Procedure for Award of M.Phil/Ph.D
Degree) Regulations, 2016,

UGC (Affiliation of Colleges by Universities) Regulations, 2009.

UGC (Curbing the Menace of Ragging in Higher educational
Institutions) Regulations, 2009,

UGC (Grant of Degrees and Other Awards by Universities).
Regulations, 2008.

UGC (Establishment of and Maintenance of Standards in Private
Universities) Regulations, 2003,

UGC (Minimum Standards of Instruction for the Grant of First Degree
through Formal Education) Regulations, 2003.

UGC (Minimum Standards of Instruction for the Grant of the Master's
Degree through Formal Education) Regulations, 2003,

University Grants Commission (Open and Distance Learning)
Regqulations, 2017.




(C)

(D)

Equity & Inclusion: In accordance with the national policy, the Commission
has taken measures fo ensure that access to higher education in India
percolates effectively fo the weaker and marginalized sections of society
thereby facilitating the entry of the underprivileged in the mainstream of civic-
public life through education. A few of the schemes and regulations launched
by UGC which address the principle of equity and inclusion are as under:-

(il UGC({Promotion of Equify in Higher Educational Institutions)
" Regulations, 2012.

(i) Scheme of Women's Hostel, Capacity Building for Women Managers.
(i} Post Doctoral fellowship of SC/ST.

(v} PG Scholarship for Professional Courses for SC/ST.

(v} Rajiv Gandhi National Fellowship for SC.

(vi)  Rajiv Gandhi National Fellowship for ST,
(vii)  Maulana Azad National fellowship for Minority Community.
(viii)  Indira Gandhi Single Girl Child Scholarship.

(ix)  “ISHAN UDAY" Special Scholarship Scheme for North Eastern
Region.

(x)  UGC Circular regarding Action Plan of UGC for the Welfare of
Transgender Community (TG) in Institutions of Higher Education
(available on UGC website).

Research & Relevance: In order to encourage research and development in

the country, UGC has laid out a number of schemes, awards, fellowships,
chairs and programmes under which financial assistance is provided to
institutions of higher education as well as faculty members working therein to
undertake quality research in almost all areas of knowledge across disciplines
including revival and promotion of indigenous languages, details are as
follows:-



(i)

(v)

Universities with Potential for Excellence: The main objeclive of the
Scheme is to identify such universities which have made reasonable
improvement in teaching and research activities and with sufficient
funds being available to augment the infrastructure, can achieve
excellence in their activities. The Scheme intends to make such Indian
Universities comparable to the world class universities by enabling
them to adapt to modemn methods of teaching and leaming,
developing learner-friendly leciure materials, changing their evaluation
methods and striving for excellence, to sustain themselves in this
compelitive world.

Centre with potential for excellence in particular area: (CPEPA) - The
main objective of the Scheme is to encourage and facilitate the chosen
depariments at the selected university to work together by associating
their likeminded faculty members to cooperate and collaborate in their
programmes and activities on a regular basis, by cutting across
departmental and/or discipline barriers.

Special Assistance Programme (SAP): Special Assistance Programme
is intended to encourage the pursuit of excellence and teamwork in
advanced teaching and research as well as fo accelerate the
realization of international standards in specific fields. The major
objectives of the SAP are to identify and support University
Departments that have the potential to undertake quality teaching and
research in various educational disciplines-including aflied disciplines.
The programme caters to the societal needs by facilitating interaction
and coflaboration among universities, industry and eminent research
organizations. Further the financial assistance provided under the
scheme helps build up research infrastructure and human resources.

Research Projects: UGC provides financial assistance to teachers
teaching in universities and colleges to promote excellence in teaching
and research. Research project may be undettaken by an individual
teacher or a group of teachers.

Basic. Science Research: With a view fo providing an opportunity for
continuance of research contributions in Basic Science Research by
talented Science and technology scholars /teachers. The objective of
the programme is fo give a big boost fo scientific research. The
scheme provides for:-




a. Improvement of Infrastructure in Universifies

Support to Colleges (Upgradation of Science Laboratories in
Colleges)

Doctoral Feffowships

Post Doctoral Fellowships

Developing Networking Centres

Faculfty Recharge Programme

=

o Qo

In addition, UGC has framed guidefines in the field of higher education as
under:- :

e UGC Guidelines on Adoption of Choice Based Credit System
(available on UGC website).

e UGC Guidelines for Discontinuation and Dissection of Animals
in experimentation (available on UGC website).

° UGC guidelines on Safety of students on and off campuses of
Higher Educational Institutions (available on UGC website).

Regulations/quidelines notified by the UGC fo ensure the quality of Education
imparted by the universities. It is also noted that by invoking provisions as
stipulated in the UGC Act, 1956 and various regulations, UGC carries
inspection of Universities.”

11, The Committee further desired to know whether there is an urgent need for
introducing funding and regulatory reforms, with a view to enhancing the regulatory
mechanism of the University Grants Commission and the details with reference to the
implementation of the recommendations of the Review Committee headed by Dr. Hari
Gautam constituted by the Government. The Ministry of Human Resource Development
(Department of Higher Education), in a written reply, submitted:-

"UGC recognizes that aufonomy is pivotal to promoting and institutionalizing
excellence in higher education and that the regulatory framework needs to facilitate
better performing instifutions towards excellence in higher education.

Therefore, in exercise of the powers conferred by clause {j) of Section 12 read with
clause (g) of sub-section (1) of Section 26 of the University Grants Commission Act,
1956, the UGC has framed University Grants Commission (Categorisation of
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Universities (only) for Grant of Graded Autonomy) Regulations — 2017. The same is
under consideration of Ministry of HRD.

To lay down a framework for mandatory assessment and accreditation of Higher
Educational Institutions by multiple Assessment and Accreditation Agencies (AAAS),
UGC is in the process of finalizing University Grants Commission (Recognition and
Monitoring of Assessment and Accreditation Agencies) Regulations — 2017.

The UGC has rationalized the schemes for distribution of plan grants for various
UGC schemes and the list in its rationalized form is attached. (Annexure-VIi)

The Central Government had constifufed a Review Commitiee under the
Chairmanship of Prof. Hari Gautam, former UGC Chairman on 300 July, 2014 to
review the working of UGC. -

Reforms/Initiatives undertaken post-recommendations of the Committee are as
follows.-

The UGC has, inter-alia, undertaken the following measures to make its functioning
more efficient.-

(i) infroduction of Choice Based Credit System in Universities for
seamless mobility of students across Indian Universities;

(i) launch of spebiﬁc programmes with a view fo ensure access and
equity in Higher Education;

(i) grant of functional autonomy to more colleges to enstre academic
freedom and quality education;

(iv)  establishment of Pandit Deen Dayal Upadhyaya Kaushal Kendras for
running a spectrum of skill courses;

(v} release of funds through the PFMS fo the Universities to ensure better
tracking of fund utilization, and

(vi)  encourage collaborative research programmes with foreign institutions.

Following Regulations have been notified in the official Gazefte (e-gazette) fowards
maintenance of standards in Higher Education:-

" University  Grants  Commission  (Minimum  Qualifications  for
Appointment of Teachers and other Academic Staff in Universities and
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Colleges and Measures for the Maintenance of Standards in Higher
Education) (4th Amendment), Regulations, 2016.

@ University Grants Commission on minimum qualifications for
appointment of teachers and other academic staff in universities and
colleges and measures for the maintenance of standards in higher
education (3rd Amendment), Regulations, 2016

u University Grants Commission (Promotion and Maintenance of
Standards of Academic Collaboration between Indian and Foreign
Educational Institutions) Regulations, 2016.

| University Grants Commission (Minimum Standards and Procedure for
Award of M.Phil./Ph.D. Degrees) Regulations, 2016.

u University Grants Commission (Prevention, prohibition and redressal
of sexual harassment of women employees and students in higher
educational institutions) Regulations, 2015."

12.  On being specifically asked by the Committee about the mechanisms available with -
the UGC for the maintenance of standards of teaching, research and quality assurance in
the Central Universities and its application in Guru Ghasidas Vishwavidyalya (vis-a-vis) and
the 'Performance Appraisal' of Guru Ghasidas Vishwavidyalya on all these counts, the
Ministry of Human Resource Development (Department of Higher Education), in a written
reply, submitted:-

"In order to ensure that the quality of higher education is sustained and further
streamlined, UGC has notified the following regulations which are mandatory for
every institution of higher education including Central Universities across the country
fo observe.

() UGC (Recognition and Monitoring of Assessment & Accreditation Agencies)
Regulations, 2014.

(i) UGC (Promotion and Maintenance of Standards of Academic Collaboration
between Indian and Foreign Educational Institutions) Regulations, 2016.

(i} UGC (Grievance Redressal) Regulations, 2012.
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(v} UGC (Mandatory Assessment and Accreditation of Higher Educational
Institutions) Regulations, 2012.

(v) UGG (Minimum Qualifications for Appointment of Teachers and other
" Academic Staff in Universities and Colleges and Measures for the
Maintenance of Standards in Higher Education) Regufations, 2010.

(viy  UGC (Minimum Standards and Procedure for Award of M.Phil/Ph.D Degree)
Regulations, 2016.

(vii)  UGC {Affiliation of Colleges by Universities) Regulations, 2009.

(vii)  UGC (Curbing the Menace of Ragging in Higher educational Instifutions)
Regulations, 2009.

(ix)  UGC (Grant of Degrees and Other Awards by Universities) Regulations,
2008, '

(x)  UGC (Minimum Standards of Instruction for the Grant of First Degree through
Formal Education) Regulations, 2003.

(xi)  UGC (Minimum Standards of Instruction for the Grant of the Master's Degree
through Formal Education) Requiations, 2003,

(xii)  Univérsity Grants Commission (Open and Distance Learning) Regulations,
2017"

13.  The Committee, thereafter, desired to know from the Ministry that in how many
Central Universities, including the Guru Ghasidas Vishwavidyalaya, the Choice Based
Credit System (CBCS) has been implemented and whether Guru Ghasidas Vishwavidalya
qualifies the CBCS system on the basis of (a) Enhancing student mobility and providing a
wider choice in subjects and for facilitation of quality education through innovation and
improvements in curriculum; (b) Teaching-learning process, examination and evaluation
systems; (¢} Notifying a credit framework for skill development for aligning skill/formal
education and launching of skill development schemes; (d) Enhancing and coverage of
scholarships/ fellowships; (e) Incentivizing quality; (f) Undertaking equity promotion on a
wider scale; (g) Process reforms; and (h) Student-centric initiatives. The Ministry of Human
Resource Development (Department of Higher Education), in a written reply, submitted:-




14.
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"All the Central Universities implemented the Choice Based Credit System (CBCS).
All the Central Universities including Guru Ghasidas Vishwavidyalaya have to follow
the all parameters of CBCS.

However, Guru Ghasidas Vishwavidyalaya has its own procedure to improve course
curriculum of the university. Each department of the university has ifs Board of
Studies which meets at least once in a year and modifies the course curriculum
according to present requirement of CBCS system and current developments in the
field of knowledge.

As the students opt different elective subjects under the CBCS pattern, the Time
Table of University examinations is prepared accordingly and the scheme of

examinations revised to incorporate the CBCS system.

The University has also installed E-classrooms and Smart Classrooms in its campus
for improvement of teaching-fearning process using modern technology. The
University also provides high speed internet connectivity through wi-fi system fo its
students.

The univeréfty has also provided E-Library to the students. More than hundred
computers have been installed in its library and the students use these facilifies
regularly.

The University conducts its Enirance Test on all India basis for providing equal
opportunity to all candidates. Reservation policy of the Government of India has
been implemented in its full spirit.  Any student can opt any subject under CBC
system and there is no discrimination amongst students on the basis of their caste or
creed.”

The Committee when asked the Ministry of Human Resource Development

(Department of Higher Education} to furnish the details regarding implementation of
‘Minimum qualifications for appointment of teachers. and other academic staff in the
Universities and Colleges and other measures for maintenance of standard in higher
education Regulations, 2010' by all the Central Universities, including the Guru Ghasidas
Vishwavidyalaya and the appraisal, if any has been undertaken by the UGC to enhance its
implementation. The Ministry of Human Resource Development (Department of Higher
Education), in a written reply, submitted:-

"UGC from time to time review the UGC Regqulations on Minimum qualifications for
appointment of teachers and other academic staff in the Universities and Colleges
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and other measures for maintenance of standard in higher education Regulations,
2010. It has came out with 4 amendments in this regard. A copy of the amendments
made in UGC Regulations, 2010 is enclosed.(Annexure-Vill)

Central Universities including Guru Ghasidas Vishwavidyalaya are autonomous
institutions governed by their respective Acts, Statutes and Ordinances and all the
UGC Requiations are mandatory in nature and bound to follow the UGC
Regulations."

15, The Committee further asked the Ministry of Human Resource Development
(Department of Higher Education) about the impact of the Committee constituted by the
UGC fo examine the issues related to attracting and retaining talented manpower in the
teaching profession in all the Central Universities including Guru Ghasidas
Vishwavidyataya. The Ministry of Human Resource Development (Department of Higher
Education), in a written reply, submitted:-

"The Committee constituted to discuss the proposed UGC Regulations on Minimum
Qualifications for Appointment of Teachers and Other Academic Staff in Universities
and Colleges and Measures for the Maintenance of Standards in Higher Education
and to examine the issues related to atfracting and retaining talented manpower in
the teaching profession in all the Central Universities including Guru Ghasidas
Vishwavidyalaya, the following have been contemplated.-

Adequate and quality infrastructure to be made an essential requirement for
higher education and all Universities and colleges to do an audit of its
available infrastructure and quantify the adaltional requirements.

Grants to the universities and the colleges to be linked to the condition of
filing up vacant posts. The Universities should fill up vacant posts in a
planned manner (in a maximum period of three years) with proportionate
annual targets and the grants be released based on Universities fulfilling the
propoitional annual target.

An Innovation centre to be established fo create the necessary linkages
between the state university in question, relevant local / national industry,
research labs / Institutions, civil society and the government. The funding for
such initiatives on creating clusters and incubators may be realized through
Public Private Partnership (PPP).
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o A concerted and collective effort may be made by the state universities and
research institutions located in various geographical regions to access,
coordinate and develop common resources and knowledge pools. Measures
like incentive networking with the academic and research institutions and
exchange of scholars, professionals and experts could be undertaken in order
to facilifate the same. To make cutting edge facilities accessible fo alf
researchers in academic institufions it is recommended that 10 Research
Centres may be set up in the country, with common research facilities that
could be accessed by all academic institutions in the catchment area of each
centre.”

16.  The Committee then desired to know the details of fotal number of teaching posts
lying vacant in all Central Universities including Guru Ghasidas Vishwavidyalaya. The
Ministry of Human Resource Development (Department of Higher Education), in a written
reply, submitted:- |

"As on 1.4.2017, 19% of the teaching positions are vacant in 40 central universities
under the purview of UGC/MHRD. The fotal number of sanctioned teaching posts in
various Central Universities under the purview of UGC/MHRD is 17106 (2421
Professor, 4807 Associate Professor, 9878 Assistant Professor). Out of the fotal
sanctioned feaching posts of 17106, 5997 teaching posts are lying vacant (1323
Professor, 2217 Associate Professor, 2457 Assistant Professor). A detailed
statement of sanctioned posts of teaching staff and vacant teaching posts (category-
wise) in various Central Universities under the purview of UGC as on 01.04.2017 is
enclosed at Annexure —IX.

Central Universities are adopting different methods/process fto address faculty
shortages in order to ensure that studies of students are not affected, which inter-
alia, include hiring ad-hoc faculty, Guest Faculty, Contract Faculty and Re-employed,
The details of faculty employed in 40 Central Universities under the purview of UGC
on adhoc basis, Guest Faculty, Contractual and Re-employed is as under;-

Adhoc | Guest Faculty | Contract Faculty | Re-employed Total
161 1569 853 82 2665

After taking into account the above ad-hoc/quest faculty/contract/ re-employed
positions, the teaching vacancy positions comes about 19%."
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17, The Committee, thereafter, desired to know the details of the University/College-wise
shortage of faculty in the country with regard to (i} State Universities; (b) Central
Universities; {¢) Deemed Universities; and (d) Affiliated Colleges. The Ministry of Human
Resource Development (Department of Higher Education), in a written reply, submitted:-

(i) State Universities

Filling up of vacant posts in higher educationaf institutions is a continuous and
ongoing process. State Universifies are Autonomous Bodies established
under their respective State Act and the onus of filling up of vacant teaching
posts fies with them,

(i) Central Universities
The sanctioned, existing and vacant Teaching positions in 40 Central
Universities under the purview of UGC during fast three years and current
year are as under:-
Year | Sanclioned | Existing | Shortage of regular faculty
31.3.2014 16217 10175 6042
31.3.2015, 16518 10420 6098
31.3.2016 16699 10774 5925
31.3.2017 | 17106 11109 5997
(iiiy  Deemed Universities

The sanctioned, existing and vacant Teaching positions in 8 fully -funded
deemed to be Universities under the purview of UGC during last three years
are as under:-

Year Sanctioned | Existing Shoﬁage of reqular faculty
01.01.2015 1220 1020 200
01.01.2016 | 1214 999 215
01.01.2017 1265 994 271
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(iv)  Affiliated Colleges

The sanctioned, existing and vacant Teaching positions in 53 Delhi Colleges
under the purview of UGC during fast three years and current year are as

under:-
Year Sanctioned | Existing |  Shortage of regular faculty
2014-15 7663 4778 2885
2015-16 7518 5076 2442
2016-17 6878 4513 2368

On being specifically enquired by the Committee as to whether there is any incentive

scheme for outstanding young faculties to be assigned Professorship in Central Universities
for their contribution to new knowledge building and creation, etc., the Ministry of Human
Resource Development (Department of Higher Education), in a written reply, submitted:-

19.

"UGC has framed the guidelines for empanelment of Adjunct Faculty in Universities
and Colleges. These guidelines enable higher educational institutions to access the
eminent teachers and researchers who have completed their formal association with
the University/College, to participate in teaching, to collaborate and to stimulate
research activities for quality research at M.Phil and Ph.D levels; and to play
mentoring and inspirational role. The Adjunct faculty is provided the remuneration as
prescribed by UGC under these guidelines."

The Committee, thereafter, enquired as to whether the quality of higher education in

the country has been affected due to shortage of faculty in the Central Universities and also
furnish the details thereof along with the action taken by the Government to meet the
shortage, the Ministry of Human Resource Development (Department of Higher Education},
in a written reply, submitted:-

"The incidence and filling up of vacancies in Central Universities is an ongoing and
continuous process. Vacancies at various levels are caused by dynamic processes
atfributable, inter-alia, to retirements, resignations, deaths, deputations, expansions
and opening of new institutions, stich data of occurrence of vacancy of each post,
category/post-wise and University-wise, is not currently maintained. However,
consolidated details of sanctioned and vacant feaching posts, university-wise and
post-wise, in 40 Central Universities under University Grants Commission (UGC) as
on 1.4.2017 are at Annexure-IX.
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The vacant posts of teachers are related to all categories and faculty shortage is due
to establishment of new Centrally Funded Educational Institutions (CFEIs), increase
in student's intake on account of OBC reservation policy, non-availability of qualified
candidates and immobility of the senior level faculty members.

In order to address faculty shortage and to ensure that studies of students are not
affected, Central Universities are adopting different methods/process which inter-
alia, include hiring ad-hoc faculty, appointing temporary faculty, engaging services of
retired teachers, Guest Facully, and engaging visiting faculty efc.

In order to mitigate the situation arising out of shortage of teachers, the Government
has taken the following measures.-

(i)

(i)

(i)

(iv)

(vi)

(vii)

The age of superannuation for teachers in Central Educational Institutions
has been enhanced to sixty five years.

Subject to availability of vacant positions and fithess, teachers are eligible for
re-employment on contract basis beyond the age of 65 years upto the age of
70 years.

Conditions governing mobility of academic staff have been relaxed to enable
retention of teachers in these institutions.

UGC has also launched “Operation Faculty Recharge Programme” for
augmenting the research and teaching resources of universities to tackle the
faculty shortage in university system.

Universities have been permf'tfed to engage adjunct/guest/contractual faculty
to the extent of 10% of the sanctioned strength.

Para 122 of the UGC Regulations on Minimum Qualifications for
Appointment of Teachers and other Academic Staff in Universities and
Colleges and Measures for the Maintenance of Standards in Higher
Education 2010 clearly mentions that all the sanctioned/approved posts in the
university system shall be filted up on an urgent basis.

UGC initiated a scheme called Operational Facufty Recharge for augmenting
the research and teaching resources of universities to tackle the shortage of
faculty in university system.
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The Central Government and the UGC are continuously monitoring the progress of
filling of vacancies of teachers in Central Universities. However, the onus of filling up
the teaching posts lies on Central Universities which are autonomous bodies created
under the Acts of Parliament. MHRD and UGC have written many times to the CUs
to fill up the vacancies and also continuously monitor it with them. Filling up of
teaching positions has been discussed in the Conference of Vice Chancellors of the
Central Universities held on 4t-5% February, 2015 and Visitor's Conference on 4th-6t
November, 2015 which were chaired by the Hon'ble President in the Vice-
Chancellors’ conference and Visifor's Conference, the Vice-Chancellors were
exhorted fo fill up the vacant position of teachers in a time bound manner.

Further, it was also discussed in a meeting with Vice-Chancellors of Central
Universities on 18 February, 2016. With the appointment of regular Vice-
Chancellors and providing of Visitor's nominees tfo all Central Universities for
Selection Committees for teachers, the process of filling up of vacant teaching- post
has gathered momentum.”

On being specifically enquired as to whether the University Authorities, including the

Guru Ghasidas Vishwavidyalaya have been resorting to various means, such as, hiring of
ad-hoc faculties, Guest Faculty etc., thereby, eroding the credibility and quality of higher
education in the Country, in order to address faculty shortages in the Central Universities
and furnish the details thereof along with the corrective measures being taken by the
Government to permanently address this problem, the Ministry of Human Resource
Development (Department of Higher Education), in a written reply, submitted:- ‘

"Central Universities are adopting different methods/process to address faculty
shortages in order to énsure that studies of students are nof affected, which inter-
alia, include hiring ad-hoc faculty, Guest Faculty, Contract Faculty and Re-employed.

Guru Ghasidas Vishwavidyalaya in order to address the shortage of faculty as per
the requirement of number of students and various courses run in the University has
published advertisement for regular teaching positions but since it is a long process,
hence to meet the immediate requirement as per the teaching load the University
has appointed 131 teachers on contractual basis as per the provisions of Section
18(6) of the Central Universities Act 2009. These teachers are appointed strictly
according to the minimum qualifications as prescribed by the UGC Regulations on
Minimum Qualification for appointment of Teachers and Other Academic Staff in
Universities and Colleges and Measures for Maintenance of Standards in Higher
Education, 2010 and its subsequent amendments given by UGC from time fo time, in

order to maintained quality of higher education.
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However, UGC and MHRD have sent several lefters to the Central Universities to
expedite the filling up of vacant teaching positions on permanent basis.

In the UGC Regulations on Minimum Qualifications for Appointment of Teachers and
Other Academic Staff in Universities and Colleges and Measures for the
maintenance of standards in Higher Education 2010, UGC has clearly mentioned
under para 12.2, that all the sanctioned/approved posts in the university system shafl
be filled up on an urgent basis.

While approving the Budget Estimate (Non-Plan) and Revised Budget Estimate
(Non-Plan), from the year 2010-11 onwards twice in a year, all the Central
Universities have been requested by the UGC to fill up the teaching positions at the
earliest.

Further, in order to meet the situation arising out of shortage of teachers in
Universities and other teaching institutions and the consequent vacant positions
therein, the age of superannuation for teachers in Central Educational Institutions
has already been enhanced to sixty five years; vide Department of Higher Education
fetter No. F.1-19/2006-U.1 dated 23,3.2007.

Besides, subject to avaifability of vacant positions and fitness, teachers can also be
re-employed on contract appointment beyond the age of sixty five years upto the age
of seventy years. Re-employment beyond the age of superannuation shall, however,
be done selectively, for a limited period of 3 years in the first instance and then for
another further period of 2 years purely on the basis of merit, experience, area of
specialization and peer group review and only against available vacant positions.

UGC requested all Vice Chancellors of Central Universities, State Universities and
Deemed fo be Universities in November, 2014 to make a serious effort to ensure that
all vacant positions are filled by the University before the start of the next academic
session.

The Central Universities are autonomous bodies created under the Acts of
Parliament and the onus of filling up the vacant posts including teaching posts lies on
them. UGC has written many times to the CUs to fill up the vacancies and also
continuously monitor it with them. It was discussed in meetings with Vice-chancellors
of Central Universities on 18t February, 2016, Also this was emphasized in Vice
Chancellors conference at Banaras Hindu University held on 6% October, 2016.
Filling up of teaching positions was also discussed in the Visitor's Conference of
Vice-Chancelfors of the Central Universities held on 4t - 5 February, 2015, 4 -6t
November, 2015 and 16™ - 18h November, 2016 which were chaired by the Hon'ble



21

President. All Vice Chancellors of Central Universities have agreed to fill up the
vacant teaching posts on priority basis." :

21, In connection with the comprehensive examination of the instant Representation of
Shri Satyendra Singh, the Committee on Petitions took oral evidence of the representatives
of the Ministry of Human Resource Development (Department of Higher Education) on 6
November, 2017.

22.  Onthe issue, during the sitting of the Committee on Petitions, the representatives of
- the Ministry of Human Resource Development (Department of Higher Education) deposed
before the Committee as follows:-

"Once the financial sanction is provided to the CUs, their autonomy begins
thereafter, The respective VC and the University are solely responsible and entitled
to fill up the posts taking into account the desired qualifications, efc., and according
to the UGC Regulations. The Ministry took up the matter with the all the VCs to draw
a time-table, use modern techniques of computer and on-line receipt of applications
so that posts can be filled up in a time bound manner. All the VCs have been given
example of Delhi University where a Committee comprising Secretary/MHRD,
Chairman/UGC and Additional Solicitor General was formed on the direction of High
Court of Delhi for filling up of vacancies.”

23. The Committee when asked the Ministry of Human Resource Development
(Department of Higher Education) to clarify about the various Policy Initiatives
taken/proposed to be taken by the Government/ Ministry/UGC/CUs, including GGV to
reduce the teacher-student ratio by filling up all the vacant posts in a time bound manner,
the Ministry in their written reply submitted:-

‘Occurring and filling up of vacancies is a confinuous process, UGC continuously
monitors it with Universities. However, the onus of filling up the teaching posts lies
on Central Universities which are aufonomous bodies created under the Acts of
Parliament. The issue was discussed in meetings with Vice-Chancellors (VCs) of
Central Universities held on 18.02.2016 and in VCs conference held on 06.10.2016
at Banaras Hindu University. Filling up of teaching positions was also discussed in
the Visitor's Conference of VCs of Central Universities held on 4-5 February, 2015,
4-6 November, 2015 & 16-18 November, 2016 which were chaired by the Hon'ble
President. All VCs have agreed to fill up the vacant teaching posts on priority basis.
Once the vacant positions are filled up, the teacher student ratio will be reduced.
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As regards GGV, the University has floated rolling advertisement vide advi.
No.20/rec/admn/2016 dated 29.07.2016 for filling up for vacant posts. Recruitment
against 10 vacant posts has been complefed and process of recruitment on other
posts is going on. To meet the immediate requirement as per the teaching load, the
University has appointed 131 teachers on temporary basis as per the provisions of
Section 18(6) of the Central Universities Act, 2009. These teachers have been
appointed strictly according to the minimum qualifications as prescribed by the UGC

Regulations.”

The Committee, thereafter, desired to know the details of Central Universities,

including the Guru Ghasidas Vishwavidyalaya, inspected by the UGC during the last three
years. The Ministry of Human Resource Development (Department of Higher Education), in
a written reply, submitted -

25.

"Guru Ghasidas Vishwavidyalaya has not been inspected by the UGC during last 3
years. However, UGC has decided to conduct the academic, research, financial and
infrastructural audit of 11 Central Universities namely, University of Allahabad,
Aligarh Muslim University, Hemwati Nandan Garhwal University, Central University
of Jammu, Central University of Jharkhand, Baba Saheb Ambedkar University,
Pondicherry University, Central University of Rajasthan, Dr. Hari Singh Gaur
Vishwavidyafaya, Tripura University, Mahatma Gandhi Antarrashtriya  Hindi
Vishwavidyalaya during the year 2017. The visit of 6 Central Universities viz. Aligarh
Mustim University, Pondicherry University, Mahatma Gandhi Antarrashtriva Hindi
Vishwavidyalaya, Central University of Jammu, Tripura University, Baba Saheb
Ambedkar University are already over. In addition to the above, during the year
2017, the three centres of Aligarh Muslim University visited by the Committee of
UGC for the functioning of these centres.”

The Committee when further asked to furnish the detalls of the Inspections carried

out by the Ministry/ UGC with a view to monitoring various aspects, viz. infrastructure,
academic accomplishments, research work, availability of funds, etc. in all CUs, particularly
the GGV during the last 3 years along with the details of irregularities noficed and the
remedial action taken /proposed to be undertaken, the Ministry of Human Resource
Development (Department of Higher Education), in a written reply, submitted:-

"UGC has conducted the Academic/ Financial/infrastructural audit of 11 Universities
namely University of Allahabad, Aligarh Muslim University, Hemwati Nandan
Garhwal University, Central University of Jammu, Central University of Jharkhand,
Baba Saheb Ambedkar University, Pondicherry University, Central University of
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Rafasthan, Dr. Hari Singh Gaur Vishwavidyalaya, Tripura University, Mahatma
Gandhi Antarrashtriya Hindi Vishwavidyalaya during 2017. Report of the UGC
Committee audited was submitted to Hon'ble HRM and as per direction of Hon'ble
HRM, appropriate action is under process.”

On being asked about the details of the overall performance on financial and

academic parameters of Guru Ghasidas Vishwavidyalaya inspected by the UGC, the
Ministry of Human Resource Development (Department of Higher Education), in a written
reply, submitted:-

27.

"The UGC Expert Committee visited the Guru Ghasidas Vishwavidyalaya, Bilaspur
form 21t to 23 December, 2009 under the Chairmanship of Prof. K. Ramamurthy
Naidu, Commission Member to discuss in defail various issues related fo academic,
administrative, financial and governance matters arising out of converling State
Universities into Central University. A copy of the report of the Expert Committee on
the performance of the University on academic, Finance and Administration and
Governance parameters is enclosed at Annexure-X.

The UGC Expert Committee visited on 14-17% January, 2009 to assess the XI Plan
requirement of the university. A copy of the report is enclosed at Annexure-XI."

On being further asked by the Committee to furnish the details of funds allocated

o Central Universities including the Guru Ghasidas Vishwavidyalaya for development of
Sports Infrastructure and Equipment during the last three years. The Ministry of Human
Resource Development (Department of Higher Education), in a written reply, submitted;-

"UGC has allocated an amount of Rs.16.49 crore to 13 Central Universities including
Guru Ghasidas Vishwavidyalaya for development of Sports Infrastructure and
Equipment during X!l Plan. Against the aflocation of Rs.16.49 crore, UGC released
an amount of Rs.8.50 crore to these 13 Central Universities during XI! Plan. Further,
in 2017-18, UGC released an amount of Rs.90.00 lakhs to Tezpur University as 2nd
installment. A detailed statement indicating the grant released for development of
Sports Infrastructure and Equipment to Central Universities is enclosed at
Annexure-Xil.

UGC has released 15t installment of an amount of Rs. 50.00 lakhs for development of
Sports Infrastructure and Equipment to Guru Ghasidas Vishwavidyalaya on 16 July,
2015. However, as the University could not utilize the sanctioned grant till date and
wanted extension. The request of the University was not accepted by UGC and
requested the University vide UGC letter No.F.2-84/2014 (Sports) dated 11t
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October, 2017 to refund an amount of Rs.50.00 lakhs plus accrued interest thereon.
A copy of the UGC letter dated 11t October, 2017 is enclosed at Annexure-XIil," .

28.  On the issue, during the sitting of the Commitiee on Petitions, the representatives of
the Ministry of Health & Family Welfare deposed before the Committee as follows:-

"The Ministry/UGC are providing financial assistance to alf the CUs as per their

- sanctioned strength of teachers/staff and they make sure that the recurring
expenditure is invariably provided to the CUs. As such, there is no dearth of finance
in their case unlike other State Universities."

28.  The Committee, thereafter, desired to know the criteria for giving scholarship to
Colleges and University students to meet their day to day expenses while pursuing higher
studies as also for facilitating sending of scholars abroad to enable them to best utilize
better research facilities there. The Ministry of Human Resource Development (Department
of Higher Education), in a written reply, submitted:- '

"(1) Central Sector Scheme of Scholarship for College and University

students. '

Eligibility criteria

. Students who are above 80 percentile in Class XiI resulfs from the
respective Board.

. Having family income of less than Rs 6 lac per annum.

. Pursuing reqular courses {not correspondence or distance mode) from
recoghized Educational Institutions.

. Not availing benefit of any other Scholarship Scheme.

(2)  External Scholarship

Ministry of Human Resource Development, Department of Higher Education
facilitates the process of scholarships/fellowships which are offered by the
foreign countries under Cultural/Educational Exchange Programmes. The
selection of students is done in an open and a transparent manner and is
purely on merit. Selection/nomination of the students is based on their
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academic credentials, plan of study, paper published and performance in the
personal interview.

Eligibility criteria

(A)  The students are compulsory required to apply online at url
htip-//proposal.sakshat.ac.in/scholarship.

(B)  For Master’s Degree: Candidates should possess a Bachelor's Degree
in the concerned subject field. For Social Sciences, the minimum
marks required is 60% and for Sciences, minimum marks required is
65%. The maximum age limit is 35 years.

(C)  For Ph.D. Degree: Candidates should possess a Master's Degree in
the concerned subject field. For-Social Sciences, the minimum marks
required is 60% and for Sciences, minimum marks required is 65%.
The maximum age limit is 40 years.

(D)  Candidates who have already been abroad for studies/training/
specialization either on scholarships or on their own, for a period
exceeding Six months, are eligible only if they have been in India for at
least two consecutive years after their return as on the date specn‘ted
in the Public Notice."

30.  On the issue, during the sitting of the Committee on Petitions, the representatives of
the Ministry of Human Resource Development (Department of Higher Education) deposed
before the Committee as follows:-

"On up-gradation of Guru Ghasidas Vishwavidyalaya from State University to Central
University in 2009, Dr. Lakshman Chaturvedi was appointed as the first Vice
Chancellor (VC} under the transitional provisions of the Central Universities Act,
2009. During his tenure, some irreguiarities in the recruitment process were surfaced
and the CBI started an inquity to look into the matter. The CBI asked for some
records from the University but did nof disclose the exact defails of the inquiry.
However, Dr. Lakshman Chaturvedi was terminated from the post of Vice
Chancellor, Guru Ghasidas Vishwavidyalaya. On 28.02.2014, he handed over his
charge to Prof. M. S. Khokhar who was pro-VC of Dr. Lakshman Chaturvedi. As per
the University statute, the charge of VC can be given to senior-most Professor till the
new incumbent takes charge as VC. In this case, the Rules were not followed,
therefore, the matter regarding appointment of Prof. Khokhar as VC was examined in
the Ministry and keeping in view the provisions under Statute 2(7) of Central
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Universities Act 2009, the University relieved Prof. M. S. Khokhar from the post of
VC of the GGV and appointed the senior-most professor as its Vice-Chancellor."

31.  The Committee when asked the Ministry of Human Resource Development to furnish
a copy of the factual Report on CBI Inquiry conducted against the Guru Ghasidas
Vishwavidyalaya, the Ministry of Human Resource Development (Department of Higher
Education), in a written reply, submitted:-

"The CBI, Chhattisgarh Branch vide letter No.RC1242016A0002/CBI/ACB/CG/208
dated 19.01.2018 has infimated that they have registered a Case No.
RC1242016A0002 on 09.03.2016 against Shri Lakshman Chaturvedi, the then Vice
Chancelior and others of Guru Ghasidas Vishwavidyalaya, Bilaspur. Further, the field
investigation of this case is almost complete and the case is likely to be finalized
soon."
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OBSERVATIONS / RECOMMENDATIONS

DETAILED ACTION PLAN FOR FILLING UP OF VACANCIES

32. The Committee note from the submissions made by the Ministry of Human
Resource Development (Department of Higher Education) that as on 1.4.2017, 19% of
the Teaching Positions were vacant in the Central Universities under the purview of
University Grants Commission/Ministry of Human Resource Development. The total
number of sanctioned Teaching posts in various Central Universities were 17106
(2421 Professor, 4807 Associate Professor, 9878 Assistant Professor), out of which
5997 posts were lying vacant (1323 Professor, 2217 Associate Professor, 2457
Assistant Professor). Similarly, as on 1.1.2017, against the 1265 sanctioned posts of
Regular Faculty in the Deemed Universities, around 271 posts also remained unfilled.
Further, during the year 2016-17, as against the 6878 sanctioned posts of Regular
Faculty in the Affiliated Colleges, over 2365 posts were not filled up.

33.  The Committee also note that the University Grants Commissilon had framed
the Guidelines for empanelment of Adjunct Faculty in the Universities and Colleges.
These Guidelines enable the Higher Educational Institutions to access the eminent
Teachers and Researchers, who had completed their formal association with the
University/College, to participate in teaching, to collaborate and to stimulate the
research activities for ensuring guality outcome at M.Phil and Ph.D levels; and to play
the mentoring and inspirational role. The Central Universities have also been
adopting different methods/processes which inter-alia, include hiring of ad-hoc
Faculty, appointment of temporary Faculty, engaging the services of retired
Teachers, Guest Faculty, visiting Faculty, etc., for meeting the shortage of Teaching/

Facuity Positions.
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34,  The Committee further note the various initiatives taken by the Ministry of
Human Resource Development to mitigate the situation arising due to the shortage of
Teachers, viz., increase in the age of superannuation to 65 years, eligibility for re-
employment on Contract Basis beyond the age of 65 years upto the age of 70 years,
relaxation in the conditions governing the mobility of Academic Staff, launching of
'‘Operation Faculty Recharge Programme' by the UGC - for augmenting the Research
and Teaching resources of Universities fo tackle the shortage of Faculty in the
University system and permission to the Universities to engage Adjunct/Guest/

Contractual Faculty to the extent of 10% of the overall sanctioned strength, etc.

35,  Notwithstanding the aforementioned policy initiatives taken by the Ministry of
Human Resource Development/University Grants Commission, the Committee wish
to express their concern that the details of occurrence of post-wise/category-wise
andfor University-wise vacancies are not being scrupulously maintained by the
Department(s) concerned, due to which there has been inordinate delay in the timely
filling up of vacancies in the Central Universities, Deemed Universities and also in the
Affiliated Colleges. Further, the Committee are also unhappy that frequently resorting
to short-term measures of hiring adhoc Faculty, Guest Faculty, Contract Faculty and
Re-employment has stood as the biggest hurdle in imparting Higher Education in the

country.

36. The Committee, therefore, recommend the Ministry of Human Resource
Development to issue Guidelines to all the Central Universities, State Universities,
Deemed Universities, Affiliated Colleges, etc., under the purview of University Grants
Commission for the formulation of a detailed Action Plan not only for shrugging off
the existing malady of adhocism in filling up of vacancies but also developing of a

structured mechanism for appointment of Faculty/Teaching positions on permanent
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basis that too strictly in accordance with the Recruitment Rules/Guidelines/Orders in

vogue in the Central Universities, Deemed Universities and other Affiliated Colleges.

APPRAISAL OF UGC NOTIFIED SCHEMES, REGULATIONS, ETC.

37. The Committee note that the University Grants Commission has been
constantly striving to develop a system of qual'ity higher education which could be
appropriate to the National needs, fulfilling the aspirations of the young budding
minds, and in congruence with the\existing global trends. UGC allocate resources in
such a manner that the Higher Education System in the country is streamlined and
strengthened by way of imbibing the principles of access & expansion, quality &
excellence, equity & inclusion, research & relevance and synergies of Information &

Communication Technology (ICT).

38. The Committee further note that primary objective of the University Grants
Commission is to spread out the tenets of Higher Education across the country in
such a manner that it is accessed by a large number of students from different cross-
sections of the society. There are a large number of Central Universities, State
Universities, State Private Universities, Institutions Deemed to be Universities and
Colleges in the Higher Education Sector in the country. Under the Quality and
Excellence Programme, UGC is committed to constant improvement of the quality of
Higher Education and defining excellence in the processes of teaching, learning and
research. In order to ensure that the quality of Higher Education is sustained and
further streamlined, UGC has notified a variety of Reguiations which are mandatory
for every Institution of Higher Education including Central Universities across the
country. UGC has also launched various Schemes which are aimed at addressing the

principle of Equity and Inclusion.
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39.  The Committee observe that all the above mentioned Schemes, Regulations,
Awards, Fellowships, etc., notified by the University Grants Commission are meant
for imparting Higher Education in the country. Though the objectives behind all these
Schemes, Regulations, etc., are praiseworthy, yet the Committee wish to emphasise
that these Schemes, Regulations, efc., need to be administered and regulated in a
result-oriented and proféssiona! manner. T.he Committee, therefore, urge the Ministry
of Human Resource Development to undertake a scientific Appraisal of all such
Schemes, Regulations, etc., to review its effective monitoring and implementation.

The Committee may be apprised of the action taken in this regard.

~ ANNUAL REVIEW OF ALL THE APPOINTMENTS MADE BY THE UNIVERSITIES

40.  The Committee note from the submissions made by the Ministry of Human
.Resource Development (Department of Higher Education) that after upgradation of
Guru Ghasidas Vishwavidyalaya from State University to a Central University, Dr,
Lakshman Chaturvedi was appointed as its first Vice Chancellor under Transitional
Provisiohs of the Central Universities Act, 2009. During the tenure of Dr. Lakshman
Chaturvedi, some irregularities in the recruitment process were surfaced and the
Central Bureau of Investigation initiated an inquiry to look into the matter.
Consequently, Dr. Lakshman Chaturvedi was terminated from the post of
Vice-Chancellor and on 28.02.2014, Prof. M. S. Khokhar, who was pro Vice-Chancellor

of the Guru Ghasidas Vishwavidyalaya, took charge as its Vice-Chancellor.

41. The Committee further note that since the Rules/Guidelines were not followed
in respect of the appointment of Prof. M. S. Khokhar as Vice-Chancellor, the matter
was examined in the Ministty of Human Resource Development. Subsequently,
keeping in view the provisions under Statute 2(7} of the Central Universities Act,
2009, the University relieved Prof. M. §. Khokhar from the post of Vice-Chancellor of
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the Guru Ghasidas Vishwavidyalaya and appeinted the senior-most Professor as its

Vice-Chancellor.

42. The Committee are constrained fo note that there occurrence of irregularities
have become a perennial feature in Guru Ghasidas Vishwavidyalaya ever since it has
been upgraded from a State University to a Central University. Serious irregularities
had been established in the recruitment process during the tenure of Dr. Lakshman
Chaturvedi as the first Vice-Chancellor and thereafter also in the case of appointment
of Prof. M. S. Khokhar as Vice-Chancellor, wherein the Rules/Guidelines in respect of
appointment of Vice-Chancellor were twisted with impunity. The Committee are of the
considered opinion that even an iota of irregularity in the appointments of various
posts in Universities, such as Vice-Chancellor, pro Vice-Chancellor, Registrar, etc.,
besides Teaching and non-Teaching Staff/Faculty in contravention of the provisions
of the Central Universities Act, 2009 - is a blemish on the entire structure of Higher
Education. The Committee, therefore, recommend the Ministry of Human Resource
Development to oversee and seriously review all the appointments made by the
Universities as per the existing Rules/Guidelines of University Grants Commission
and other Rules/Acts related therewith to ensure the compliance of the same. In this
regard, the Ministry of Human Resource Development/University Grants Commission
should also formulate a set of Policy Guidelines for curbing the menace of blatant
breach of the relevant Acts/Rules/Guidelines along with provisions for taking strict
action, including lodging of FIRs against the violators along with impressing upon all
the Universities under the control of the Ministry of Human Resource
Development/University Grants Commission to scrupulously follow the same. The

Committee would like to be apprised of the action taken in this regard.



IMPLEMENTATION OF THE RECOMMENDATIONS MADE BY THE UGC EXPERT
COMMITTEE DURING THEIR VISIT TO GURU GHASIDAS VISHWAVIDYALAYA

43.  The Committee observe from the written and oral submissions made by the
representatives of the Ministry of Human Resource Development that an Expert
Committee, under the Chairmanship of Prof. K. Ramamurthy Naidu, of the University
Grants Commission visited the Guru Ghasidas Vishwavidyalaya, Bilaspur,
Chhattisgarh form 21 to 23 December, 2009, to discuss, in detail, the various issues
related to Academic, Administrative, Financial and Governance Matters arising out of
converting the State University into a Central University. During the said visit, the
UGC Expert Committee made their recommendations/suggestions, some of which,

are summarised as follows:-

i) An the inijtial stage, each regular Department should have faculty
position as prescribed by the UGC. The Department which are not
having faculty positions should be given faculty positions as per
UGC/AICTE/PCI norms.

ii)  As per the Central Universities Act the UGC/Central Government is
required to take over the liability so that the UGC may allow the
University to fill up the remaining 44 vacant posts.

iiiy  The UGC may take over the liability of all 81 posts created by the
Executive Council and approve for filling of these posts on priority
basis.

iv)  The UGC may take over the liability of all 32 posts created by the
Executive Council in the Department of Pharmacy and approve filling of
these posts on priority basis and convert these Courses in the Regular
Programme.

v) After taking the above mentioned liability under Regular Programme,
the University may be advised to reduce the fee structure so that the
poor but intelligent students may be able to take admission in the these
Programmes.
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vi)  Construction of Humanity Block and incomplete Buildings. etc.
vii)  Need to have good Teaching and Research Department.

viii)  Renovation and Development of existing Sports Infrastructure.

44, The Committee fail to understand that though almost eight years have already
been elapsed as of now, yet no Status Report on the implementation of the
recommendations of the UGC Expert Committee has been formulated. The
Committee, therefore, urge the Ministry of Human Resource Development to evaluate
the latest implementation status of the recommendations made by the Expert
Committee of the UGC on the examination of the various issues related to Academic,
Administrative, Financial and Governance Matters arising out of converting Guru
Ghasidas Vishwavidyalaya, a Stafe University into a Central University and submit a
detailed Evaluation Report to the Committee within three months of the presentation

of this Report to the House.

INITIATION OF ACTION ON THE REPORT OF UGC ON 11 CENTRAL UNIVERSITIES

45. The Committee note from the submissions made by the Ministry of Human
Resource Development that during the year 2017, the University Grants Commission
had conducted the Academic/ Financiall Infrastructural Audit of 11 Central
Universities, namely, Allahabad University, Aligarh Muslim University, Hemwati
Nandan Garhwal University, Central University of Jammu, Central University of
Jharkhand, Baba Saheb Ambedkar University, Pondicherry University, Central
University of Rajasthan, Dr. Hari Singh Gaur Vishwavidyalaya, Tripura University,
Mahatma Gandhi Antarrashtriya Hindi Vishwavidyalaya. The Audit Report of the
University Grants Commission Committee was prepared and submitted to the

Minister of Human Resource Development.
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46. The Committee are constrained to note that despite the direction of the
Minister of Human Resource Development, the requisite action on the Audit Report of
the Committee of University Grants Commission is yet to be taken. The Committee,
therefore, strongly urge the Ministry of Human Resource Development to take

appropriate and necessary action to implement the recommendations of the Audit

Report of the University Grants Commission without any further loss of precious
time. The Committee would like to be apprised of the action taken in this regard.

UGC MECHANISM IN RESPECT OF STANDARDS OF TEACHING, RESEARCH AND
QUALITY ASSURANCE iN THE CENTRAL UNIVERSITIES VIS-A-VIS GURU GHASIDAS
VISHWAVIDYALAYA

47.  The Committee would also like to highlight another area of concern regarding
furnishing of complete and specific replies to the issues/queries raised by the
Committee on Petitions, Lok Sabha. In the matter, when the Committee specifically
enquired about the mechanism available with the UGC for the maintenance of
standards of Teaching, Research and Quality Assurance in the Central Universities
vis-a-vis its application in Guru Ghasidas Vishwavidyalaya and the ‘Performance
Appraisal’ of Guru Ghasidas Vishwavidyalaya on various parameters, the Ministry of
Human Resource Development (Department of Higher Education) submitted a
stereotype outline about the UGC Regulations for ensuring and streamlining of
quality higher education and ingeniously ignored the University-centric information
related to standards of Teaching, Research and Quality Assurance in Guru Ghasidas
Vishwavidyalaya. The Committee, therefore, recommend the Ministry of Human
Resource Development to furnish a detailed Report on the standards of Teaching,
Research and Quality Assurance of Guru Ghasidas Vishwavidyalaya along with a
realistic 'Performance Appraisal' of the University within three months of the
presentation of this Report to the House.

*kk

I

New Delhi ; o
12 December, 2018 Bhagat Singh Koshyari, -
21 Agrahayana, 1940 (Saka) Chairperson,

Committee on Petitions.

i



Annexure-l

List of Central Universities under the perview of UGC indicating intake students as on 1.04.2017

Name of the State

Mame of University

Total Students

No.
1 2 3 4
‘ MAINLAND CENTRAL UNIVERSITIES. . L L
17 M.A, N. URDU UNIVERSITY 1627
2 ANDHRA PRADESH HYDERABAD UNIVERSITY 4586
3 THE ENGLISH & FOREIGN LANGUAGES UNIVERSITY 1567
4 CEHATISGARH GURU GHASIDAS VISHWAVIDYALAYA GAG7
5 DELHI UNIVERSITY 75581
[ DELHL JAMIA MILLIA ISLAMIA 17544
7 JAWAHARLAL NEHRU UNIV, 8286
8 MAOHYA PRADESH DR. HARISHGH GOUR VISHWAVIDYALAYA 5673
g MAHARASHTRA THE INDIRA GANDH] NATIONAL TRIBAL UNIVERSITY 1975
i0 M.G.A. HIND! VISHVAVIDYALAYA 1824
11 PUDUCHERRY PONDICHERRY UNIVERSITY 6454
12 UTTARAKHAND H.N.B. GARHWAL UNIVERSITY 12633
13 "|ALIGARH MUSLIM UNIVERSITY 21540
14 BANARAS HINDL UNIVERSITY 31135
— UTTAR PRADESH YN o3
16 + |UNIVERSITY OF ALLAHABAD 3 23703
17 WEST BENGAL VISVA BHARATI 9765
TOTAL {l) (MAINLAND} 185135
NEW CENTRAE UNIVERSITIES
18 BIHAR C.U. OF SOUTH BIHAR 1034
19 C.U. OF MAHATMA GANDH 217
20 GUIARAT C.4U. OF GUJARAT 700
21 HARYANA .U, OF HARYANA 1545
22 HIMACHAL PRADESH  [C.U. OF HIMACHAL PRADESH 1079
23 C.U. OF JAMMU 1065
24 JAMMU 8 KASHRIR C.U. OF KASHMIR 1737
25 JHARKHAND C.U. OF JHARKHAND 2493
26 KARNATAKA C.U. OF KARNATAKA 1610
27 KERALA C.U. OF KERALA 1116
28 ORISSA C.U. OF ORISSA 593
29 PUNIAB C.U. OF PUNJAB 833
0 RAIASTHAN C.U, OF RAJASTHAN 1965
31 TAMIL NADU C.U. OF TAMIL NADU 1733
TOTAL {1} {NEW) 17620
_ TOTAL {1+11) 202624
NER CENTRAL UNIVERSITIES
32 ASSAM UNIVERSITY 5639
3 ASSAM TEZPUR UNIVERSITY 3731
34 ARUNACHAL PRADESH  |RAJIV GANDHI UNIVERSITY 2095
55 MANIPUR MANIPUR UNIVERSITY 4741
36 MEGHALAYA NORTH EASTERN HILE LNV, 5157
37 MIZORAM MIZORANM UNIVERSITY 5301
38 NAGALAND NAGALAND UNIVERSITY ~-27219
39 SIKKIM SIKKIM UNIVERSITY 1872
40 TRIPURA TRIPLURA UNIVERSITY 3493
TOTAL (1} {NER) 33593

GRAND TOTAL

236448
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STATE-WISE LIST OF 8 DEEMED TC BE UNIVERSITIES ELIGIBLE TO RECEIVE
PLAN GRANT FROM THE UGC

s | [ State/University/Institution Intake
No. ' Student as
o1
. 01.01.2017
1. { Andhra Rashtriya Sanskrit Vidyapeeth, Tirupati —- 517 1781
Pradesh 507. (Andhra Pradesh) ' |
2. i Delhi Shri Lal Bahadur Shastri Rashtriya Sanskrit 1555

Vidyapeeth, Katwaria Sarai, New Mehrauli Road,
Qutub Institutional Area, New Delhi— 110 016

3. Gujarat Gujarat Vidyapeeth, Ashram Road Ahmedabad — 2363
380 014 {Gujarat)
4. | Maharashtra Tata Institute of Social Sciences, Sion Trombay 4004
L %Road, Deonar, Mumbai — 400 088 {(Maharashtra) _ ]
5. [ Tamil Nadu Avinashilingam Institute for Home Science and 5822
» Higher Education, Coimbatore - 641 043 (Tamﬂ
Nadu) N
- 6. | Tamil Nadu Gandhigram Rural Institute, Gandhigram, 3609
C Dindigul - 624 302 (Tamil Nadu)
7. | Uttar Pradesh | Dayalbagh Educational Institute, Agra — 282 005 5822
(Uttar Pradesh)
8. | Uttrakhand Gurukul Kangri Vishwavidyalaya, Hardiwar — 5166

249 404 (Uttaranchal)
Note: DU Section provides maintenance (salary grant} to 8 DUs only. Hence,
the students enrolment of 8 DUs is available with the section.




Annexure-lll

Information in r/o Student Enrollment in Delhi Colleges as on

01.04.2017 .
Sk No. Name of the College Students
. . enrolment

1 Atma Ram Sanatan Dharama College T 4020
2 Bharati College 2528
3 College of Vocational Studies 2449
4 |Dyal Singh College (Day) 6050
5 Dyal Singh College (Eve.) 2651
6 Daulat Ram College 4421
7 Deshhandhu Coifege (Day) 5132}
8 Ramanujan College 2470
9 Delhi College of Arts & Commerce . 2445
10 |Sri Guru Gobind Singh College of Commerce 2165
11 |Gargi College ‘ 4498
12 |Hans Raj College 5661
13 Hindu College 3625
14 Indraprastha College for Women 3499
15 [nstitute of Home Economics 1430
16 lanki Devi Memorial College 3196
17 Jesus & Mary College 3232
18 Kalindi College 3557
19 Kamla Nehru College 2971
20 Kirori Mal College 5141
21 Lady irwin College 1418
22 Lakshmi Bai Coliege 4322
23 Lady Shri Ram College for Women 3100
24 Mata Sundri College for Women 4606
25 Miranda House 4434
26 Maitreyi College 3998
27 Moti Lal Nehru College {Day) 3774
28 Moti Lal Nehru College (Eve.) 2366
29 P.G.D.AV. College {Day) 4085
30 P.G.D.AV. College {Eve.) 2371
31 Ramjas College 3914
32 Ram ial Anand Cellege {Day) 2156
33 Aryabhatta College 2200
34 Rajdhani College 3800
35 Shaheed Bhagat Singh College (Day) 3365
36 Shaheed Bhagzat Singh College {Eve.) 2318
37 St. Stephen's College 2264
38 Shri Ram College of Commerce 2339
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5L No. Name of the College Students

enrolment
39 5.G.7.8. Khalsa College (Day) 3774
a9 Sri Guru Nanak Dev Khaisa Coliege 2286
41 SriVenkateswara College 3978
42 Shyam Lal College {Day) 3540
A3 Shyam Laf College {Eve.) 1757
44 Swami Shradhanand College 4227
45 S.P.M. College for Women 3382
46 Satyawati Co-Ed. College {Day) 4338
47 Satyawati Co-Ed. College (Eve.) 2396
48 Sri Aurobindo College {Day) 3577
49 Sri Aurobindo College (Eve.) 2127
50 Shivaji College 3984
51 Vivekanand College 2318
52 Zakir Husain College (Day) 3682
53 Zakir Husain PG College (Eve.) 2488
. Total 176225
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Annexure-1V

STATEMENT OF SANCTIONED TEACHING STAFF STRENGTH, STUDENTS ENROLMENT, STUDENT-TEACHERT RATIO {AS ON 01.4.2017)

S. | Name of the State |Mame of University Ason 01.04.2015 As on 01.04.2016 Ason 01.04,2017
No. Student - Student - Total Total Student -
Total Total Teacher Ratia Total Total Teacher Students | sanctioned Teacher
Suedents sanctioned as per Students sanctioned | Ratio as per Teacher | Ratio as per
Teacher sznctionad Teacher | Sanctioned Sanctioned
| streneth streneih strength
1 2 3 4 5 6 7 3 9 10 11 12
MAINLAND CENTRAL UNIVERSITIES
1 M.A. N. URDU UNIVERSITY 1831 382 4.78 2205 384 5.74 1627 384 4.24
[ 2 | aANDHRA PRADESH [HYDERABAD UNIVERSITY 5249 | 556 5.44 4689 | 556G 8.43 4586 572 8.02
B THE ENGLISH & FOREIGN 1994 237 8.41 1900 238 7.98 1567 238 6.58
4 CHHATISGARH  jGURU GHASIDAS 5829 433 13.46 6688 435 15.38 6867 435 15.79
5 DELHI UNNERSITY 23398 | 1706 13.72 | 24363 | 1706 | 14.28 | 25581 | 1706 | 14.99
6 | DELHI JAMIA MILLIA ISLAMIA 16693 829 20.14 17436 833 20.83 17544 837 20.96
7 | JAWAHARLAL NEHRU UNIV, 8108 309 9.14 8432 | 500 9.37 8286 900 9.21
8 | MADHYA PRADESH JDR, HARISINGH GOUR 3826 329 11.63 4537 329 13.97 5623 345 16.30
9 | MAHARASHTRA |THE INDIRA GANDH! NATIONAL 2409 153 15.75 21730 127 12.03 29795 231 12.56
. TRIBAL UNIVERSITY
10 M.G.A, HINDI VISHVAVIDYALAYA 80 97 9.57 1124 105 16.70 1824 105 17.37
i1 PUCUCHERRY PONDICHERRY UNIVERSITY 6852 483 14.01 £09 8 480 12,12 6454 489 13.20
12| UTTARAKHAND |H.N.B. GARHWAL UNIVERSITY 10608 468 22.67 12065 | 468 25.78 12633 468 26.99
13 ALIGARH MUSLIM UNIVERSITY 23724 1606 14.46 23424. | 1612 14.53 21540 1620 13.30
N BANARAS HINDU UNIVERSITY 30212 | 1932 15.64 30378 | 1920 15.82 | 31185 1330 16,16
5] VAR PRADESH T 2818 | 175 | 1640 | 3925 | 175 | 2243 | 3925 | 205 | 19.15
16 UNIVERSITY OF ALLAKABAD 25689 | - 852 30.15 21740 852 25,52 23703 852 27.82
17 | WEST BENGAL  JVISVA BHARATI 6894 639 10.79 9319 650 14.34 9265 650 14.25
TOTAL {1} {MAINLAND] 176714 | 11787 14.89 180944 | 11879 15.23 185135 | 11967 15.47
NEW CENTRAL UNIVERSITIES
18 BIHAR C.U, OF SOUTH BIHAR 623 153 4.07 767 153 5.01 1034 153 6.76
13 C.U. OF MAHATMA GANDHI 0 0 0.00 a | 0 0.00 117 140 2.26
20| GUIARAT C.U. OF GUIARAT 974 147 £.63 688 147 4,68 700 147 4.76
21 HARYANA C.U. OF HARYANA 623 175 3.56 1056 17s 6.03 1545 225 6.87
22 [HIMACHAL PRADESH [C.U. OF HIMACHAL PRADESH 780 183 4.15 839 188 4.78 1029 188 5.47
23 C.U. OF JAMMU 546 140 3.90 724 148 4.89 1065 158 6.74
o] MM B SR | asrmIR 783 152 5.15 1125 152 7.40 1737 152 11.43
25 JHARKHAND  |C.U. OF JHARKHAND 2158 167 12.52 1715 167 10.27 2493 171 14.58
26 KARNATAKA C.U. OF KARNATAKA 1183 140 8.45 1465 140 10.47 1610 153 10,52
27 KERALA C.U. CF KERALA 707 147 4.81 906 147 6.16 1116 150 744
78 ORISSA C.U. OF ORISSA 668 154 4.34 761 154 4.94 893 154 5.80
25 PUNJAB C.U. OF PUNJAB 457 151 3.03 678 147 4.61 883 147 coL |
30 RAJASTHAN C.4J. OF RAJASTHAN 1497 188 7.96 1810 188 9.63 1965 184 10.68
31 TAMILNADU  [C.U. OF TAMIL NADU 884 151 5.85 1000 166 6.02 1233 166 7.43
TOTAL (1) {NEW} 11883 | 2053 5.79 13595 | 2072 6.56 17620 | 2288 .70
TOTAL (1+11) 188597 | 13840 13.63 1945391 13951 13.94 203624 | 14255 14.28
NER CENTRAL UNIVERSITIES
32 ASSAM UNIVERSITY 4758 ' 387 12.2%9 5318 3599 13.33 5639 432 13.05
E TEZPUR UNIVERSITY 3300 | 245 | 3325 | 3501 | 280 | 1250 | 3731 | 283 | 13.18
E ARUNACHAL RAJIV GANDHI UNIVERSITY 1642 184 8.97° 1882 ‘184 10.23 2085 202 10.37
35 MANIPUR IMANIPUR UNIVERSITY 3551 393 10.99 3551 114 11.31 4241 347 12.22
EE MEGHALAYA  [NORTH EASTERN HILL UNIV. 5389 445 11.89 5271 445 11.84 5152 445 11.58
37 MIZORAM MIZORAM UNIVERSITY 4319 157 11.77 4799 382 12.56 5301 b_382 13.88
| 55 | NAGALAND NAGALAND UNIVERSITY 1962 253 7.75 2058 253 8.13 2219 253 8.77
EE SIKKIM SIKKIM UNIVERSITY 1409 201 7.01 1462 213 6.86 18272 278 7.66
20 TRIPURA TRIPURA UNIVERSITY i 2430 2685 3.03 3138 278 11.28 3483 278 12.56
B TOTAL (it} {NER) 2865L| 2678 10.7¢ 30081 | 2748 il 11.27 33683 2851 11.82
| GRAND TOTAL 217257 | 16518 | 13.15 | 225520 16699 ! 1351 | 236448 | 17106  13.82




4o

Annexure-V

STATEMENT OF EXISTING TEACHING STAFF STRENGTH, STUDENTS ENROLMENT, STUDENT - TEACHER RATIO (A5 ON 01.4.2017)}

Name of the State [Mame of University

As on 01.04.2015

As op 01.04.2016

As on 01.04.2017

No. Student - Student - Total Student -
Totsl T.otfal Tfeaciler Total T‘ot.ai Teacher Students T.otal Tf:acher
Students Existing | Ratio as per Students Existing | Ratio as per Existing | Ratio as per
Teacher Existing Teacher Existing Teacher Existing
strength strength strength
1 3 3 c 5 b 7 8 9 10 11 12
MAINLAND CENTRAL UNIVERSITIES
1 MLA. N, URDU UNIVERSITY 1831 310 5.91 2205 303 7.28 1627 301 5.41
| 2 | ANDHRA PRADESH |HYDERABAD UNIVERSITY 5249 | 413 | 1271 | assg | 301 | 11.89 | 4586 412 11.13
B THE ENGLISH & FOREIGN 1994 | 188 | 0.61 | 1900 | 177 | 1073 | 1387 200 7.84
| 2| CHHATISGARH |GURU GHASIDAS 5829 | 228 | 2557 | @ese | 226 | 2960 | 6867 215 31.94
5 DELHI UNIVERSITY 23398 | 813 28.78 | 24363 | 832 29.28 | 25581 772 33.14
6| DELHI IAMIA MILLIA ISLAMIA 165693 £89 24.23 17436 | 675 25.83 17544 707 24.81
7 JAWAHARLAL NEHRU UNIV. 8308 550 15.11 8432 611 13.80 8286 582 14.24
B [ MADHYA PRADESH |DR. HARISINGH GOUR 3876 260 14.72 4597 248 18.54 5623 237 23.73
51 MAHARASHTRA |THE INDIRA GANDHI NATIONAL 2409 87 27.68 2730 99 2758 2975 112 26.12
] TRIBAL UNIVERSITY
10 M.G.A. HINDI VISHVAVIDYALAYA a80 63 13.97 1124 77 14.60 1824 77 23.69
11 PUDUICHERRY PONDICHERRY UNIVERSITY 6852 371 18.47 5928 363 16.33 6454 357 18.08
12| UTTARAKHAND |H.N.B. GARHWAL UNIVERSITY - 10608 303 35,01 12065 286 | 42.19 12633 281 44.96
13 ALIGARH MUSLIM UNIVERSITY 23224 1217 19,08 23424 1247 18.78 21540 1322 16.28
2% BANARAS HINDU UNIVERSITY 30212 1216 24.85 30378 | 1379 22.03 31185 1389 22.45
g | UTTARPRADESH e 2818 107" | 2634 | 3975 | 118 | 33.26 | 3975 126 3115
16 | UNIVERSITY OF ALLAHABAD 25689 329 78.08 21740 | 313 69.46 23703 303 78.23
i7 WEST BENGAL  |VISVA BHARATI G894 544 12.67 9319 529 17.62 9265 514 18.03
TOTAL {!) {MAINLAND) 176714 { 7688 22,99 180844 | 7874 22.98 185135 7907 23.41
NEW CENTRAL UNIVERSITIES
18 BIHAR C.U. OF SOUTH BiHAR 623 a0 71.79 767 106 7.24 1034 102 13,14
Ty C.U. OF MAHATMA GANDHI 0 0 0.00 0 0 0.00 317 57 4.73
20 GUIARAT C.U. OF GUIARAT 974 59 16.51 638 59 11.66 700 85 8.24
21 HARYANA C.U, OF HARYANA 623 30 20.77 1056 48 22.00 1545 56 27.59
22 [HIMACHAL PRADESH|C.U. OF BIMACHAL PRADESH 780 67 11.64 299 67 13.42 1029 71 14.49
23 . C.U. OF JapMmy 545 53 16.30 724 48 15.74 1065 8’2 12.99
[ o | MM & A IR | i 283 47 | 1666 | 1125 | 45 | 2446 | 1737 65 | 26.72
25 JHARKHAND C.U. OF JHARKHAND 2158 96 22.48 1715 89 19.27 2453 24 29.68
26 KARNATAKA C.U. OF KARNATAKA 1183 52 22.75 1466 52 28.19 1610 50 32.20
27 KERALA C.U. OF KERALA 707 A6 15.37 306 30 11.33 1116 118 9.46
28 ORISSA C.U. OF ORISSA 668 18 37.11 761 18 42.28 803 17 52.53
| 25 PUNIAB C.U. OF PUNJAB 457 ap 11.43 678 83 8.17 833 g1 9.70
30 RAJASTHAN C.U. OF RAJASTHAN 1497 a2 16.27 1810 102 17.75 1965 118 16.65
31 TAMILNADU C.U. OF TAMIL NADU 284 20 30.48 1000 32 31.25 1233 63 19.57
TOTAL {If) (NEW) 11883 709 16.76 13555 828 15.42 17620 1069 16.48
TOTAL (1+H} 188557 | 8397 22.46 184539 8702 22.36 203624 | 14255 14.28
NER CENTRAL UNIVERSITIES
32 ASSAM UNIVERSITY 4758 356 13.37 5318 348 15.28 5638 337 16.73
EX R TEZPUR UNIVERSTY 3300 | 221 | 14.93 | 3501 | 219 | 1589 | 3731 | 258 | 14.46
34 ARUNACHAL RAINV GANDH! UNIVERSITY 1642 1372 12.44 1882 155 12.14 2095 165 12.70
35 MANIPUR MANIPUR UMNIVERSITY 3551 216 16.44 3551 234 15.18 4241 231 18,36
36 MEGHALAYA NORTH EASTERN RILL UNIV, 5289 344 15.38 5271 234 15.78 5152 328 15.71
37 MIZORAM MIZORAM UNIVERSITY 4319 320 13.50 4789 218 15.09 5301 315 16.83
38 NAGALAND MAGALAND UNIVERSITY 1962 173 11.34 2058 173 11.90 2219 193 11.50
39 SIKKIM SIKKIM UNIVERSITY 1409 121 1%.64 1462 135 10.83 1832 135 13.50
40 TRIPURA TRIPURA UNIVERSITY 2430 140 17.36 3139 156 20.12 3493 1721 20.43
TOTAL {1} (NER) 28660 | 2023 | 14,17 | 30981 | 2072 | 14.85 | 33853 | 2133 15.80
GRAND TOTAL 217257 ' 10420 | 20.85 | 225520, 10774 | 20.53 | 236448 | 11109 | 21.28




Grant Released to Central Universities during last three years

I=

nnexure-\,

o (I%s, in fakhs)
[ S ] Name of the Stz Name of University Grant Releasad
Ne. 2014-15 2015-16 ,, 2016-17 Total
Plan Non-Plan Total Plan Non-Plan Total Plan Non-Plan Total Plan ‘Non-Plan - ﬁ Total
1 2 3 4 5 o 5 7
NON-NER CENTRAL UNIVERSITIES
1| ANDHRAPRADESH [M.A. N. URDU GNIVERSITY 5587.50 | 276452 | 6352.02 | A700.00 | 5678.41 -| O578.41 | 4765652 | TBB7.356 | 1245297 | 14053.42 | 1633026 | 30383.40
;o UNIVERSITY OF HYDERABAD 200000 | 15881.05 | 17881.05 | 1800.00 | 16459.75 | 17959.75 | 7427.76 | 18075.86 | 26503.62 | 1122776 | 51116.66 | 63344.47
EN THE ENGUISH & FOREIGN LANGUAGES | 3400.00 | 5270.03 | 8670.03 500.00 511954 | 5619.54 | 1996.53 | G092.66 5089 21 5895.52 | 16482.25 | 22376.78
] UNIVERSITY . . ] 5
o iy SR amacizon st 12! iRl Ao SarasaoTe
S DELH| UNIVERSITY O F DELY! 4339479 | 4339479 | 157578 | 4335030 | 4493208 | 1579.78 | 12510848 | 12768596
0 ucms 2853.11 5748.16 | 9531.29 7780.00 | 0266.88 | 10546.88 0.00 1119525 | 1116625 | 408311 | 2719031 | 31273.42
o TAMIA MILUA ISLAMIA EBOC.00 | 20647.60 | 25447.80 | 400000 | 25328.28 | 2032628 | 519928 | 25387.76 | 30587.04 | 1499928 | 7136764 | 86360.62
e SAWAHARLAL NEHRU UNIV. 94B0.00 | 2423133 | 33661.33 | 562000 | 2451055 | 3013055 | 203571 | 30306.58 | 3324620 | 1801971 | 79048.46 | 97068.17
8 | MADHYA PRADESH |DR. HARISINGH GOUR VISH. 0.00 851215 | B8512.15 | 3984.44 | B023.53 | 12007.97 | 622071 | 816041 | 1438112 | 1020515 | 24686.00 | 3490124
N INDIRA GANDHI NATIONAL TRIBAL 22266.29 0.00 2225528 | 6199.00 0.00 6199.00 | 11031.86 0.00 11031.85 | 39497.15 G.00 35497.15
UNIVERSITY
T107[ MAHARASHTRA  |M.G.A. HIND! VISHWAVIDYALAYA 650.00 119960 | 184960 | 494800 | 231216 | 6260.16 | 555332 | 182608 | 7379.38 | 1016132 | 5337.82 | 15486.14
11 | PUDUCHERRY  |PONDICHERRY UNIVERSITY 241121 | 7427.86 | 083907 | 180500 | 8551.66 | 10356.65-| 682401 | 11566.50 | 1840051 -| 1105022 | 27546.04 | 38596.26
17 | UTTARAKHAND  |H.N.B. GARHWAL UNIVERSITY 2700.50 | 6B36.68 | 053718 | 4573.81 | 728440 | 11858.21 | 65053.03 | 7601.95 | 12854.98 | 12327.34 | 2172303 | 34050.37
3% | UTTAR PRADESH |ALIGARH MUSLIM UNIVERSITY 3225.00 | 5417330 | 6739838 | 892500 | 73578.88 | 62503.89 | 710000 | 82370.12 | 8047012 | 19250.00 | 220122.40 | 239372.40 |
BANARAS HINDU UNIVERSITY B5400.00 | 60551.11 | B6851.11 | 469000 | 70237.77 | 74827.77 | 1097013 | 76276.77 | 69246.90 | 2206013 | 200065.66 | 231126.78
T BEAL. 5262.50 | 1265.98 | 652848 | 570000 | 0138.57 | BB35.57 | 2800.00 | 3478.12 | 627942 | 11762.50 | 7884.66 | 19847.18
5 UNIVERSITY OF ALLARABAD 6016.94 | 2176296 | 27779.90 | 3565.00 | 15728.90 | 22293.90 | 5200.00 | 23867.63 | 29067.63 | 14781.94 | 64359.49 | 79141.43
Y71 WEST BENGAL | |VISVA BHARAT] 211250 | 1B557.49 | 2066999 | 3400.00 | 19107.54 | 22507.54 | 486758 | 22108.16 | 2697575 | 10380.08 | 59773.19 | 70153.28
- TOTAL (1) (NON-NER CENTRAL UNIVS) B2655.55 | 3068B4.80 | 38054044 | 64130.25 | 343274.83 | 407405.08 | 93303.33 | 387103.72 | 480407.05 | 240089.13 | 1037263.44 | 1277352.57
NEW CENTRAL UNIVERSITIES
Y BHAR C.U. OF BIHAR 7500.00 6.00 7500.00 | 8308.00 0.00 B3080C | 5804.74 0.00 580474 | 21612.74 0.00 21612.74
9 MAHATMA GANDHI CENTRAL 0.00 0.00 £.00 500,00 0.00 500.00- | 1800.00 0.00 1800.00 2300.00 6.00 2300.00
20 GUIARAT C.U. OF GUIARAT 5076.01 0.00 5076.01 1058.35 0.00 1058.35 | -414.88 0.00 41458 5719.70 0.00 5719.70
P2l HARYANA C.U. OF HARYANA 5500.00 0.00 5500.00 | 7372.10 0.00 7372.10 | 80060.00 0.00 B000.00 | 2087210 0.00 2087210
77 THIMACHAL PRABESH |C.U. OF HIMACHAL PRACESH 0.00 0.00 0.00 5698.76 0.00 5698.76 130.86 0.00 130.86 5829.62 0.00 5829.62
73 | JAMMU & KASHMIR |C.U. OF JAMMU 13462.50 0.00 13462.50 | 13866.17 0.00 13866.177 | 3356.88 0.00 3356.88 | 3068555 0.00 30685.5
N C.U. CF KASHMIR §191.75 0.00 6191.75 6500.00 0.00 6500.00 112.27 0.00 i12.27 12804.02 0.00 12804.02
D JHARKHAND (C.U. OF JHARKHAND 2500.00 0.00 2500.00 | 3763.23 0.00 378323 | 1200.00 0.00 1200.00 7483.23 0.00 748323
76 KARNATAKA C.U. OF KARNATAKA 11842.25 0.00 11842.25 6837.00 0.00 6837.00 3532.45 0.60 3532.45 - 22211.70 _ 0.00 22211.70
By KERALA €.U. OF KERALA 16510.00 0.00 1651000 | 3580.00 0.00 3580.00 753597 0.00 7535.67 27625.97 0.00 2762587 |
T ORISSA C.U. OF ORISSA 7256.25 0.00 7256.25 | 612643 0.00 6126.43 0.00 0.00 .00 1338268 | 0.00 1338268 |

Ih



Grant Released to Central Universities during last three years

(Rs. in lakhs)
31, | Name of the State Hame of Univarsity Grant Released )
Ne. 2014-15 2015-16 2016-17 Total
Plan Naon-Plan _ Teotal Plan Non-Plan Tata! Plan Non-Plan _ - Total Plan MNan-Plan 4 Total
t 2 3 4 5 -] i 7 ,.
/3 PUNJAB C.U.OF PUNIAR 13436.00 0.00 13436.00 .00 0.00 0.00 11526.48 - 0.00 11526.48 | 24962.48 0,00 24062 48
30 RAJASTHAN C.U. OF RAJASTHAR 6580.94 0.00 65580.94 5289.75 0.00 5288.75 6648.00 0.00 6648.00 18498.69 GO0 | 1849869
31 TAMIL NADU C.U. OF TAMIL NADUY B9B88.75 0.00 T B8BR.75 3040.00 0.00 3040.00 7003.68 0.00 7003.68 19032.43 0.00 18032.43
TOTAL-ll {NEW CUs) 104544.45 p.00 104844.45 | 71939.79 0.00 71838.79 | 56236.67 0.00 56236,67 | 232020.91 | - 0.00 233020.91
TOTAL {1+ 11) 187500.00 | J06884.80 | 404384.80 | 136070.04 | 343274.83 | 479344.87 | 149540.00 | 387103.72 | 536643.72 | 473110.04 | 1037263.44 | 1510373.48
NER GENTRAL UNIVERSITIES . I R - a v
32 ASSAM ASSAN UNMIVERSITY 2444 65 453148 mﬂ_m.: 3321.76 5164.21 9485.97 2541.34 B434:17 “BG7B:ET-- |- 8307.75; | 17129.84 | 25437.58
33 TEZPUR UNIVERSITY 1994.00 3340.59 5334 50 4452.00 5156.96 8608.96 1540.29 6150.21 7690.50 7986.29 14647.76 | 22634.05
EX ARUNACHAL  |RAINY GANOHI URIVERSITY 900.00 3092.69 3992.69 3430.00 3564.30 8994.30 3278.00 4460.42 773842 | 7608.00 11117.41 18725.41
35 MANIPUR MANIPUR UNIVERSITY 2600.00 £5849.36 9449.36 3076.74 7911.41 10888.15 391467 |, mmm%om .B.Em..,moﬂ _.u.mmmﬁﬁ 23994.80 33585.21
35 | MEGHALAYA  |NORTH EASTERN HILL UNIV. 70000 | 1255007 | 1635007 | 3086.87 | 1357428 | 1546115 | 4BB1.15 | 1510070 | 1978183 | 8468.00 | 4312505 | 5159305,
By WIZORAM | MIZORAA UHiVERSITY 55548 | 450658 | 673488 | 472277 | 750153 | 1222430 | 381102 | 785217 | 1166408 |- 12763.17 | 19860.08 | 3262325
18 NAGALAND NAGALAND UNIVERSITY 2162.58 £070.16 8232.74 1500.00 5372.10 B872.10 4074.24 7862.94 11637.18 .dum_.m.w‘. 19305.20 | 27042.02
39 SIKKIM SIKKINM LINIVERSITY £520.29 0.00 £520.29 388582 0.00 3885.92 8508.09 0,00 .| 8808.08, | 19314.30 000, .1,.19314.30
) TRIPURA TRIPLIRA UNIVERSITY 2600.00 2819.80 5419.80 3642.59 3628.84 7271.83 2210.31 439464 | B6604.95. | 845330 | 10843.28;, _.:mmma.%
TOTAL (IH) (NER) 25150.00 | 45B60.51 | 71040.51 | 30119.05 | 52673.63 | B2792.68 | 34958,39 | 51483.28 |.96448.27 |.90229.04 Amgmm.ﬁ_ | 250252.48 .
GRAND TOTAL (NON-NER Clis + NEW CUs + NER | 212650.00 | 352745.40 | 585385.40 166180.00 | 305048.46 | 562137.55 | 184499.98 | 44B553.00 | 633092.99 | 563339.08 | 1197286.86. 1760825.94
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UNIVERSITY GRANTS COMMISSION

The final list of schernes in their respective rationalized form is as given below:-

e

A i, r ~—]£_{‘ZI

. 8. : ——
No Name of the scheme (R.ﬁtmnallnd Form) _ RL marlc,/(,omponents
’ 1' ~ "V Construction of Women's Hostel for Universities and { T be continued B
R i 1 DE
i f Colleges . o 4' ‘
P E-content Developmenl of Project, Submission for ; Te e continued
i _i Assistance fromy UGC under NME-ICT ) “:_‘__:?n mue
3. Massive Open Online Courses (MOOCs) : SWayaM Te he continued
| 4 Esmlﬂvhmt nt of Centres in Universities for Study of “To be continued B ' )
| Social Exclbsion And Inclusive Palicy __‘_.j - continu N i
5. women'’s Studies in Higher Educaticnal Jostitutions To be continued 1
- To be continued
| The scheme of Incentivisalion of Teachers,
; _ e .
6 Promotion of Academics and Rescarch through Subject/ DISCID];DK? 'Based ASS(.:UHUOD tor
« 6. Penfessional Association / Academics | y)x:}‘dr_n.adtmn of Varigus Academic &Research
; i o he t Activities has been renamed as Promotion of
Acadenries  and  ReseareH  through
_ Professt onalAqsomahon / Academies
;. g;ir;tlgsg Special Herltage Slatus to Universities and to be continued
ST To be continued with the following
Com ponents:
: i (1) Remedial Coaching for SC/ST/OBC
5 , (non-creamy  layer) &  Minonty
Community Students
Equal Opportunity Cell [Coaching Schemes for | (iD) Coaching Classes For Eniry Into
8. SC/ST/0BC (Non-Creamy Layer) & Minority Students Services For SC/ST/OBC (Non Creamy
for Universities and Colleges] Laver) And Minority  Community
' Students
! {iii)  Coaching For National Eligibility Test
: or State Eligibility Test for SC/ST/0BC
! (Non-Creamy Layer) & Mipority
; , ' CommunityStudents
S “To be continued with following components:
E - Schemes for Persons with Disability in Universities and - o ' S
' Colleges "1i1 Higher Bducation for Persons with Special
* Needs (HEPSN)
- N i) Visually - Challenged Teachers
: T T ‘ 'It; be continued as under :
‘ UGC Research Awards for Faculty v BSR Faculty Fellowship

T 1.

3. Emeritus Fellowship




LGC Fellowships for Post-Doctoral Researchers

!
I
P12 Il LGC Fellowships for Doctoral students

W Research Award
v, Mid eareer Award
v Startup grant
{ : :
o be continued as unde: !
.+ Dr. DS Kothari Post-Doctoral Bellowship
Vil Dr. 8§ Radhalrishaan  Post-Ducioral
Fellowship
i Post-Doctoral Fellowship for SC;/ST
© v, Post-Doctoral Fellowship for Wumu. L
" To be continuedas under:
©i, National  Eligibility  Test - Junier
Research Fellowship (WET-JRF)}
i, Swami Vivckanands Fellowship tor
______Single Girl Child
To be contimiedas under:
i. PG Indira Gandhi Scholarship fur

: i ’ Single girl Chijd |
i ' i, PG scholarship for University Rank |
: i Holders ',
13. UGC Schotarships for Posi-Graduate Students " i, PG scholarship for SC/ST students to
pursue Professional courses ;
iv. PG scholarship for GATE qualified |
students for ME/M.Tech
| UGC  Scholarships  for  Under Graduate Students l')bw ontinued )
4 | (1shaanUday Special Scholarship scheme for NER) b el n -
E t5. Networking Resource Centers B fo be continued i
PR o e o Mot _ﬁ———j
. T:’fhiélfn; Azad Natjonal Fellowship for Minority To be continued
f{' ji f’an dhi National Fellowship for Student ith o
17. Dd‘]l\i:)dlt?gs 11 NAriona ellowsiip 1ot (UAEniS wh To be (.,Onl!TlUCd }
isa S ]
18. Rajiv Gandhi ‘\Iatlonal Tellow sirup l’car sSC Candlddtu To be continued Ii
19. Rajiv Gandhi National Fel]oxxshlp fo; 3T Cdndidate ; To be continued ‘
20. | National Fellm\smp for Other Backw md C]do‘w(‘ To he continued
21, | Universities with Potential for Excellence ~ To be continued j]
"Ta be cantinued B ;
I ' 1 Centre with Potential for Excellence in a ‘
E 22 Special Assistance Prograimime i Particular Area (CPEPA) and CAS lavel of !
1 Special Assistance Programme (SAP) arc
merged into a single scheme of SAP.
! an Colleges with. Potential for Excellence / College oF T

| Excellence




24.  Autonomous Colleges , - To be contipued
25. Major Research Projects - T be contmued
“Tc be continued with the following
cemponents:
i Community Colleges in Universities
. and Colleges
S Introduction of Bachelor of Vorational
; {B.Voc} Programme in Universities
. ; S o : and Colleges
26, 1 National Skills Qualification Framework (i)  DeenDeyalUpadhyay —Centers for
- Knowledge  Acguisition  and  Up-
gradation of Skilled Human Abilities
; and  Livelihood (KAUSHAL) int
‘ Universities and Colleges |
{DeenDayalUpadhyayKaushalKendras)
o ('2‘014&017) ’
K . . r ‘o
27. | Area Study Frogramme Te: be continued
Te  be continted with the following |
vi:mponents; !
, o {i Furding Support to State Universities |
> T e . ;o . . . '
03 l};\mdmgh .Suf) %‘?ﬁ Lo ngxgrs&trlc-js {%r LS tudy andf for Study and Research in Indigenous :
o= . es.earc i digEnous and Endangered LANgnages o and Endangered Languages of India. |
nda (1) Setting up Centre’s {or Preservation |
and  Promotion of Endangered :
Languages in Central Universities
2g. | UGC Chairs in Universities i be continued
‘ To be coptinued with a special component
30, Human Resource Development Centre numely Capacity Building of Women Managers
B ~in Higher Education’.




Further, the Scheme of General Developmient As oodanes LAY reniumed ag Blook Grants o
Uneeersities /7 Cofleges will bave the following comporents Onaddition (o the casting
conmonents of (GDAY indicated agionst therm:

_S.‘,..NQ_'_:_ —
Block Grant to Universities (BGLY)

.

Block Grant

Components

]
i
!
{
,
t
‘

Block Grant to Colleges (BGC)

H

. Swachh Blierat-Swasth Bharat Abhivan
i, Adjunct Faculty in universities ;
S Sports Infrastructure and Equipment in Universities
~lnternal  Cuality Assuranee Cell {(10ACH  for

Lniversitices

~ Free Edueaiion for Sports Medal Winner/Participants

of Nultiona!  International Fvents

v, Estabhshment  of  Centre  for Fostering Sodial
Responsibey - aud Conumunity Bngagement in
Universit E

il Establishoent Up-gradation of Hindi Depariments.

i, Adjune: Facultv in' Colleges )
. Develnpment  Assistance  to Colleges  for
construction of Buildings

il Sperts Infrastructure and Equipment in Collepes

iv. Internal Quality Assurance Cell (IQAC) for
Colleges

v.  Faculty  Development  Programmefor  Collepes |
teachers !

vi,  Scheme for Seminar / Symposia / Conlerence {or

Colleges . '

vil.  “Fravel Grant for Coliege Teachers

viil.  Minor Research Projects for Colleges Teachers '




¥

s i My

ﬁﬁ@%@@ Q‘f ﬁ di
AR ANEE LY
wferes T W TR
PUG L'L".}H:.ED BY AU_IHOPJT\’

!

———

515, = fem WY, T ;Hm 15,2000 (3 19, 1833)
Ka 15} A DELT, SATURDAY, ATRIL %wnn 35, 2 Lf_FLA:TTR:S. v, 1953)
2 m-mﬂf‘ﬁmﬂ'ma‘mj mw‘"am* Wﬁ“mmnmﬂw
(Sfperale proing iv given to this Par jn order thi ﬁ,m:l_\ _1:1‘? filed 1s g separatcempilstion)
A -0
MPART TI—SRGTION §)
[ATETES S gro s @R A u—n’t?'“ﬁ_'i“i{ faoqis 'TcT“ i 5 5E

[MLS..LILE. penis Motifizz llons iocluding Notificatioh, Orﬂef"i, Advertsehes
Stamtery Bodies) é‘y
==L g )

3 = TTeE, fon AN
3 r'4' BRI I IO IR PR tiyral Tﬂ Tad Zalk AT S E A S A 002 #2008
E‘“:J ST B 0w 3R 342006+ 4]l SRR TEE STETR e v A T

3 _\“\ TEIL

?fr’iﬁamnn:a:rr“"«rm“?dmﬁ“*$mnr
Hrd St g gR i £ maﬁﬁm";f—qrzﬂm s di sfam = 57 "“—"-f;'UEﬂﬂﬁ 3
:!,1{ izr'! :-_.m ! .’

3.ozg e Ha
o0z 0 T

T :“!E‘FHWF"{EW_'T Vv T

ﬂmmﬁ T TR
THT ARG T.—qwéi_n S Frda S By | ge wan E ] '

EET)

T J"j‘hﬁmﬂ‘“" = S T R e
Sl R“T:f_m |

“THTI

BN a1 IOt P T

A L]




Veogpsitoo o2

" UGC REGULATIONS ON MiNIMUM QUALIFICATIONS FOR APPOINTMENT OF
TEACHERS AND OTHER ACADERMIC STAFF IN UNIVERSITIES AND COLLEGES
T AND MEASURES FOR . THE MAINTENANCE OF STANDARDS iN HIGHER
'EDUCATION,\QDM. (Ist Amendment) Regulations 2011

To be publiéﬁed in the Gazetie of india .
Part {l}, Section-4

“UNIERSITY GRANTS COMMISSION
 BAHADURSHAH ZAFAR MARG
'NEW DELHI-110002

F-1-2/2009{CC/PS)ptl : Febiuary, 2011
. NOTIFICATION

In exercise of the powers conferred under r‘lauseﬂ(e) and (g) of sub-section (1) of Section

26 of University Grants Commission Act, 1956 (3 of 1958) the University Grants
Commission hereby makes the foliowing Regulstions to amend the UGC Regulations on
minimum _gualiiications  for appoiniment of leachers and cother academic staff in
universities and colleqes and measures for ihe mainlenance of standards "in’ hlgher S
education, 2010, namely:-

2. Shor Title, Appllccltlon and Commencement:

i These Renu%atm% may be called UGC Reguiations on, minimurn qualifications

' for appointment of teachers and olher academic staff in universities and colleges

and measures for the mainienance of standards-in higher education, (Ist
amendment), Regulation, 2011

(I -~ They shall apply jo every universiy eslablished or incorporated by or under a
‘Central Act, Provincial Acl or 5 Stale Acl, every inslitulion including a constituent
or an affiiated college recognized by (he Comrission, in consolation with the
university concerned under Clause () of Seclion 2 of the University Grants

- Commission Act, 1856, .and every institution deamed to be'a university under -
Section 3 of tha said Acl,

liy  They shall come inlo force with immediaie effect. : ‘ \

\

3. 'in the University Grants Commission Minimum Qualificalions for appointment
of teachers and other academic siafisn universities and colleges and measures
for lhe maintenance of slandacds in higher education 2010, wherever the
nllowing para occurs: '

o

."Pa‘-/ Band~4(Rs.3?4DO—6?ODO) with grade pay of Rs. 12000 par monin”




chionkd b substduted with the following - . :
oy Bond-d4 {5 37400-67000% with grade pay of Rs 12000 per ool bagn hoeva repiacod

Uy the new HAG scale of Rs.67000(Annual Increment @23%) 79000 with no grade pay 1
The AGR of Rs. 12000 per month does not exist anymore. Other condiions of eligibiity (o
move the above scale of pay will remain (he same. However, the ceiing of 10% of such
posts in the Centrat Universities and ithe crlera for ehquibty and for performance -
eyaluzlion for this will remain unchanged. |

‘ L. L'Jw_,x.\,\.&gg

(K.Gunasekaran)
Secretary

[
The Assistant Controtler
Publication Division

: Goverrimenl of India ' o
5 Urhan Development Ministry
: Civil Lines
i Delhi-110054
i*
. [ !
. : 1,6
y ' -
| | }
2 :
;{'1' / T
i :
1 |
g / %
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</ ... University.Grants Commission .
‘\:’f Bahadur Shah ZatarMarg . Qi\

New Delhi 110002 S

F-1-202009(EC/PS)ptL.1 Fobruary, 2011
TO A —_ - - e - i\ .

- The Mice-Chancellor of All Universities/ All.State tducation Secretaties

Subject UGC Regulations on minimum quaiifications for appéintment of leachars -

and other academic staff in universities and coileges and measures for the

maintenance ¢f standards  in higher education, (i*  Amendment)

Regulations-2011.

S Madarmn,

in partial modification in UGC Reguiations issued vice letter No. F3-1/2009 dated

3{}‘“ Jung, 2010 an the above subject, | am to say thal the Commission at its meeling held
on 3 February, 201 1(ilem Mo.2.03) approved the firsi amendment Regulations-2011 to
HIGC Regulations On - minimum qualifica%iéns for appointment cof’ teachers and olher
academic staff in universities and colleges and measures for the maintenance of
slandards in higher education, 2010. A copy of the notification No.£-1-2/2009EC/PS)
PLI dated February, 2011 pbeing sent lo the Manager, Govl. of india Prezs, Civil Lines,

elhi for publicalion in the Gazelle of india is allached.

ILis requested thal the améndments in the UGC Regulations-2010 may also be

brought to the notice of the institulions / colleg es affiialed to your universily.

/f\ Yours faithiully,

), 5
)’--{ZS'{:’ \
0 LT (Dr. K.Gunasekaran)
0 \//— -l . Secretary

Encl: As above.

Copy to:
1. The Secetary, Govl of India, MHRD, Departiment of Higher Educziion, Shastr

Bhawan, Mew Deifhy-110001

2. The Publication Officer, UGC, for posting « on UGC Website Y

(Dr. . Gunasekaran}

Q@M‘ﬁm’vji . ( ' Secretarv
’/%/r) 5 \ \ C}/ ‘,:’3/ ) .
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(e

2y and (g) of sub-section (1) of Section 26 of University G Nmis ' AC
3 of 1856), the University Granis Commission hereby framas the following amendment

Regulations, namely -—

iﬁmﬁanﬁ BANTS COMMISSION
NOTIFICATION '
MNew Delhi, the 13th June, 2013

Mo. F. ‘i -212008(EC/PS) ‘d{si‘-J@l iL.—In exercise of the powers conferred under clause

Short title, application and commencement:

1.1, These Regulations may be called the University Granis Cornmission
(Minimum  Qualifications  for Appointment of.Teachers and - other
Academic Staff in Universities and Colleges dnd Measures for the
Maintenance of Standards in ther Education) (2™ Amendment),
Regulations, 2013.

1.2 The'y shall comea io force with immediaie effect from iheir publication
in ‘the Official Ga ite. }

The clause 6.1.0 of the Annexure of University Grants Commission (Minimum
Qualifications for Appointment of Teachers and other Academic Staff in
Universities and Colleges and other Measures for the Maintenance of
Standards in Higher Education) Regulations, 2{}‘iu thersinafler to be called
‘The Principal Regulations’) shall stand amended and be substifuted by the
following clause:- : ' '

""6.1.0 "The overall selection rocedure shall incorperate a nsparent, obisctive
p

and credible methodelogy of analysis of the merits and credentials. of the
anplicants based on wei gbt ges given to the pearformance of the candidate in
different relevant dimensicns and his/her performancs DH a scoring system

p oforma, based on tha ,’-\c:.a- emic Performance Indicators (AP as provided in
this Requlations in Tables { i X of Aopen "'& L

B2 6o 54/i2. &

Granis Commission Aci, 1956
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Provided that AP scores will be used for Scae\,mU purposa only and wil

have no bearng on expert assessment of candidates in Direct Reciditieant/
CAS

Provided also that the AP score claim of each of the sub-categories inihe
Category Il (Research and Publications and Acadeimnic Ceonlributions) will
have the following cap to calculate the iotal AP! score claim for Direct

- Recruitment / CAS

1,

[ Sub-Category T cap h of AP
DU?TlUIdMVL :aa,ure n
application ]

tl {A) : Research papers (Journals, etc) 30%

1 (BY Research publications (Books, 25% _

_zte) R

_H{C) Research Projects , 20%

il (fl) Research Guidance 10%

il (l~) Training Courses and Conferenc 15%

[seminar, ete . -
In order 1o make the systen more credible, universities may assess the ability

for teaching and/or research aptitede through a seminar or lecture n 2 class

room situation or discussion on the capacity {o use latest technelogy in
tezching and ressarch at the interview stage. These procedures can be
followed for both direct recruitment and CAS promotions wherever selection
cotmmnitlees are prescribed in these Regulations.” .

The clause £.0.2 of the Principal Regulations shall stand amended and be
substituiad by the following clause:-

._r»

"6.0.2The Universities shall adopt these Regulations for selection committees
and selection procedures through their respective statutory bodies
incorporating the Academic Performance Indtca’tor (AP1) based Performance
Based Appraisal System (PBAS) at the institulional level for University
Departments ~ and  their  Constituent - colleges/  affiliated  colledes
(Government/Government-aided/Autonomous/  Private Colleges) to” b

followed transparently in all the selection processes. An indicative PBAS
template profarma for direct recruitment and for Carser Advancement
Schemes (CAS) based on APl based PBAS is annexed in Appendix I!l. The
universitizs may addpt the femnplate proforma or may devise their own self-
assesemeni cum performance appraasal forms for teachers. While adopting
this, universi tzca shall not change any of the categories or zcores of the API
given in Appendix-il. The universities can, if they wish go, ncrease the
miniemLm :‘:ﬁrwired score of devise appropriate audltlondl criteria for screening
of candidates at any leva! of recruitment.”

it
£,
L

~
L

4)
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" 4. The clauss 7’ 3. C of ?he ﬁ?'iF’C!f_}@l Regulations shall stand amendad and be

substituted by the following clause.
7.3.0. VICE CHANCELLOR:

i. Persons of the highest level of competence, integrity, morals and
institutional commitment are to be appointed as Vice-Chanceliors. The
Vice-Chancellor {o be appointed should be a distinguished academician,
with & minimurm - of ten years of experience as Professor ity a University

systern or ten years of experience in an eguivalent position in a reputed

research and / or acadamic administrative organization.

ii. The selection of Vice Chancellor should be through proper identification

£

notification or nomination or a talent search process or in cor‘nbmai on.

The members of the above Search Committee shall be pefsons of =

aminence in the sphere of higher education and shall not be connemed
in any manner with the university concemed or its n,oi!cgeb Wm]e
preparing the panel, the Search Committee must give praper wmghtaan
to scadamic éxcellence, exposure to thé higher education system in the
country and abroad, and adequate experience in academic: and
administrative governance {o be given in writing along with the panel to
be submitted to the Visitor/ Chancellor. The constitution of the Search
Commiltee could be as per the f—\ct/ Staxute% of the concemned
unversity. .

iii. The Visitor/ Chancellor shall apporn the Vice Chancelior out of the

Pane! of names recommended by the QF'arr"h Commities,

i conditions of services of the Vice Chancellor shall be as prescribed

the Act/ Statutes of the university concemcd in conformity with ihe

incipal Regulations.

iv.Th
i
=]
v. The term of office of the Vice Chancellor shall form part of the service

pefiod of the incumbent concerned making him/her eligible for :)!l

service related benefits.”

Tha Table | [Category |, i uii“i of Appendix-1ll of the Principal Regulations
shali s‘i;.nd amended cmd be subsiituted by Tab!e i [Categoiy -1, 1l & 1)
appended fo these amendment Regulations.

AKHILESH SUPTA, Secy., UGO
[ADVT, VA/Exdy 11301 3)

of a panel of 3-5 names by a Search Committee r‘fﬁugh a public- .- -

k\“i
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AMENDED APFENDIX — il TABLE |

PROPOSED SCORES FOR ACADEMIC PERFORMANCE INDICATORS (APls) IN
RECRUITMENTS AND CAREER ADVANCEMENT SCHEME (CAS) PROQMOTIONS
OF UNIVERSITY / COLLEGE TEACHERS.

Category i Teaching, LEARMING AND EVALUAT IOM Related ACT !Vl TiES

Brief Explanation: Based on the teacher's self-assessment, APl scores are proposed
for (a) teaching related aclivities;  (b) domain knowledge; (c) ‘participation in
examination and evaluation; (d) contiibution to innovative teaching, new ceurses etc
The minimum APl score required by teachers from this category is 75. The seli-
assessment score should be based on objectively verifiable crileria wherever
possible and will be finalized by the screening/selection commitiee,

Universities will be required to detail the activities and in case institutional specificities
require, adjust the weightages, without changing the minimum total AP] sCores
required under this category.

S. Mo. Mature of Activity Masdraum Score
lLectures, seminars, lulorials, pracucuis ‘
1 confact hours undertaken ta,\en 30
B percentage of lectures allocated L
5 _ectures or other teaching duties in excess of | 10

the UGG norms
u,nancuion and Imparting of knowledge /
nstruction as per curriculum, syllabus

ﬂnnch‘ner { by provi dlng additional resources
to students :

| Use of paricipatory and innovative ieaching—
4 learning methodologies; updating of subject © 20
content, course improvement etc.

_-4——__4 . - - - . v > .
Examination duties (Invigilation; question ,
5 naper setting, evaluation/assessment of 25
answer scripts) as per allotment.

_ _ Total Score 1
~ 1 Minimum ARI Score Required '

Mote: a: Lectures and tutoriais Hmailon to add up to the UGC nomm for p
cale Gry of teacher, University may prescribe minimum cut-off (net'of due ‘ea
B0 %, for' 1 and 5 above, below which no scores may be assigned in the
categories.

Fard LT
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The model table proposes AP scores and the mode for awarding these scores for
various parameters of Category | of PBAS, :

.. Wherever the unit of assessmeni is the number of hours, the teacher is
reguired to compute the total number of hours allocated as per the time-table
or the actual number of hours gpent in that activity in the previous academic - .
year, The institulion can verity tnese from the official Time Table and the
record of students’ attendance. ‘ :

2. In calculating the number of hours allocated, only working days/weeks wiii be

~ taken into aceount. For example, if a teacher has been Es’SEgned 20 hours of
ciassroom fea r*hmg per week in an instituticn that teaches for 16 WSE"(S per
semestar, the leacher would write 320 hours {plus another 320 hours if his/her
teaching load is the same in the second semester) in the row 1A(®). Since this
is 2 hours higher than the UGC norm, s/he would claim additional 2 x 18 hours
in row 1A (). If s/he has actually taugtt for 275 hours in that semester, s/he
would claim 275 hours in row 1A (iii). So, in all, she would get credit for
320+32+275 = 827 hours for that semester. S/he would do similar calculation
forthe second semester and the olat would be entered in each row.

3. In'most sub-categories, the total score of a teacher may exceed the maximum
score permitted against the relevant sub-lotal. In that case, theé.score -of the
teacher will be credited the maxirnum score. For example, a teacher who
marks 90( scripis can get credit for 300 hours and may have spent another 40
hours on examination sty This adds up to 340 hours = 34 points. But s/he
will be awarded the maximum of 20 poinis in that category. - "

4. Wherever the criterion involves an assessmeant by the screening commitiee,

the .teacher will be required to sdbmit some evidence of work done. Each

institution may further develop ihese criteria énd specify the requirements for

the various categories mentioned here. L

5. Under 4¢, the teacher is anly required io give a proof that s/he administered an
anonymous feedback questionnaire wherein the studenis can give iheir
assessment of the quality of his/her teaching. S/he would be entitled to the
points irrespective of the content of the feedback, The comments given by the
students may not be used against ine {zacher in this’ exercnse '

Category | Naturs of activity

Umt of : : Score
353855??’3-::'?!'1".

Category | | TEACHING, LEARNING AND

lectures, seminar)inexcess of UGS | - L

32 6e 4///5 -5 ) / - -

FVALUATION RELATED Jl_CIIVll I o .
("1-)_““#_ ‘Classroom ieaching AS per Hours per ' 1
(including lectures, serninar) | alnoation academic year
| . —
A N T Claceronm 1e -_ﬁﬂ__‘——‘;__)_““‘]' ,‘:':E-eﬁl:i h WﬁH_(;;JrS Dg(‘_ T
1A (i) Classroom teaching (including I AT i
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1A (i) Classroom teaching Sams as [ Hours par
(including lectutes, seminar) | actual academic year
. preparation time ‘ | teaching
‘ hours as
per
attendance
register
13 Tutorials and Practicals Actuals as | Hours per
par acaceniic year
altendancs
register
1C Qutside classroarn’interaction | Max 0.5 of | Hours per S
with students hours in 1A | acadermic year
Sub-iotal 1 Score =
: hours/19
{inax sgore
1065)
2 | Research Supervision I Max 1 hour | Hours per
' (including Masiers thesis) per studend | academnic year
' ner workirg
weelk

Subetoial 2 Scora =

: . haurs/10
! X (Mex score
L 1= uD)
A ‘Question paper sefting, - 1 Actual Hours per
' moderation and related workk | hours academic-year
aw - tnvigilation/supervision and | Actual Hours per
' related examination duties hours academic year
3C Evaluation/assessment of Max 20 Hours per
answer scripls and - | minules per | academic year
assignments related to full script
internal assessment, external
and re evaiuation | .
Sub-iotal 3 Bcome =

& g £t
nours/ 10
A T T T
{Max acore

= 20)
——J*_W_W - e




.
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Teaching innovation in lczucﬁng
preparation of innovative
course, use of innovative
methodologies for teaching
including hitingual/multi-
lingual teaching

v d‘dnw s
be
provided.
Scores 0
‘be finalized
by ife
‘soreening
commitiee

Preparation of new teaching-

Evidence to |

Soond = 5
Averdage =35
fv’lodest = 'l

Ourgiandmg = 1 O

learning material including 1 be
translation, bridge material, . | provided. Very good = 7
study.pack or similar Scores 1o i~ _ &
e , - | SGood =5 .
additional resource for be;ma!med ,
studenis ‘Dy the ,ﬁ\\,}lefage = 3
‘ screening -
cornmitiee | Modest = 1
Use of anonymous students’ %Performa 2 poinis per
feedback on the quality of and’ course (max-10 -
classroorn igaching and surmmary . | points) ‘

students’ interactlion

feaedback io
be atiached

1

wlinimurn score requned for prornotion: 150 out of a
I, at teast 100 (from Maximum of 180) from categom

from calegory 1.

= ]

H
| n

an

[
I3
3

f

L
.’ar.-
20

50-from category | and
(from maximum of 70)
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MNDED Category 1 Co- Cumcular EXTENMSION AMD PROFESSIONAL
DEVELQPMENT RELATED ACTIVITIES

Brief Explanation: Based on the teacher's self-assessment, category 1 API scores
are proposed for co-curricular and extensitn activities: and Professional develenient
relaled contributions. The minimurn A required by teachers for eligibility for
promotion is 15, A list of iflems and provosed scores is given below. H will be noticed
that all teachers can eam scores from «a number of iferns, whereas some activities will
be cariied out only oy one or a few te'achers. The list of amwmc,s is broad encugh for
the minimurm AP| score recquired (15) in this category to acciue o all teachers. As :
before, the self-assessment score should be based on ohjectively Ven‘h ble criteria
and will be finalized by the screenings‘selection cormmitice.

The model table below gives groups; of activities and AP! scores. L}nwusmas may
detail the activities or, in case institutional spechiicifies reqguire, adjust the weightages,
without changing the minimum total AP! scores required under this category.

5. No. Nature of Activity Maximum Score

Student related oo -curricular, extension and
field hased activi'ies (such as extension work
1 through NSS/NC;C-and other channels,
culturat activitiva 5, subject related events,
advisernent an'd counseling) '
Contribution %o Corporate life and
rmanagernent 13f the department and institution
through partici pation in acadamic and 15
administrative commiﬁeee and
responsibilites. - . -
Professional Dpve!opment aciivities (such zs
; participation in seminars, conferences, short
{ term, trainin(y courses, talks, leciures, 15
membershir) of associations, dissernination
and generall articles, not cova:md in Category
itl below) ", |

| S —— -

| Minimum APl Score Required ‘ s

{

[
o

e e e e

N

D

MNote @

The modal fab ! roposes APt scores and the mode for awarding these scorss for
various pararme ff‘_nar;cry I of PEBASB. ' :

s, the teacher s
25 ner the time-lable
; ious academic
ime Tab.‘e and the :

required to compute the f hours allocat

or the aciual number of ho it in that aciwrty in *E“
year. The institution can verity these from the official =
record of students' atlendance. ‘ s

{ , ) )
1. Wheraver the unit of assessment is the number of 5“
total 27
L

'“—‘10

"’1 {I) oy f‘s
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2. In calculsting the number of hours allocated, only woerking daysiweeks will be
taken into account. For example, if a teacher has been assigned 20 hours of
classroom teaching per wesk in an institution that teaches for 16 weeks per
semeaster, the teacher would write 320 hours (plus another 320 hours if his/her
teaching load is the same in the second semester) in the row TA(). Since this
'3 Z hours Highcr than the UGC norm, s/he would claim additional 2 x 16 hours
in row 1A (ii). If s/ne has actually taught for 275 hours in that semester, sihe

Id claim 97‘5 hours in row 1A (). So, in.all, sthe would get credit for
32d~r32 -275 = 627 hours for that semesie_r. Sihe would do similar calculation
) for the second semesier and the total would be entered in each row.
i 3. In most sub-categories, the total score of a teacher may exceed the maximum
! score permitted against the relevant sub-total. In that case, the score of the
teacher will be credited the maximum score. For emmple a teacher who
“marks 900 scripts can get credit for 300 hours and may have spent another 40¢
nours on examination duty. This adds up to 340 hours = 34 points. But s/he
will be awarded the maximum of 20 points in that category.

4. Wherever the criterion involves an assessment by the scieening commitiee
ihe teacher will be required to submit some’-evidence of work done. f~ach
institution may further develop these cntera and 3peufy ine requnremente for
the various categories menticned here.

5. Under 4c, the teacher is only required to give a proof that "/he administered an
aﬂonymous feedback . questionnaire wherein the students can give their

assessment of the quality of her teaching. Sfhe would pe entitied 1o the points
irrespective of the content of the feedback. The comments “given- by the
students may not be used- against the teacher in this exercise
L ‘
EEEG(}OT‘J Mature of ar:-ii‘»;réé‘:y | Motes
3
Category it | CO-CURRICULAR, '
: EATENSION AND
} PROFESSIONAL
DEVELOPMENT
RELATED ACTIVITIES
5A Discipline  related  co- | Evidence io mbﬁa_ﬁimg =10
curricuiar activities  (e.g. | be
[ , field work, study visit, | provided. Very good =7
; | student seminar, evenis, | Scores to Comd _
. . (2ood = 5
career counseling eic) be finglized ,
t by the _ Average =3
screening
i committee | Modest =
B Other co-corricular | Evidence to | Cutsiandi ng ¢ =10
aclivities {Culiural, | be
| oovided. | Ve good =
4 S SRR N
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[ Sports, NS5, NCC sic) Scores 10 Good =5

‘ be finalized
b_n/ the Avers age = 3
screenin i .
g Modest = 1
commitiee
5C Extension and | Evidence to | Outstanding = 10 -
dissemination  aciivities | ba Very pood = 7
(public  lectures, talks, | provided. Good =5
Seminars, popular | Scores o Averape =3
writings  not  covered | be finalized | Modest =]
under H1) by the
screening
commities
Sub-ioial 5 -
Administrative tua 'S De
BA Administ Actuat Hours per
responstbility  (including | hours spent | acadeinic year
Dean, Frincipal, |-
Chalirperson, Convenor,
Teacher-in-charga or
similar duties that require
regular office hours for its
discharge)
68 Participation in Board of | Actual | | Hours per
Studies, Academic and hours spent | academic year
Administrative
Committees
i Sub-total 6 Score = o
hours/10
{(Max score
=2 2 T
7 Cverall contiribution to the | Evidence to | Outstanding = 10
collective/corporate life of | be .
the institution (inciuding | provided. Very geod = 7
5, 6 and any ofhe e A . _
J..o“ d“ ny other Sco_r b‘LO Good =5
contribution) be finalized - ST
by the Average = 3
screening
coramitice | Modest = 1
GRAMD TOTAL {1 TG 7} | {OUT OF o
258} ‘
- | _ 1

Minimum scors reauired for promotion: 150 out of a total of 250 from category | and

I}, at least ’EDO rorm Maximum of 18065 fr m category | and 20 {from maximum of 70)

from category
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Brief Explanation: Based on the teacher's seff-as
for research and academic contributio ns. The minimum AG' sCove eq"ired by
- teachers {rom this category is different for different levils of promotion and between
university and colleges. The self-a Qsesurrent score will be based on verifiable criteria
L and will be finalized by the Screemmfselcc*aon committes.

sessiment, API scores are proposed

|SNo. |APle . |FEngineering/Agriculiurel | Faculties of Languages | Max. points for
- - Vetarinary Ans/Humanities/Social . | Uhiversity and
—_— Science/Sciences/Madical | Sciences/Linbrany/ college
- ‘ Seiences ' Physical teacher
- : edu::a’[ion/?\ﬁaﬁagemeni position
B Research Refereed Joumnals * Refereed Journa !5" 15/ v
| Papers publication .
published in: | Non-referesd but | Non-refereed but |
. recogmzind it reputable | recognized and 40/
‘ journals and periodicals, reputable journals and publication
having ISBN/ISSN periodicals, having FHbleat
numbers. ISBMASSN numbers. o
Hi A Conference procaedings | Conference __1
as full papers, ate. procecdings-as full L
(Abstracts not to be papers, etc. {Absiracts 10/ publication
included) not {o be incjuded)
- |I(B) |Research ‘
P Publications Text or Reference Books | Text or Reference :
' (books, & R l o 50 /sole
e , Fublished by International | Books Published by o
; chaplers in . s author; 10
_ Publishers with an International Publishers N N
b bocks, other L L . . L /chapterin an
- than.refereed established peer review | with an e_e:)iablasned cdited book
S system peer review sysiem -
journal ,
drticles) : L _
Subjects Boeoks by Subject Books by / 25 /sole
National jevel national ievel author, and 5/
_ publishers/Siate and publishers/State and chapter in
o ‘ Central Govi. Publications | Central Gowt. edited bocks
! Twilh 1ISBMASEN numbers. | Publications with
_— ISBNASSMN numbers.
- Subject Books by Other Subiect Bocks by Other | 15/ sole
) tocal pur*‘ s'. 120 with . | local publishers with guthor, and 3/
ISBRN/AISSH numbers, ISBN/ISSN numbers. chapiar in
- o edited books
Chapters coniributed o Chapters contributed 1o ) 10 /Chapter
ednwu knc ‘3d§e based edited rnowledge b ;
~ : based volumes i
i published by
. | Internaticnai Publishers |
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Chaplers in knowledge lge [ 6/ Chapter \@_
based volumes by S |
Indian/National level
nublishers with ISBN/ASSN
numbers and withnumbers \
of naticnal and soonof ‘
international directories national Cand
_ 1 L intemational directoriés
(C) | RESEARCH PROJECTS B
H(C) | Sponsored (a) Major Projecis | Major Projects amount | 20 jeach
(i Projects amount mobilized with | mobilized with grants | Project
carried out/ grants above 30.0 lakhs above 5.0 1akhs
o } ongoing | :
(b) Major Projects | Mejor Projects Amount | 15 /each
amount  niobllized  with | mohilized with minimum { Project
grants above 5.0 lakhs up { of Rs. 8.00 {akihs up to
A | t0 30.00 igkhs ‘Rs. 5.00 lakhs i ]
(c) Minor Projects | Mincr Projects (Amount | 10/each
- (Amount mobilized  with | rnobilized with grants Project
grants above Rs. 56,000 | above Rs. 25,000 up to ‘
up fo Rs. 5 lakh) Rs. 3 Iakh)
: - 10 per every
i (C) g?rw_sultancy . . Arnourd mobilized with RSE0.0 lakins
. ojects Amaount mohilized will e Do : r
{if) carried out/ | minimum of Rs.10.00 takh ;T“mdm ofits.2.0 and Rs.2.0
ongoing lakhs iakhs,
e | respectively
1 (c) Co_r_np!Le’n‘ed Compleled project Repori | Completed project 20 ’{P’?Ch .
RTOJECS - {(Acceptance from fundin report {Accepted by | maer project
{iii} Quality oI, Thncing ; i . P Y # and 10 / each
Evaluation | #98"%Y) funding agency) minor project
0 30 / each :
. Major Policy document national level
i1 (C) Projects Patent/Techhology of (130'-,/?,. Boéies at output or
vy {oUicomel  fnster Product/Process | Central and State level | PAIENt /90
Outputs transfer/ Product/Proceass enfral and State level | 7 o ‘
International
o _ | level
H1{D) | RESEARCH GUIDANCE .
: Ak . S
(i; (D_} M.Phil. Degree awarded only Cegree awarded only S af.c?ii]it o
_};I: () Ph.D Uegree awarded Degres awarded ;g;;g;? o i
Thesis submitted Thssis submitied Za;didaf

e
T —
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o .r courses, Methodoio {2) Mot less than |, S

- Refresher Eo T a9y r) . S {(2) Notlessthan wa | a0

worfm"x:)pa, Traini ing, Teaching-- wo weaks " weeke durstion 20/zach

1H(E) Learning-Evaluation Technology duration s
~n | Programmes, Soft Skilis ' L

i} .

T development Programimes, (h) One week (b) Orie week J0jeach
. Faculty Development auraiion duration '
~ Programmes {Max: 30 points) B B |

: S I | Participation ' '

. . pat Participation and
- Papers in Conferences/ and e
|- 4i(E) L | A " . ) Presentation of

, Seminars/ Presentation of T

{ii) o . S research navers

Y workshops eto. research naper DNE

{cralfposter) in
[ {oral/poster) in - , -
a) intermational | a) internationa 30 each

L conference conference’ T
| by Matinnal by HMaticnal. 7.5 |/
”l L each
c) ¢} Regional/Stale 5 /
}_ Regional/Siate level gach -

: fevei B
i d) Local— d) Loeat - 3/ each
1 University/Co University/Colle

lege level ge level

HHE) Invited fectures or presentations | (a) Intemnatlicna | (&) International 10

(i) for conferences/ / symposia i ) feach

A ' - (b} Mationa! (b) Mationai level 5.

i level L)

Wherever relevant fo any specific discipline, the AFPL score fwr naper in refereed

Journal would be augmented as follows: fl) ndexsd jouinals — by 5 points; (1) papers

with 1mpact factor between 1 and 2 by 10 poinis;

iy pepers with impact facior

‘between 2 and 5 by 15 points; (iv) papers with lmpact factor between 5 and 10 by 25

“points.
-7 it a paper presented in Gonference/Seminar is published in the form of
 Proceedings, the points would accrue for the 5“ mlication (il (8)) and nol under
¥ prbsentatloﬂ (I {2)(i).
; A
1
Hotes
Nt it is incumbent on the Coordination Commitiee proposed in these Heguiations
a and the University to prepare and publicize within six months subject—wsse lists of
journals, pericdicals and publishers under catagories HIA and B. T,iﬂ such time,
i screening/selecticn committees will assess and verify the calegerization and
# scores of publications.
2. The AP for joirt publications will ha ated in the iollowing manner:
T Of the iotal score for the relevan t oublication by ihe concerned
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teacher,-  the  first/Principal author and ihe COTraspuning
authiorfsupenvisor/mentor of the teacher would share equally 60% of the lotal
points and the remaining 40% would be shared equally by all other authors,

The paramelers listed in table of categmylll (Research and  Acadernic
uDﬂfFIbLAIbHS) shall have following capping in' relation to the lotal API score
cl“uned by the candidates:-

2l (A) : Research papers (Journals, ete) 30%
+ HH{B) : Research publications (Books, etc) 25%
o I (C): Research Projecis 20%
o HH{D): Research Guidéncef (0% "
o I} (EY: Training Courses and Conf/Serninar, etc 15%

-:0:-

3 - 2 ‘;
Printzd by the ida zrager, Government of India Press, Ring Ropd, Maysgur, New Dclh| lEOGo# .

and r’ubixshcd by ihe Conwolier of Publications, Delhi- Ij()05q
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UMIVERSITY GRANTS
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COMMISSION

NOTIVICATION
New Delhi, the 4th May, 2016

UNIVERSITY GRANTS COMMISSTON ON MINIMUM QUALIFICATIONS FOR APPOINTMENT
OF TEACHERS AND CTHER ACADEMIC STAFF IN UNIVERSITIES AND COLLEGES AND
MEASURES FOR THE MAINTENANCE OF STANDARDS IN HIGHER EDUCATION) (3"
AMENDMENT), REGULATIONS, 2016.

No. F.1-2/2016 (PS/Amendment).~In exercise of the powers conferred under clause (e} and {g) of sub-section
(1} of Section 26 of University Grants Commission Act, 1956 (3 of 1956), the University Grants Commission herehy
framcs the lollowing Repulations o amend the University Grants Commission on minimum qualifications Tor
appoiniment of teachers and other academic staff in universities and colleges and measures for the maintenance of

standards in higher education, Reputatians, 2010, namely: -

2. Short titte, application and commencement:

2.1 These Regulations may be called the University Grants Commission on minimum quajifications for appaintment of
lwche,rs and other academic staff in universities and colleges and measures for the maintenance of standards in h:uhc

education (3" Amendment), Regulations, 2016

2,2 They shall apply 10 every Universily established or incerporated by or under a Central Act, Provincial Act or a State
Act, every inslitution including a constituent or an aflilialed collepe recopnized by (he Commission, in consubiation with

the universily concerned under Clause (0 of Section 2 of the University Grants Commission Act,,

1956 and every

institstion deemed o be a university under Section 3 of the said Act.

2.3 They shatl come into force with immediate effect.

f

3. In the University Grants Commission on minimum gualifications for appointment of (cachers and other academic stalf
in universities and colleges and measures for the maintenance of slandards in higher Education, Regulations, 2010
{Principal Regulation 2010) the foliewing amendments are made; -

Existing provisions ol the following clauses of the
Principal UGC Regulations 2010

Amendments made in the following clanses of Principal
UGC Regulations 2010

3.0.0. Recruitment and Qualifications

3.1.0 The direct recraitment lo the poslts of Assistant
Professors, Associale Professors and Professors in the
Unijversities and Colleges shall be on the basis of merit
through all India adverlisement and selections by the duly
constitated Selection Commiliees as per the provisions
made under Lthese Regulations 1o be incorporated under
the Statutes/Ordinances of the concerned university. The
composilion of such committees should be as prescribed
by the UGC in these Regulations.

3.2.0 The minimum qualifications required for the post of
Assisiant Professors, Associale Professors, Professors,
Principals, Assistant Directors of Physical Education and
Sporis, Deputy Directors of Physical Education and
Sports, .Directors of Physical Education and Sperts,
Assistant Libranans, Deputy Librarians, Librarians will
be (hose as prescribed by the UGC in these Regulations.
3.3.0 The minimum requirements of a good academic
record, 55% marks (or an equivalent grade in a point
scale wherever prading system is followed) at the

miaster’s level and gualifying in the National Eligibility

3.0.0. Recruitment and Qualifications

3.1.0 The direcl recruitment to the posts of Assistnl
Professors, Associale Professors and Professers in  the
Universities and Colleges shall be on the basis of meril
through all India advertisement and selections by the duly
constituted Selection Commitiees as per the provisions made
under these Repulations lo be incorporaied under the
Statutes/Ordinances of the concemed uwaiversity. . The
composition of such commitiees should be as prescribed by
the UGC in these Regulations,

3.2.0 The minimum qualifications required for the post of
Assistant  Professors, Associate Professors, Professors,
Principals, Assistant Directors of Physical Education and |
Sperts, Deputy Directors of Physical Education and Sporis,
Directors of Physical Edocation and  Sports,  Assistant
Librarians, Depuiy Librarians, Librarians will be those as
preseribed by the UGC in these Regulations,

3.3.0 The minimum requirements of a good academic record,
55% marks (or an eguivalent grade in a point scale wherever
grading system iy foliowed) at the master’s level and
gualifying in the National Eligibility Test {NET), or an
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Test (NET), or an accredited 1est (Swate Level Eligibility
Test - SLET/SET), shall remain for the appo:ntmen[ of
Assistant Professors.

33,1, NET/SLET/SET shall' vemain the minimum
eligibility condition for recruitment and appointment of
Assislant  Professors  in  Universities / Colleges /
Tnstitutionsy :

Frovided however, that candidates, who are or have been
awarded a Ph. D. Degree in accordance with the
Univeisity Grants Commisgion (Minimnm Standards and
Procedure for Award of Ph.D. Degree) Resulations, 2009,
shall be exempted from the requirement of the minimum
eligibility condition of NET/SLET/SET for recruitment
and appointment of Assistant Professor or eguivalent
positions in Universities / Colleges / Institutions.

3.3.2 NET/SLET/SET shali not he reguired for such
Masters Degree Programmes in disciplines for which
NET/SLET/SET accrediled est is nol conducted.

3.4.0 A minimum of 55% marks (or an equivalen: grade
in a point scale wherever grading system is followed) will
be reguired al the Master's level for those recruited ay
teachers al any level from industries and research
inslitutions and at the eniry leve) of Assistanl Professors,
Assistant  Librarians, Assistant Directors of Physical
Education and Sporls.

3.4.1 A relaxation of 5% may be provided at the graduale
and master’s Jevel for the Scheduled

Caste/Scheduled Tribe /Differently-abled (Physically and
visually differently-abled}

accredited test (State Level Eligibility Test - SLET/SET),
shall remain for the appointment of Assistant Professors.
3.3.1. NET/SLET/SET shall remain theé minimum eligibility

“condition for recruitment and appomlmem of . Assistant

Professors in Universities/Colleges/ Institutions -

Provided however, that candidates, who are or have been
awarded a Ph. D, Degree in accordance with the University
Granls Commission (Minimum Standards and Procedure for
Award of Fh.D. Degree) Regulations, 2009 or the subsequent
Regulations if notified by the UGC, shall be exempted from
the requiremenl of the minimim eligibility condition of
NET/SLET/SET for recruitment and appointment of Assistant
Professor or 3quwalen[ positions in Umversznes / Colleges /
Institutions. L

Further, the award of degrees tn candldaieq registered for
the M.Phil/Ph.D programme prior to July 11, 2009, shall
bé poverned by the provisions of the then’ cxisting
Ordinances/ By laws/ Regulations of the. Institution
awarding the degrees and the Ph.D candidates shall be
exempted from the reguirement of the minimum eligibility
condition . of “NET/SLET/SET . for recruitment- and
appmntment of Assistant Prefessor or equivalent positions
in Universities / Colleges / Institutions subjeci to the
fu][“liment of the following condltmns -

(a) Ph.D. degree of the cand]date avwarded in reguiar
maode only; ‘
Evaluation of the PhD
external examiners; : ‘
{c} Candidate had published two rcscarch papers out
of which at least one in a refereed Journal from
out of his/her Ph.D. work; .
The candidate had presented fwo papers in
seminars/conferences from out of his/her Ph.D.
work;
Open Ph.I}. viva-voce of the candidate had been
conducted.
{a} to (e} as above are to be certificd by the Vice-
Chancellor/ Pro-Vice-Chancellor/ Dean (Academic
Alffairs)/Dean (University Instructions)”

{b}

thesw by a[ least two

(e}

(=)

3.3.2 NET/SLET/SET shall not be required [or such Maslers
Depree Programmes in disciplines for which NET/SLET/SET
accrediled tesl is not conducied.

3.4.0 A minimum of 55% marks (or an equivalerl grade in a
point scale wherever grading syslem is lolowed) will be
required af the Master's level for those recruited as teachers at
any level from industries and research inslitutions and al the
entry level of Assistant Professors. Assistant Librarians,
Assistans Directors of Physical Education and Sports.

3.4.1 A relaxation of 5% may be provided at the gradvate and
masier’s level for the Scheduled Casie /Scheduled Tribe
Miffercrily-abled (Physically and visually diffcrentiy-abled)
categories for the purpose of eligibility and for assessing good

categories for the purpose of elipibility and for assessing | academic record during direcl recruitment lo  ieaching
good academic record during direct secruitment 1o | positions. The eligibility marks of 55% marks {or 2n
leaching positions, The cligibilily marks ol 55% marks | equivalen erade in a point scale wherever grading system is
(or ap eguivalent grade in a point scale wherever grading | foliowed) and the relaxation of 5% 1o ihe calegorics
system 15 foliowed) und the relaxatien of 5% 10 the | mentioned above are permissible, based on only the
categories mentioned above are permissible, Lased on | qualifying  marks  without including  any grace  mark
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oaly the qualilying marks without inciuding any grace
wark procedures,

250 A relaxation of 5% may be provided, [rom 55% Lo
S0% of the marks Lo the PhD. Degree holders, who have
obtained their Master's Degree priar 1o 19 September,
1991,

3.6.0 Relevant prade which is regarded as equivalent of
55% wherever the grading system is followed by a
recognized university shall also be considered eligible.
371.0 The PhD. Depree shall be a mandatory
qualification lor the appointment of Professors and for
promotion as Professors.

3.8.0 The PhD. Depree shall be a  mandalory
qualification for all candidales 10 be appoinled as
Associate Professor throuph direct recruitment.

3.9.0. The period of time aken by candidales to acquire
M.Phil. and/or Ph.D. Degree shall not be considered as
leaching/  research  experience o be clauimed. for
appoiniment ta the Leaching posilions.

4.4.0 ASSISTANT PROTFESSOR

44,1, Arts, Humanitiecs, Sciences, Social Sciences,
Commerce, Education; Languages, Law, Journalism
and Mass Communication.

i. Good academic record as defined by the concerned
universily with at least 55% marks (or an eqguivalent
prade in a point scale wherever grading system s
followed) at the Master’s Depree level in a relevant
subject from an Indian Universily, or an equivalent
degree from an accredited loreign universily.

ii. DBesides fulfilling the above qualifications. the
candidate st have cleared the Natonal Eligibility Test
{NET) conducted by the UGC, CSIR or similar test
accredited by the UGC like SLET/SET.

tii. Netwithstanding anything contained in sub-clauses (1)
and (if) (o this Clause 4.4, 1, candidates, who are. or have
been awarded a Ph. D. Degree in accordance with the
University Grants Commission (Mininum Standasds and
Procedure for Award of Ph.D. Degree) Regulaticns, 2009,
shall be exempted from the requirement of the minimum
eligibilily condition of NET/SLET/SET for recruitment
and appointment of Assistant Professor or equivalent
positions in Universities /Colleges / Institutions.

procedures.

=

31.5.0 A relaxaiion of 5% may be provided, from 35% Lo 50%
ol the marks to the PhuEY, Depree holders, who have oblained
theis Master's Degree prior lo 19 Scplember, 1991,

3.6.0 Relevnnt grade which is regarded as equivalent of 55%
wherever the prading system is lollowed by a recognized
university shall also be consicered eligible.

3.7.0 The Ph.I), Depree shall be a mandatory gualification for
the appointment of  Professors and  for promotion  as
Professors.

3.8.0 The Ph.D. Depree shall be a mandatory gualification {or
all candidales (o be appoinled as Associate Professor through
direct recruitment.

3.9.0. The period of ime taken by candidates o acquire
M.PIi). andfor Ph3. Degree shall not be considersd as
teaching/ research expericnee o be claimed for appoiniment
1o the 1eaching posilions,

4.4.0 ASSISTANT PROFESSOR

4.4.1.  Arls, Humanities, Seciences, Social Scicnces,
Commerce, Education, Lanpuages, Law, Journalism and
Muss Communication.

i. Good academic record as defined by the concerped
universily with al leasl 55% marks (or an equivalent grade in
a point scale wherever grading system is followed) at the
Master's Degree level in a relevant subject from an Indian
University, or an cquivalent degree from an accredited foreign
university.

it. Besides fulfilling 1he above qualifications, the candidale
must have cleared the National Eligibility Test (NET) for
Lecturer/Assistant Professor conducted by the UGC, CSIR or
similar lest accrediied by the UGC like SLET/SET.

iil. Notwilhstanding anything contained in sub-clanses (i) and
(i1) to thig Clanse 4.4.1, candidates, who are, or have becn
awarded a Ph. D. Degree in accordéance with the University
Grams Commission {(Minimum Standards and Procedure for
Award of Ph.D. Degree) Regulations, 2009 or the subsequent
Regulations if notified by the UGC, shall be exempled from
the requirement of the minimum eligibility condition of
NET/SLET/SET for recruitment and appointment of Assistant
Professor or equivalent positions in Universities /Colleges /
Institutions.

Further, the award of degrees {o candidates registered for
the M. PhiVPh.D programme prior to July 11, 2009, shall
be. governed- hy the provisions of the then existing
Ordinances/ By laws/ Regulations of the Institution
awarding the degrees and the Ph.D candidates shall be
exempled from the requirement of the minimum eligibility
condition of “NET/SLET/SET for recruitment and
appoiniment of Assistant Professor or eqguivalent positions
in Universities / Colleges / Institutions subject to the

_fulfilment of the foltowing conditions: -
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iv. NET/SLET/SET shall also not be required for such
Masters . Programmes in  disciplines  for  which
NET/SLET/SET 1§ not conducled

{a} Ph.D. degree of the candidate awarded in reguiar
- mode only;

(b) Evaluation of the PhD thes1s by at ieast two
external examiners; ’

()} Candidate had published two research papers out
of which at least-one in a refereed journal from
cut of his/her Ph.D. work;

(d} The candidate had presented two papers in
seminars/conferences from out of his/her Ph.D.
work;

(e) Open Ph.D. viva-voce of the candidate had been
conducted.

(a) to {e) as above are to be certified by the Vice-
Chancellor!  Pro-Vice-Chancellor/ Dean  {Academic
Alfairs)/Dean (University Instroctions)” |

(iv), NET/SLET/SET shall aiso not be required for such
Maslers  Programmes in  disciplines for  which
NET/SLET/SET is not conducled

44,2, MUSIC, PERFORMING ARTS, VISUAL
ARTS AND OTHER TRADITIONAL INDIAN ART
FORMS LIKE SCULPTURE, ETC.

4.4.2.1. MUSIC AND DANCE DISCIPLINE

1. ASSISTANT PROFESSOR:

i, Good academic record with at least 55% marks {(or an
equivalent prade in a point scale wherever grading system
is followed) at the Master's Degree level, in the relevant
subject or an equivalent degree from an Indian/Foreign
University.

ii. Besides fulfilling \he above qualificalions, candidales
must have cleared the National Eligibility Test (NET) for
lecturers conducted by the UGC, CSIR, or similar iest
accredited by ihe UGC. -Notwilhstanding anything
contained in the sub-clauses (i) and (ii} to this Clause
4.4.2.1, candidates, who are, or have been awarded Ph. D,
Degree in accordance with the University Grants
Commission (Minimum Standards and Procedure for
Award of Ph.D. Degree) Regulations, 2009, shall be
exempted from the reguirement of the minimum
eligibility condition of NET/SLET/SET for recruitment
- and appeintment of Assistant Professor or equivalent
positions in Universities / Coleges /Institulions.

4.4.2. MUSIC, PERFORMING ARTS, VISUAL ARTS
AND OTHER TRADITIONAL INDIAN
ART FORMS LIKE bCULPTURE ETC

4.4.2.1, MUSIC AND DANCE DISCIPLINE

1. ASSISTANT PROFESSOR:

i. Good academic Tecord with at least 55% marks (or an
equivalent grade in a point scale wherever grading syslem is
followed) at the Master's Degree level, in the relevant subject
or 2n equivalent degree from an Indian/Foreign University,

ii. Besides fulfilling the above gualifications, candidaies must
have cleared the National Eligibility Test (NET) for
lecturers/Assisiant Professor conducted by the UGC, CSIR, or
similar lest aceredited by the UGC. Notwithslanding anything
coplained in the sub-clauses (i) and (1) to this Clause 4.4.2.1,
candidates, who are, or have been awarded Ph. D. Degree in
accordance with the University Grants Commission
(Minimum Siandards and Procedure for Award of PhD.
Depree} Repuolations, 2009 or the subsequent Regulations if
nolified by the UGC, shall be exempled from the requirement
of the minimum eligibility condition of NET/SLET/SET for
recrujilment and appeintment of Assistant Prolessor or
equivaient positions in Universities / Caolleges /Instituiions.

Further, the award of degrees to candidates registered for
the M.Phil/Ph.D programme prior to July 11, 2009, shall
be poverned by the provisions of the then cxisting
Ordinances/ Bylaws/ Regulations of the Institution
awarding the degrees and the Ph.D candidates shail be
exempled from the requirement of the minimum eligibility
condition of “NET/SLET/SET for recrnitment and
appointment of Assistant Professor or equivalent positions
in Universities / Colleges / Institutions subject to the
fultillment of the following conditions: -

{a} Ph.D. dcgree of the candidate awarded in regular
mode only;

(b} Evaluation of the Ph.D. thesis by al least tweo
external examiners;
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i, NETSLET/SET shall also not be required Tor such
Masters  Proprammes  in  disciplines  for  which
NET/SLIET/SET is nol conducted.

R

i. A (raditional and a professional arlist with bighly
commendable professional in the concerned subject, wha
should have:

ta) Studied under noled/reputed traditional masters and
fas thorough knowledpe 1o cxplain the subject concerned;
{11 A high prade sriist of AIRFTV; and

te) Abitity to explain the Togical reasoning of the subject
cancerned and adequale knowledpe to leach theory with
iflustrations in that discipline.

Candidale had published two research papers out E
of which at ieast one in a referced journal from
onl of hisfher PhD. work,

(c)

{d) The candidate had presenfed fwo papers in
seminars/eonfercnces from cut of his/her h.D.
worle;

(e} Open Ph.D. viva-voce of the candidate had been
conducted,

(1) to () as above are fo he cerlified by the Vice-
Chancellor/  PPro-Vice-Chancellor/  Dean (Acadeniic

AfTairs)y/Dean (University lostructions}?

i, NET/SLET/SET shall also not be required lor such

Masters  Proprammes  in disciplines  for  which
NET/SLET/SET is not conducted,

OR

i. A (raditional and a professional arlist with highly

commendable  professional achievement in the concerned
subject, who should have:

{a} Studied under noted/repuled iraditional masters and has
thorough knowledge to explain the subject concerned,

(b) A high grade artist of AIR/TV; and

(¢} Ability o explain the logical reasoning ol the subject
concerned and adequate knowledge Lo leach theory with
ilustrations in thal discipline.

4.4.2.2. DRAMA DISCIPLINE:

I. ASSISTANT PROFESSOR;

i. Good academic record with at Jeast 55% marks {or an
equivalenl prade in a point scale wherever grading system
is followed) al the Master's Degree level, in the relevant
subject or an equivalent degree from an Indian/Foreign
Universily.

il Besides Mulfilling the above qualifications, candidales
must have cleared (he Natiopal Bligibility Test (NET)
conducted by the UCC, CSIR, or similar lest accredited
by the UGC. However, candidates, who are, or have been
awarded Ph. D. Degree in accordance with the Universily
Grants Commission (Minimum Standards and Procedure
for Award of Ph.D, Degree) Regulations 2009, shall be
exerapted from the requirement of the minimum
eligibility

condition of NET/SLET/SET for recruitment and
appointment of Assistant Professor or equivalent
positicns in Universities / Colleges / Institutions.

4.4.2.2. DRAMA DISCIPLINE:

§. ASSISTANT PROTIESSOR:

i. Good academic record with al least 55% marks (or an
cquivalent grade in a point scale wherever grading system is
followed) at ihe Master’s Degree levet, in the relevant subject
or an equivalent degree rom an Indian/Foreign University.

ii. Besides [ulfilling the above guelificalions, candidates must
have ¢leared |he National Eligibility Test {NET) conducled by
the UGEC, CSIR, or similar lest accoredited by the UGC.
However, candidales, who are, or have been awarded Ph. D.
Degree in accordance with the University Grants Commigsion
(Minimum Standards and Procedurs for Award of Ph.D.
Degree) Regulations 2009 or the subsequent Regulations if
notified by the UGC, shall be exempted from the requirement
of the minimum eligibility condition of NET/SLET/SET for
recruitment and appointment of Assistant Professor or
equivalent positions in Universities / Colleges / Institulions.
Further, the award of degrecs to candidates registered for
the M.Phil/Ph.D programme prior to July 11, 2009, shall
be poverned by the provisions of the then existing
Ordinances/ Bylaws/ Regulations of the Institution
awarding the degrees and the Ph.D candidates shall be
exempted from the requirement of the minimum eligibility
condition of “NET/SLET/SET for recruitment and
appointment of Assistant Professor or equivalent positions
in Universities / Colleges / Institutions subject to the
fulfillment of the following conditions: -

{(a} Ph.D. degree of the candidate awarded in regular
mode only; ’
{b) Evaluation of the Ph.D. (hesis by at least two
extepnal exuminers;
{c} Candidate had published two research papers ont
. of which af least one in a referced journal from
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i, Without prejudice 1o the above, NET/SLET/SET shail
also not be tequired for such Masters Programmes in
disciplines for which NET/SLET/SET is not corducted.
OR . - .

iv., A waditiopal and a professional artist with highly
commendable professional achievement in the concerned
- subject, who should be or have:

1. A professional ariist with first class degree/diploma
from Wational School of Drama or any other such
approved Institution in India or abroad;

2. Five- years of reguiar acclaimed performance in
regional/ national/ international stage with evidence; and

3. Ability to explain the logical reasoning of the subject
concerned and adeguale knowledpe to leach theory with
ilustrations in said discipline. '

out of his/her Ph.D. work;

The candidate had presenied two papers in
seminars/cenferences from out of his/her Ph.D.
work; ' . '

Open Ph.D. viva-voce of the candidate had been
conducted,

(a) to (e) as above are to be cerlified by the Vice-
Chaneellox/ Pro-Vice-Chancellor/ Dean {Academic
Affairs)/Dean (University Instructions)”

{d)

{e)

iii. Without prejudice to the above, NET/SLET/SET shall also
not be requited for such Masters Programmes in disciplines
for which NET/SLET/SET is not conducted.

OR -

iv. A raditional] and a professional artist with highly
commendable professional achievement in the concerned
subject, who sheuld be or have:

1. A professional artist with first class degree/diploma from
National School of Drama or any other such approved
Institution in [ndia or abroad;

2. Five years of regular acclaimed performance in regional/
natienalfinternational stage with evidence;

and

3. Ability to explain the logical reasoning of the subject
concerned and adequale knowledge to teach theory with
iMustrations in said discipline,

4.4.2.3. VISUAL {FINE) ARTS DISCIPLINE

1. ASSISTANT PROFESSOR: .

i. Good academic record with ai least 55% marks (or an
equivalent grade in a peinl scale wherever grading syslem
is followed) at (he Master's degree level, in the relevant
subject or an equivalent degree from an Indian/Foreign
Universily.

ii. Besides fullilling the above qualifications, candidates
must have cleared the National Eligibility Test (NET) for
lecturers conducted by the UGC, CSIR, or similar lest
accredited by the UGC. MNotwithslanding  anything
contained in sub-clauses (i) and (i) to this Clause 4.4.2.3,
capdidates, who are, or have been awarded a Ph.D.
Degree, in accordance with the University Granls
Commission (Minimum Slandards and Procedure for
Award of Ph.D. Depree) Regulations, 2009, shall be
exempted [from the reguirement of the minimum
eligibility conditien of NET/SLET/SET for recruitment
and appointment of Assistant Professor or equjvalent
positions in Universiies / Colleges / Institutions.

4.4.2.3. VISUAL (FINE) ARTS DISCIPLINE

1. ASSISTANT PROFESSOR:

i. Good academic record with at least 55% marks (or an
equivalent grade in a point scale wherever grading system is
followed) at the Masler's degrze level, in the relevant subject
or an equivalent degree from an Indian/Foreign University.

il. Besides fulfifling the above qualifications, candidales must
have cleared the National Eligibility Test (NET)} for
lecturers/Assistant Professor conductled by the UGC, CSIR, or
similar test accredited by the UGC. Nolwithslanding anything
contained in sub-clauses (i) and {n) to this Clause 4.4.2.3,
candidates, who are, or have beep awarded a Ph.D, Degree, in
accordance with the University Grants Commission
(Minimum Standards and Procedure for Award of Ph.D,
Degree) Regulations, 2009 or the subgequent Repujations if
notified by the UGC, shall be exempled from the requirement
of the minimum eligibility condition of NET/SLET/SET for
recruiiment and appoinlment of Assistant Professor or
eqguivalent positions in Universities / Colleges / Institutions.

Fuorther, the award of degrees to candidates registered for
the M:Phil/Ph.D programme prior to July 11, 200%, shall
be governed by the provisions of the then existing
Ordinances/ By laws/ Repulations of the Instifotion
awarding the degrees and the Ph.D candidates shall be
exempted from the requirement of the minimum eligibility
condition  of “NET/SLET/SEET for recruitment and
appointment of Assistant Professor or eguivalent positions
in Universities / Colleges [/ Institutions subject to the
fulfilliment of the following conditions: -

ta} Ph.D. degree of the candidale nwarded in regular
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iii. Wilhout prejudice to the above, NET/SLET/SET shalj
also not be required Tor such Maslers Programmes in
disciplines for which NET/SLET/SET iy not conducted.

OR

i. A Profesgional artist with highly commendable
professional achievement in the concerned subject, who
should have:

I, First clags Diploma in Visual (Fine) ans discipline
from the secognized Instilution of India/Abroad;

2. Five years of experience of holding regulag
repional/National exhibitions Workshops wilh evidence;
and

3. Ability to explain the lopical reasoning of the subject
concerncd and adequate knowledpe to 1each theory with
iltustrations in that discipline.

maode only;

(b} Evaluation of the Ph.D. thesis by ot least bwo

external examiners;

(¢} Condidate had published Lwo research papers out
of which ot least one in a refereed journal from

out of his/her LD, works

The candidate had presenied lwo papers in
seminars/conlerences from out of hisfher PhD,
work;

{e)

Open Ph.D. viva voce of the candidate had been
conducied.

(e}

(a) to (e) as above arc 1o be certified by the Vice-
Chancellor/  Pro-Vice-Chancellor/  Dean  (Academic
Aflairs)/Dean (University Instructions)”?

iii. Without prejudice to the above, NET/SLET/SET shali atso
not be required for such Masters Prograrmames in discipliney
for which NET/SLIET/SET ig nat conducied.

OR

i. A Professional artist with highly commendable professional
achicvement in the concerned subject, who should have:

1. First class Diploma in Visual (Fine) arts discipline from the
recognized Institution of India/Abroad:

2. Five years of experience of holding  regular
regional/National exhibitions/Workshopy with cvidence; and

3. Ability Lo cexplain the logical reasoning of the subject
concerned and adequate knowledge to teach theory with
iltustrations in that discipline.

4.53 UNIVERSITY ASSISTANT LIBRARIAN /—|
COLLEGE LIBRARIAN

i. A Master's Degree in Library Science / Information
Science / Documentation Science or an equivalent
professional degree with at least 55% marks (or an
equivalent grade in a point scale wherever grading system
is [ollowed)} and a consisiently good academic record
with knowledge of computerization of library,

ii. Qualifying in the national level Lest conducted for the
purpose by the UGC or any other agency approved by the
UGC.

iii. However, candidates, who are,-or have been awarded
Ph. D. degree in accordance wilh the “University Grants
Commission. (Minimum Standards and Procedure - for
Award of PhD: Degree), Regulations 2009; shall be
exempted. from- the requirements of the .minimum.
eligibility condition of NET/SLET/SET for recruitment-
and appointment of University Assistant Director of
Physical Education/ College Director of Physical
Educalion & Sports.

453 UNIVERSITY ASSISTANT LIBRARIAN [
COLLEGE LIBRARIAN

i. A Master’'s Degree in Library Science/Information
Science/Documentation Science or an eguivalent professional
degree wilh at least 55% marks (or an equivalent grade in a
point scale wherever grading system is followed) and a
consistertly good academic record with knowledge of
compulerization of library.

ii. Qualifying in the nalional level test conducted [or the
purpose by the UGC or any other agency approved by the
UGC.

iit. However, candidates, who are, or have been awarded Ph.
D. degree in accordance with the “Universily Granis
Commission {(Minimum Standards and Procedure [or Award
of Ph.D. Degree), Regulations 2009 or the subsequent
Reguialions if notified by the UGC, shall be exempied from
the requirement of the minimum eligibitity condition of
NET/SLET/SET for recruiiment and appointment of
University Assistant Librarian/College Librarian

Further, the award of degrees to candidates registered for
the M.Phil/Ph.D programme prior fo July 11, 2009, shall
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be governed by the provisions of the then existing
Ordinances/ By .Jaws/ Regulations of the Institution
awarding the deprees and the Ph.I} candidates shail be
exempted from the requirement of the mininum eligibility
condition of “NET/SLET/SET for recruitment and
appointment of Assistant Professor or equivalent positions
in Universities / Colleges / Institutions subject to the
fulfillment of the following conditions: -

{a} Ph.D. degree of the candidate awarded in regular

mode only;

Evaluation of the Ph.D. thcsls by at [cast two

external examiners;

(c) Candidate had published two research papers out

of which at least one in a refereed journal from

out of his/her Ph.D. work;

The candidate had presented two papers in

seminars/conferences from out of his/her Ph.D.

worlk;

(e} Open Ph.D. viva-voce of the candldate had been
conduncted.

(b}

(d)

(a) to (e) as above are to be certilied by the Vice-
Chancellor/  Pro-Vice-Chancellor/ Dean. (Academic
Aflairs)/Dean (University Instructionsy? '

4.6,3. University - Assistant Director of Physical
Education / College Director of Physical Education
and Sports

i. A Masier's Degree in Physical Education or Masler's
Degree in Sporis Science with at Jeast 55% marks {or an
equivalent grade in 2 point scale wherever grading system
is followed} wilh a consistently good academic record.

ii. Record of having represented the university / college at
the lnler-universily finter-collegiale compelitions or the
State and/ or national championships.

i, Qualifying in the nalional level test conducted for the
purpose by the UGC or any other agency approved by the
UGC.

iv. Passed the physical fitness
accordance with these Regulations.

lest conducted in

v. However, candidales, who are, or have been awarded
Ph. D. degree in accordance with the “University Grants
Commission (Minimum Standards and Procedure for
Award of Ph.D. Degree), Repulations 2009, shall be
exempted from the requirement of the minimum
eligibility condition of NET/SLET/SET for recruilment
and appointment of Universily Assistant Director of
Physical Bducation / College Director of Physical
Education & Sporls.

4.6.3. University Assistant Director of Physical Education /
Cu]iege Director of Physical B Education and Sports '

A Master’s Degres in Physical Educalmn or. Master's
Degree in Sports Science with at least 55% marks (or an
equivalenl grade in a point scale wherever grading system is
foliowed) witlh a consisienlly good academic record.

il. Record of having represented the univefsily / college at the
inler-university finter-collegiate competitions or the Slate and/
or naiional championships.

iii. Qualifying in the national leve! test conducted for the
purpose by the UGC or any other agency approved by the
UGC. '

iv. Passed the physical fitness lest conducied in accordance
wilh these Regulations.

v. However, candidates, who are, or have been awarded Ph.
D. degree in accordance with the “University Grants
Commission {Minimum Standards and Procedure for

Award of Ph.ID. Degree), Regutations 2009 or the subsequent
Regulations if potified by the UGC,shall be exempted from
the rteguirement of the minimum eligibility condition of
NET/SLET/SET for recruitment and appointment of
University Assislant Director of Physical Education/College
Direclor Physical Edocation & Sports.

Further, the award of degrees to candidates registered for
the M.Phil/Ph.D programme prior to July 11, 2009, shall
be governed by the provisions of the then existing
Ordinances/ By laws/ Repulations of the Institution
awarding the degrees and the Ph.D eandidales shall be
exempled [rom the requirement of the minimum eligibility
condition of “NET/SLET/SET for recruitment and
appointment of Assistant Professor or equivalent positiens
in Univeryities / Colleges / Institutions subject 1o the
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(a)
(b)
fc)

{d}

{e}

fulfillment of the following condilions; -

IPh.D), depree of (the eandidate awarded in repular
mode only

Evaluation ol (the PhD. thesis by af jeast (wo
externiad examiners;

Candidate hod published Lweo research papers out
al which ut least one in a refereed journal from
out of hisfher MDD work;

The candidate had presented {wo papers In
seminars/conlerences from out of his/her PhD,
work;

Open Ph.D. viva-voce of the candidate had been
conducied.

(a) to (e) as above are to he cerlilied by the Viee-
Chancellor/
Alfairsy¥Denn (University Instructions)”?

Pro-Vice-Chancetlor/  Dean  {(Academic

d. The existing Tables I t0 IX under Appendix-IIT of the University Grants Commission Regulations on minimum
qualificalions for appoinimenl of leachers and other scademic stafl -in universitics and colleges and measures for the

mainicnance of standards in higher cducation, 2010 (Principal Regulations) and ity amendment, 2813 (2

ul

Amendment)

regarding compulation of API Score for appointment and promotion of icachers and other academic staff in the
Universilies/Colleges/Institutions shalk stand amended and be substituted by the reviscd Tables | 1o IX appended fo these
3" Amendment Reguolations.

Prof. JASPAL SINGH SANDHLU, Secy.
[ADVT. 1/4/Exly./78(137)]

APPENDIEX —111: TABLE ]

ACADEMIC PERFORMANCE INDICATORS (API) FOR CAREER ADVANCEMENT SCHEME (CAS)
PROMOTIONS FOR ASSISTANT PROFESSOR, ASSOCIATE PROFESSOR, AND PROFESSOR AND FOR
DIRECT RECRUITMENT OF ASSOCIATE PROFESSOR AND PROFESSOR IN UNIVERSITIES AND
COLLEGES. Direct Teaching work foad and weightage {o be given to different levels of Teachers

Direct Teaching Bours per week Weightage
Assistant Professor 18+6* 100
Associate Professor 164+6% 90
Professor 14+06% 80

Based on the teacher's self-agsessment, APl scores are proposed for (a) teaching relatcd aclivities; domain
knowledge; (b) parlicipation in examination and evalnation; {¢) coniribution to innovative teaching, new courses etc.
and (d) student feedback. The minimum AP1 score required by teachers from this category is different for differcn
levels of promolion. The self assessment score should be based on objeclively verifiable criteria. 1t shall be finalized
by the screening cum evaluation / selection committee. Universities may delail the activities, in case institutional
specificities require, adjust the weightages without changing the minimum total AP] scores required under this

calegory,
CATEGORY I: TEACHING, LEARNING AND EVALUATION RELATED ACTIVITIES
Category | Nature of Activity Assistant Professor Associate Professor Professor
' . Max. | Actual Score Max. | Actual Score Max. Ang;[ual Score
i Score Score Score
I a. Lectures - Claksroom | 60 Actual hours 50 Actual hours 45 Actuat houry
Teaching (including spent per spent per spent per
Lecluies in excess of UGC academic year academic year academic year
norms) - +10 =10 +10
b. Examinatdons duties | 20 Actual hours 15 Actual hours Actual hours
{question  paper  setling,’ spent per spent per spent per
Invigilation, evaluation of academic year academic year academic year
answer  scripts) as’ per =10 +10 10 -
aliotment :
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r c. lInnovalive Teaching - | 10. Actual hours 15 Actual hours 15 Aciual hours
learning methodologies, spenl per spent per spent per
updaling of suhject academic year academic year academic year
conlenty/ courses ete. | 210 ' 10 i
d. Sludents Feedback 10 Qutslanding 10 Outstanding 10 Outstanding
{Students who have put in 10 i0 10 o
at least 73% attendance per Very  Good Very Good Very Good
course are eligible 1o give 8 g g i
feed back) Good Good Good
6 6 6
Average Average Average
4 - 4. ‘ ’ 4 o
Below Below Averapge Below Average
Average 0 ] 0

*Note: 1. 18/16/14 houry per week include the Lectures / Practicals / Project Supervision. Two hours of Practicals /
project supervision be lrealed as eguivalent 1o ene hour of lecture. Those leachers who supervise Lhe research of five or
more Ph.D; sludents at a time may be allowed a reduction of Two hours per week in direct teaching hours.

2. 6 hours per week include Lhe hours spent on tutorials, remedial classes, seminars, administrative responsibilities,
innovation and updating of course contents. ' '

3. Hours spenl on examination duties such as invigitalion, question paper setling, valuation of answer scripts and
labulation of results are gver and above the preseribed direct teaching hours and are an integral part of overall 1eaching
work load of 40 hours per week.

4. Lei:[u:es allocation to add up to the UGC norm for parlicular categery of teacher. University may prescribe minimum
cul-off, say 75%, below which no scores may be assigned in these sub-categories.

CATEGORY TL: PROFESSIONAL DEVELOPMENT, CO-CURRICULAR AND EXTENSION ACTIVITIES

Based on !he teacher's self-assessment, Category I APl scores are proposed for Professional development, co-
curricular and extension activities; and related contributions. The minimum API required by teachers for eligibility for
promotion is fixed Table II A, A list of iterns and scores is given below. The self-assessment score should be based on
nbjectively verifiable crileria and shall be finalized by the screening cum evaleation committee for the promotion of
Assistant Professor 1o higher grades and selection committee for the promotion of Assistanl Professor 10 Associate
Professor and Asscciate Professor lo Professor and [or direct recruitment of Associale Professor and Professor.

. The model table below gives groups of activities and AP} scores. Universities may delail the aclivities or, in
case institutional specificities require, adjust the weighlages withont changing the minimum total AP1 score required
under this calegory.

Cale- Maxi
- aximum
or Nature of Activit Aclnal score
EHY : ¥ API Score
Student related co-curricular, extension and field based activilies,
[ . S ! - Acwal hours
(i) Discipline related co-curricular activities {e.g. field work, study visit. <nent per
A student seminar and olher events, career counseling ec.) i5 acagemif ear
' (31) Other co-curricular aclivities (Cultural, Sports, NSS, NCC etc.) ¥
(:13) Extension and dissemination aclivities {public /popular 19
lectures/talks/seminars ele.)
Contribution to Corporate life and management of the department and
institution through participation in academic and administrative committees
e Actual hours
and respensibilities. Spent ner
(i}. Administrative responsibilily (including as Dean / Principal/Chairperson/ Spent p
b. ! 7N . . 15 -1 ucademic year
Convener / Teacher-in-charge/similar other duties that require regular office N
hrs for its discharge) 10
(if}. Participation in Board of Studies, Academic and Administralive
Comimnitiees.
I
. R C e . - Actual hours
Professional Development activities (such as paricipation in seminars, soent per
conferences, shorl lerm Lraining courses, industrial experience. 1alks. Jectures nentp
L : - 15 academic year
in refresher / facully development courses, membership of associations, .
dissemination and genera) articles and any other coantribution} 10

CATEGORY-H): RESEARCH AND ACADEMIC CONTRIBUTIONS
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Hased on the teacher's seif-assessment, APT scores are proposed for research and academic contributions. The minimum
APY scores required {or eichers from this calegory are different for different fevels -of promaolion in unpversities wd
colleges. The self-assessoient score shall be based on verifiable criteria and shall be Ninalized by the scseening cum
evatuation commitlee for the promotion of Assistant Professor to higher prades and Selection Comunitice oy the
pramuation ol Agsistant Professor o Associate Professor and Associate Professor o Prafessor and for diveet recrostinen
ol Associale PFrofessor mud Professor,

Calegory | Activily Scivnces { Engincering / Faculics of Languages f T Maxinuim seore Tog
Agriculure / Medical f Vewsinary | Humanilies / Aris / Social University /
Sciences Sciences / Library / Physical Clotlege wencher®
education / Managemienl
T Rescarch | Referced Journals as notified by the | Referced Journals as notified by 15 ner Publicati
HEAY: Papers uGC the UGC @ per Fuatieaon
published in: | Other Reputed Journals as notified | Other Repuled JTournals as 10 per Publicai]
by the UGC notificd by the UGC per Fubnication
HI(B) Tcxl/Re.fcrence B(I)oks‘ by ' 'Tcxll/Rc.I'urcnuc Bpoks Tﬂ 30 per Book for
International Pubtishers as notified | international Publishers a8 | ooole Author
by the UGC notified by the UGC =
Publications | Subject Books by Nationai level Subject Books by National level 20 per Book for
other than publishers as identified by the UGC | publishers as identified by the Single Author
journal or State / Central Govt. Publications{ UGC or Swile / Central Gowvt.
articles Publicationy
{hooks, Subjeet Books by Other local Subjeet Books by Other local | 15 per Book for
chaplers in | publishers ag idenlificd by the UGC { publishers as identified by the | Single Author
haoks) uGc ]
Chapters in Boeks published by Chapters in Books published by nternational =10
National and international tevel National and International leve| per Chapler
| publishers as identified by the UGC | publishers identifted by the UGC { National = 5 par Ch
111 {C) RESEARCH PROIECTS .
) Sponsored (a) Major Projects with grants | Major Projects wilh grants | 20 per Project
{iy Projecis above Ry, 30.0 lakhy above s, 5.0 lakhs
(b Major Projects with grants | Major Projecls with prants 15 per Project
above Rs, 5.0 lukhs up to Rs. 30.0 | above Rs. 3.0 iakhs up 1o Rs,
lakbs 5.0 kakhs
(¢) Minor Projects wilh grants | Minor Projecls wilh grants 10 per Project
above Rs. 1.00 lakh up to Rs. 5 | above Rs. 1.0 lakh up 1o
lakhs Ry. 3 lakhg
HI(O) Consullancy | Amount maobilized with a Amount mobilized with a ]ﬁdf](;r a::zri{sR;—{;?ﬁchs
(i) Projects minimum of Rs.10.00 lakhs minimum of Rs. 2.0 lakhs . - '
respectively
. ] . 30 for each international /
1 (C) Projects Patent / Technology transfer / Major Policy document 0‘: 20 for each lor national
Qulcome / I Central / State Govt. Bodics
(ii1) 0 Product / Pracess level oulput or patent or
utpuls prepared ) .
major pelicy document
TH (D) | RESEARCH GUIDANCE

IlE

1(E} (i)

Degree awarded
Degree awarded i

5 per candidate
5 per candidate

HIDYH) | M.Phit. Degree awarded
Hi(D) PhD Degree awarded
(i) T Thesis submirted

Thesis submitied

10 per candidate

Fellowships, Awaidy and Invited lectures delivered in conferences / seminars

International Award/Fellowship

Internaticnal Award /

15 per Award /15 per

State/University level Award

Award

Fellowship Fellowship
. . P 1 \
Nalicnal Award/Fellowship Ifj?jlﬁ?%ﬁllowship FQ]F;;.S}-:I;M / hper
State/University level S Per Award

HI(E)
(i)

Invited International
lectures /
papers Nationaj level

Statc/University leve)

International

- National level

7 per lecture /
5 per paper presented
5 per lecture /
3 per paper presented

Stale/Universily level

3 per lecture {
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I

| 2 per paper presented

The score under this sub-calegory sha!] be restricted to 20% of the minimum fixed for Caxeoory 111 for any

dssessmient period

i)

Deve]opmem of e- laarmncr delivery process/malerlal

| 10 per module

* Wherever relevant to any spemﬁc disciptine, the API score for paper in refereed joumai would be augmented as

follows:

(i) paper with impact factor less than ! - by 5 points; (i) papers with impact faclor between 1 and 2 by 10 poinis;

(i) papers with impact factor between 2 and 5 by 15 points; (3v) papers with impact factos between 5 and 10 by 20
points: {v) papers with impact factor above 10 by 25 points. The AFI for joint publicalions shall be caleulated in the
following manner: OF the total scoré for the relevant category of publication by the concerned teachér, the First and
Principal / correspending auther /supervisor / mentor would share equally 70% of the total points and the remaining 30%
would be shared equally by all other authors,

APPENDIX - III TABLE - IT (A)

MINIMUM APIS AS PROVIDED IN APPENDIX III TABLE ITO BEAPPLIED FOR THE PROMO TION
OF TEACHERS UNDER CAREER ADVANCEMENT SCHEME (CAS)IN UNIVERSITY DEPARTMENTS
AND COLLEGES, AND WEIGHTAGES FOR EXPERT ASSESSMENT

: Assistant A ssistant Assistant Professor|Associate Professor
Category | Activily Professor7  |[Professor/ (Stage 3} to Assoc.|Professor’ (Stage 5) to
‘ equivalent  kquivalent Pfofessur/equivalcnt {Stage " 4) to| Prafessor
cadres: (Stageicadres; (Stage | cadres (Stage 4) Professor/ (Stage 6)
I to Stape 2} 2 to Stage 3) equivalent -
cadres (Stage
5) . .
I Teaching-learning, B0/ Year 80/year 75/year 70/year 70/year
Evaluation Related
- Activities
1l Professional 50/ 50/ 50/ 50/ 100/
Development and Assessment Assessment | Assessment period Assessment Assessment
Extension activities | pering period : period péricd
- Minimum gcore
required.lo be
agsessed
cumulatively
1 Research and 20/ 50/ 757 100/ 400/
Academic Assessment Assessment | Assessment period Assessment Assessmenl
Contributions- period pericd) period period
Minimum Score
reguired - 10 be
assessed
cumnulalively
I+ 1 Minimum iotal AP1 90 / 120/ 150/ 180/ 600/
score under Assessment Assessment | Assessment period Assessment | Assessment
S;ﬁ}tcgories 11 and pericd period) perind period
v Expert Screcning Screening Seiection Selection Expert
cum cum Commitlee Commiltee Commitlee
Assessment evalualion evaluation
System commillee commitice
v Percentage No separale No separate | 30% - Research 50% - | 50% -
Distribution of points. PoINts. Contribution Research Research
Weighlape Points | Screening Screening 50% - Asgsessmenl of | Contribulion. | Contribution.
in the Expert commitiee to | Committee to | domain knowledge & | 30% -| 50%-
Assessment (Tolal | verily AP] verify API teaching practices. Assessment of | Performance
weightage = 100. | scores scores 20% - Interview, domain evaluauon
Minimum required performance knowledge & | and
for promation iy - teaching other
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praclices. credential by
20 % - referral
Intervigw procedure

werformince

* Teachers may score the Dalance of points from either Category 1 or Category HU e achieve the minimum score
required under Catepory 10 4 114,

ATPENDIN - 1H TABLIS - FI(B)
Minlmuim Scores Tor APl for dircel recruitment of {eachers in university departments / Collepes and
weightnges in Selection Commitlecs (o be considered along wilh other specified eligibility qualificationy

stipulated in the Regulation,

Minimum API
Scorey

Seleclion
Comimitles
crileria /
weightages
(Total
Weightages =
100}

Assistant Prafessor

(Stage 1}

Associnte Professor (Slape 4)

Professor (Stape 5)

Minimum
Qualilicalion as
stipulated in these
regultations

Consolidated AP[ score requirement
of 300 poinis Irom categories 11 & 1)
of APIs {cumulative)

Consolidated API
requircment of 400 points from
categories 1T & 111 of APIs
(cumulative)

score

(a) Academic Record and

Researeh Performance

(50%)

(b} Assessment of
Domain

Knowiedge & Teaching

Skitls

(30%)

(1) Academic Background (20%)
(b) Research peyformance based on
APE

score and qualily of publications
(40%)

{c} Assessment of Domain
Knowledge and

Teaching Skilts (20%)

(2) Academic Background (209%:)
{b) Research performance based on
AP

score and quality of publicalions
{10%).

(¢} Assessment  of  Domain
knowledpe and Teaching - Skilly
(20%). .

S No.

(¢} Interview

performance (20%)

(d) Interview performance: (209%)

{d) Interview -pcrformance:{’lo%)

APPENDIX-III - TABLE; 111
MINIMUM ACADEMIC PERFORMANCE AND SERVICE REQUIREMENTS FOR PROMOTION OF
TEACHERS IN UNIVERSITIES AND COLLEGES

" Promotion of

T Service requirement

Minimum Academic Performance Requirements and

Stage 2 1o Siage
3

Teachers Sereening/Sejection Criteria
through CAS

1 Assistant Assistant Professorin Stage 1 | {i) Minimum cumulative API scores using PBAS scoring
Professor/ and completed four years of | proforma developed by the UGC as per the norms provided
equivalent service with Ph.D, or five in Tabie 11 (A).
cadres from years of service who are with | (ii) One Orientalion and one Refresher / Research
Stage 1 to Stage | M .Phil / PG Degree in Methodology Course of 2/3 weeks duration.

2 Professional Courges such as | (i) Screening cum Verification process for recommending
LLM, M.Tech, M.V.Sc., M.D_ premolion.
or six yeary of service who are
without Ph.D/ M.Phil / PG
Degree in Professional courses .

2. Aysistant Asyistant Professor with (i) Minimam cumulative API scores wsing the PBAS
Professor/ completed service of five years) scoring proforma developed by the UGC as per the norms
eguivalent in Stage 2. provided in Table II(A}
cadres from . (i1} One course f programme from among the categories of

refresher  ecourses, methodology workshops, Training,
Teaching-Learning-Evaluation Technology Programmes,
Soft_ Skills development Programmes and Facully
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Development Programmes of 2/3 week duration.
(31} Screeming cum  Verificalion process  for
recommending promotion.

3. | Assistant Assistant Professors with (i} Minimum cumulative API scores using the PBAS scoring

" | Professor (Stage | (hree years of completed proforma daveloped by the UGC as per the norms provided in

3) to Associate service in Stage 3. Table 1L {A). o
Professor (Stage (if} At least three publications in the entire period as Assistant |-

4) . - Professor (twelve years). However, in the case of College

teachers, an exemption of one publication may be given 1o M,
Phil. holders and an exemption of two publications may be
given lo Ph. D. holders. - : EIRTI i

(iii} One course / programme from among the categories of
methodology workshops, Training,  Teaching-Learning -
Evaluation Technclogy Programmes, Soff Skils development
Programmes  and  Facully Development Programmes of
minimom one week duration. . B

(iv) A selection commitiee process as stipulated in the
regulation and in Tables TI(A). : )

4. | Associale  Associate Professor with {DMinimum cumulative API scores using the PBAS scoring

" | Professor (Stage | three vears of completed proforma developed by the UGC as per the norms provided in

4} to Professor service in Stage 4. Table IT {A). Teachers may combine twa assessment periods

(Stage 5) (in Stages 2 anpd 3) to achieve minimom APl scores, if
required. )

(ii}A minimum of five publications sinee the period that the|
teacher is placed in stage 3. .

(i) A selection commiliee process as stipulated in the
regulation and in Tables 11 {A).

5. 1 Professor (Stage | Professor with ten years of | (i) Minimum  cumulative API scores for the assessmen
5) lo Professor | completed service period as per the norms provided in Table 1] {A), . .
{Stage 6). (universities only) (i) Additicnal credentialy are to be evidenced by: (a) post-
docloral research outputs of high standard; (b). awards /
honours / recognilions / patents.and 1PR on products and
processes developed / technology transfer achieved; and (¢)
Additional research degrees ke D.Sc., D.Liw., LL.D., elc.,
(Hi} A review process by an Experl Committee 28 stipulated
in this regolation and in Tableg I} (A)..

APPENDIX- III TABLE VII

ACADEMIC PERFORMANCE INDICATORS (API} FOR CAREER ADVANCEMENT SCHEME {CAS)
PROMOTIONS OF ASSISTANT LIBRARIAN /DEPUTY LIBRARIAN IN UNIVERSITIES / FOR COLLEGE
LIBRARIAN AND FOR DIRECT RECRUITMENT OF DEPUTY LIBRARIAN IN UNIVERSITIES.

Direct Work load and weightage 1o be given to diflerent leveis of Librarians

Direct working hours per week Weighlage
Assistant Librarian/College Librarian 40 100
Deputy Librarian 36+4* 90
Librarian 32+8* 80

Based on the Librarian Cadre’s self-assessment, APl scores are proposed for {a} Library resources
crganisation and maintenance of books, journals, reports, Development, organisation and management of
e-resources; User awareness and instruction programmes, (b) ICT and other new technologies’ application
for upgradation of library services and (c¢) Additional services such as extending library facilities on
holidays, shell order maintenance, library user manual, building and extending institutional library facifities -
lo outsiders through exiernal membership norms. The minimum AP| score required by Library Personnel
from this category is different for different levels of promotion. The self assessment score should be basad
on objeclively verifiable criteria. it shall be finalized by the screening cum evaluation / selection commitiee.
Universities may detail the activilies, in case insiitutional specificities require, adiust the weightages wilhout
changing the minimum iotal API scores reguired under this category.

* Hours spent on administrative responsibilities, innovation, upgradation of services, extension
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CATEGORY i Procurement, organisation, and delivery of knowledge and informalion through Library services

S

[ Nuture of Activity Assistund Director | Depuly Direclor Direcior
Max. | Actual Max., | Actual Muax. | Aclual
L Score | Seore | Seore | Score Seore | Seore |
(a) Library resources organisation and 70 Actual 60 Aciual 55 Actual
mainienance of books, journals, reports; hotrs hours hours
Provision of library reader- services, spent  per spent  per spenl  per
filerature refrieval services 1o researchers academic academic academic
and analysis of reports; Provision of year year year
assislance to the departments of B o+ o
Universily/Callege wilh the required inputs 20 20 20
{or preparing reports, manuals and related
documents; Assistance towards updating
institutlonal website with activity related
information and for bringing out institutional
Newsligtiers, etc. {40 Points)
Development, organisation and
management of e-resources including their
accessibilily over Infranet / Internat,
digitization of library resources, e-delivery of
information, etc (15 Paints)
User awareness and instruciion
prograrmmes (Orlenlation leciures, users'
training in lhe use of library services as e-
resouices, OPAC; knowledge resources
user promolion programmes like organizing
book exhibiiions, other interaclive lalest
learning resources, ele. - (15 Points)
(b} ICT and olhet new technologies’ 15 Acluat 15 Actuat 15 Aciual
application for upgradation of library services hours hours hours
such as automatlon of catalogue, leaming spent  per spent  per spent per
resources procurement functions, circulation academic academic academic
operalions including membership records, year year year
serial subscription system, reference and = + o
information services, library security 10 10 10
{technology based methods such as RFID,
CCTV}, davelopment of library management
iools {software), Intranet managemaent
{c).Additiocnal services such as extending | 15 Actual 15 Actual 10 Actual
library facilities on holidays, shelf order hours hours hours
maintenance, library user manual, building spent  per spent per spent per
and extending institutional library faciities academic acadermic academic
to outsiders through external membership year year year
norms o + B
10 10 10

CATEGORY II: PROFESSIONAL DEVELOPMENT, CO-CURRICULAR AND EXTENSION ACTIVITIES
Based on the Librarian Cadre’s seli-assessment, category If AP| scores are proposed for co-curricular and
extensjon activities; and. Professional development relatéd contributions. The minimum API required for

etigibility for promotion is 15. A list of items and scores is given below. The self-assessment score should be
based on objeciively verifiable criteria and shall be firalized by the screenihg cum evaluation committee for
the promotion of Assistant Librarian f College Librarian to higher grades and selection committee for the
promotion of Assistant Librarian to Depuly Librarian and Deputy Librdrian to Librarian and for direct

recruitment of Deputy Librarian and Librarian,

The model table belew gives groups of activities and AP| scores. Universities may detail the activities
or, in case inslitutional specificities require, adjus! the weightages without changing the mxmmum total API

score reqmred under this category.
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Maximum
Natura ot Activity API Actual score
] . , . Score
a) Student related co-curricular, extension and field based activities {such Actual hours
Cultural exchange and Library service Programmes (various level of spent per
extramural and intramural programmes); extension, library-literary work 15 academic year
through different channels. ' o
‘ 10

Actual hours
b) Contribution to Corporate life and management of the library units and spent per
institution through participation in library and administrative commitiees and | 15 academic year
responsibilities. ’ + s

10
c) Professional Development activities (such as participation in seminars, Actual hours

| conferences, short term, e- library iraining courses, workshops and events, 15 spegt pet

talks, lectures, membership of associations, dissemination and general ?Ca emic year
articles, not covered in Category lil beiow) 1*0

CATEGORY-Hl: RESEARCH AND ACADEMIC CONTRIBUTIONS
Based on the self-assessment, APl scores are proposed for research and library contributions. The minimum
APl scares required from this category are different for difierent levels of promation in universities/colleges.
The self-assessment score shall be based on verifiable criteria and shall be finalized by the screening cum
evaluation commitiee for the promotion of Assistant Librarian / College Librarian to higher grades and
Selection Commitiee for the promotion of Assistant Librarian to Deputy Librarian and Deputy Librarian-to
Librarian and for direct recruitment of Deputy Librarian and Librarian,

Category] Activity University/College Librarians Max.score *
(A Research Hefereed Journals as notified by the UGC 15 per Publication
Pubfications in | Gther Reputed Journals as notified by the UGG 10 per Publication
11(B) Text/Reference Books by International Pubfishers | 3¢ per Bock for Single
Publicalions as notified by UGC Author
other Subject Books by National publishers as identified by} 20 per Book for Single
than . journal the UGC or Slate / Central Govt. Publications Author
arlicles Subject Books by local publishers as identified by | 15 par Book for Single
(books, the UGC Author
chaplers in Chapters in Books published by Naticnal and International --10 per
books) International level publishers identitied by the UGS | Chapter

Naticnal — 5 per Chapier

11 {C) RESEARCH PROJECTS
W{C) Spensored Major Projects with grants above Rs. 5.0 lakhs 20 per Project
)] Prejects )
Major Projecls with grants above Rs.3.0 lakhs up to | 15 per Project
Rs.5.0 lakhs
Minor Projecls with grants above Rz, 1.0 lakh up to | 16 per Projest
Rs.3 lakhs

(i) Consultancy

Projects Amount mobilized with a minimem of Bs. 2.0 lakhs 10 for every Rs.2.0 lakhs

Projects . . 30 for each Internatibnal 7 20
i Outcoma / Major Policy document of Central / State Gowt. for each for nationat policy
{C(ii) Outputs Bedies prepared document
[H (D) AESEARCH GUIDANCE
HI(DY(iy | M.Phil, Degree awarded 5 per candidate
.. Degree awarded 15 per candidate
KDY | Ph.D. Thesis submitted 10 per candidate
HE Awards / Fellowships/Inviled lectures delivered / papers oresented in conlerences / seminars
Award / Internaticnal Award/Feliowship from Govt./Reputed | 15 per Award/ 15 per
Fellowship Organisation Fellowship
(EY (i Award / International Award/Fellowship from Govi/Reputed | 10 per Award / 10 per
Fellowship Crganisation Fellowship
Award IOmema_tior_lal Award/Fellowship from Gowt./Reputed 5 Per Award
rganisaiion
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Inviled international 7 per lecture / 5 per paper
lectures / presenied
papers National level 5 per lecture / 3 per paper
presenied presentied '
State/Universily levei 3 per lecture / 2 per paper
presented

The scare under this sub-calegory shall be reslricled to 20% of the miniraum fixed for Category Hl for

any assessmaont period

Ti(E) i

Development of e-delivory process/malerial

130 per module

* Wherever relevant, the APl score for paper in relereed journal would be augmented as (cllows: (i} paper wilh
impacl factor less than 1 - by § poinis; {ii} papers with impact facter between 1 and 2 by 10 points; (iii) papers
wilh impac! factor belween 2 and 5 by 15 points; (iv) papers with impact faclor between 5 and 10 by 20 poinis;
(v) papers wilh impact factor above 10 by 25 points. The AP {or joint publications/books shall be caleulated in
the lolfowing manner: OF lhe tolal score for the relevant calegory of publicalion by the concerned leacher, ihe
Firel and Principal / corresponding author /supervisar / mentor of the {eacher would share equally 70% of the
fotat poinls and the remaining 30% would be shared equally by all olher authors.
APPENDIX - It TABLE - VI {A)
MINIMUM APls FOR THE CAREER ADVANCEMENT SCHEME (CAS) PROMOTION OF

ASSISTANT/COLLEGE LIBRARIAN AND DEPUTY LIBRARIAN AND WEIGHTAGES FOR EXPERT
ASSESSMENT IN SELECTION COMMITTEES, IN UNIVERSITIES AND COLLEGES,

Assistant/ Assistant/ Assistant/College Deputy Librarian
Calegoryl Activity College College Librarian (Stage 3) | (Stage 4} to
Librarian - Librarian to Deputy/College | Librarian (Stage
(Stage 1 to {Stage 2 to Librarian (Stage 4) | 5)
. Stage 2) Stage 3)
i Procurement, BO/Year 80/year 75/year 70/year 4‘
organisation, and
delivery of
knowledge and
information lhrough
Library services
i Professional 50/ 50/ 50/ 50/
Development and Assessment Assessment | Assessmend period Assessment
Exlension activilies | period period period
- Minimum score .
required o be
assessed
cumulatively
lil Research and 20/ 507 751 100/
Academic Assessment Assessment | Assessmeni period Assessment
Contributions — period period) period
Minimum Score
required - to be
assessed
cumulalively
I+ Minimum tolal AP§ 80/ 120/ 150/ 180/
score under Assessment Assessment | Assessment period Assessment
Categories |l and |II* | period . period). period
Expert Assessment | Screening cumy Screening cumy Selection Selection’
System evaluation evaluation Committee Committee
commillee committee
Y Percentage’ " No separate | No separate | 30% - Library 50% Library
Distribution of points. points. related research publication work
Weightage Points Screening Screening papers evaluation 30% Assessment
in the Expert committes commitiee 50% - Assessment of innovative
Assassment to verify AP to verify API of domain Library service
{Total weightage scores scores knowledge on and organisation
" =100. Library automation of digital library
Minimum required and Organisational services 20%
50)) skills Interview
20 % Interview | performance
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|

| I

| performance |

* One may score the balance peints from either Category Il or Category ll io achieve the minimum
score required under Category H+ 11

APPENDIX -

Il TABLE — VIIt (B)

Minimum APls and Other Norms for the Direct Recruitment of Librarian Positions in University
Departments/Colleges and weightages in Selection Committees {o be considered along with other
specn‘led eligibility qualifications stipulated in the Reguiatlon

M:mmum Norm /
Criteria

Assistant University’
Librarian / College,
Librarian (Stage 1)

Depu‘(y Librarian  in

universities (Stage 4)

Librarian (Um\rersuy only)
(Stage 5)

APlscore {Research
and Academic
Contributicn -
Category Hi}

Minimum Qnualification  as
stiputaled in the reguldtions

Consoclidated AP| score
requirement of 300 poinis
from categories [} & 11l of
APls (cumulative)

Consoclidated APl score
reguirement of 400 pecints
from categories !l & Il of
APls (cumulative)

Selection Committee
criteriafweightages
{Total weightage =
160)

{a} Teaching / computer and
communication skills by a
tecture demoenstration
{50%) .

{b) Record of Library
managermnent skills (20%)}

() Interview
performance(30%)

(a} Library related Research /
Theme papers (3 Nos)
Evaluaticn: (50%)

{b} Library automation skils
and Organisational Plans
(20%)

{c} Interview performance
{30%)

{a) Librafy Research papers
[Five) evaluation (60%)

{b) orgénisational track record
of innovation library service
and vision plan {20%)

(¢} Interview performance
(20%)

APPENDIX-1 - TABLE IX
MINIMUM ACADEMIC PERFORMANCE AND SERVICE REQUIREMENTS FOR PROMOTION oF
LIBRARIAN CADRES IN UNIVERSITIES AND COLLEGES

SI.Ne. | Promotion of Service (as Minimum Academie Performance Renuirements and
Librarian Cadres prescribed by the Sereening/Selection Criteria
through CAS MHRD Notification)
requirement ‘

1 Assistant Librarian/t Assistant  Librarfanq () Minimum AP] scores using PBAS scoring
College Librarian toi College Librarian| proforma developed by the university as per the
Assistant Librarian | completed four years| norms provided in Table VIit (A) of Appendix Ii for
{Senior Scale) / of service in Slage 1} Librarian cadres in universities and for coilegs
College Librarian | with  Ph.D. ar five] Librarian cadres.
nganég 1StCan§t)age ﬁgﬁn-oérsse;;v;ceearvglgl (ll)Oneé’)rier}talion and one Refresher Course of 3/4
2) service without Ph.D,[ Wegks duration .

A Phil n Screenlng cum Ver:f‘lcahon process for
recommending promotion.

2.~ | Assistant Librarian| Assistant Librarian {iy  Minimum API scores using the PBAS scoring
(senior  scale) {senior scale} / proforma developed by University as per the norms
Coilege  Librarian| College Librarian provided in Table VIt (A} of Appendix !l icr Librarian
(senior  scale) to| {senior scale) with Cadres in universities and for college librarian cadres.
Assistant Librarianl completed servica of | (ii)Additionally, two refresher courses,for a minimum
(selection grade) / five yearsin Stage 2 | period of 3 {o 4 week duraticn to have been
College  Librarian undergone during the assessment pericd.

(selection  grade) (Hiy Screening cum  Verification process  for
(Stage 2 10 Siage recommending promolicn. -
- 3)

3 Assistant Librarian | Deputy Librarian / (i) Minimum API scores using the PBAS scoring
{Selection Grade) | Assislant Librarian proforma developed by university as per the norms
/ College Librarian | {Selection Grade}/ provided in Table VIII (A) of Appendix ill. Three
(Selection Grade) | Cellege Librarian publications over twelve years. In Colleges, an
to Deputy | (Selecticn Grade) exemption of one pubtication will be given to M. FPhil
Librarian / Colisge | with three years of helders and two publications to Ph. D. Holders.
Librarian{Selection | compleled service in | (ii) Additicnally one coursedraining under the
Grade)(Stage 3 to | Stage 3. categories of Library automation / Analytical tool
Stage 4} Developmeni for academic decumentation,
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r (i) A selection commiltee process as slipulated in the
Regulation and in Table vill (A)

4. University Deputy Librarian in (i) Minimum cumulative AP scores using lhe PBAS
Librarian (Slage universities with scoting proforma developed by the UGC as per the
5) (Faor three years of norms provided in Table VIE (A). Ubrarians may
universities only) completed service in | combine Iwo assessment periods (in Slages 3 and 4)

Stage 4. to achieve minimium AP| scores, if required.

(i) A minimum of five publications since the period tha
the leacher is placed in stage 3

{iiy Evidence of innovative library service and
organisation of published work,

(iv) A selection committee process as stiputated in the
regulation and in Table VI (A)

-

Note: The explanatory nole provided for Table lIA for CAS lor teachers is also applicabie for the
Librarian cadres as per the APl score specified for his cadre.

APPENDIX —Il: TABLE IV

ACADEMIC PERFORMANCE INDICATORS (APY) FOR CAREER ADVANCEMENT SCHEME (CAS)
PROMOTIONS OF ASSISTANT DIRECTOR OF PHYSICAL EDUCATION /DEPUTY DIRECTOR OF
PHYSICAL EDUCATION AND FOR COLLEGE DIRECTOR OF PHYSICAL EDUCATION AND FOR
DIRECT RECRUITMENT OF DEPUTY DIRECTOH AND DIRECTOR OF PHYSICAL EDUCATION
DIRECTOR IN UNIVERSITIES.

Direct Work load and weightage to be given to different levels of Physical Educaticn Personnel

Direct working hours per week Weightage
Assistant Director of Physical Education 40 100
Deputy Direclor of Physical Educalion 36+4" | a0
Director of Physical Education 32-+8* B0

Based on the Physical Education Personnel,s self-assessment, AP| scores are proposed for {a) Lecture
cum practice based athlete / sports classes coaching and training relaled activities; (b) Organizing and
conducting sports and games competitions and managemeni related activities; (c} upgradation of sporis
infrastructure and extension services ete. and (d) student feedback. The minimum API score required by
Physical Education Personnel from this category is different for different levels of promotion. The self
assessment score should be based on objectively verifiable criteria, It shall be finalized by the screening
cum evaluation / selection committee. Universities may detail the activities, in case instituticnal
specificities require, adjust the weightages without changing the minimum total AP| scores required under
this calegory. * Hours spent on administrative responsibilities, innovation, upgradation of facilities,
extensfon services ete,

CATEGORY | TEACHING, TRAINING, CCACHING, SPORTS PERSON DEVELOPMENT AND SPORTS
MANAGEMENT ACTIVITIES

—

Natura of Activity Assistant Director / Deputy Director Director
College Director
Max.| Actual Score Max.! Actual Score Max. | Actual Score
Scorg - Scorg Score
a) Lecture cum practice based alliele / sports 70t Actual  hours [ 80§ Arhmal hours | 50 Aclual hours
classes, seminars underiaken as per allotted: spent. per spent per spent per
hours forganizing and conducting coaching camps academic year academic . academic
! sports person development / training . year year
programmes (50 Poinis) *2 ‘ . .
i . . 0 - -
identifying sports talents and Mentoring sports 0 0
excellence among students
{10 Points)
Development and maintenance of play fields,
purchase and maintenance of other sports
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UNIVERSITY GRANTS COMMISSION
NOTIFICATION
New Dethi, the 111h July, 2016

No.F.1-2/2016(PS/Amendment) -In exercise of the powers conferred under clauses (e} and {g) of sub-section

{1} of Section 26 of University Granis Commission Act, 1956 (3 cf 1956) the University Grants Commission hereby
{frames the following amendment Regulations, namf:]y -

Short title, application and commencement:

These Regulations may be called the University Granis Commission {Minimum Qualifications for Appointment
of Teachers and other Academic Siaff" in Universities and Colleges 2nd Measures for the Mainlenance of
Standards in Higher Education) (4" Amendment), Regulations, 2016.

1.2 They shall apply 1o every Universily cslablished or incorperated by o under a Central Aci. Provincial Acl or a
State Act, every ioslitution including a constituent or an allilialed Coliege reccenized by the Commission, in
consullation with the Universily concerned under clause (f} of Section 2 of the University Granis Commission
Act, 1956 (3 of 1955} and every Institwtion Deemed 1o be a University under Section 3 of the said Act,

i3 They shalt come into force with immediate effect from the date of their publication in the Official Gazetle,

2. The following regulalions in the Uni;.fcrsjly Graniz Commission (Minimum gualifications for appointment of
teachers and other academic staff in Universities and Colleges and other measures for the maimenance of
stzndards in higher education) Regulations, 2010 shalt stand amended and be read as under-

Regulation Existing provisions in Prircipa) Regulations | Amended provisions in principal

on Minimuam Qualifications for | Regulations on Minimum Qualifications for
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Appoinfment  of Teachers and olher
Academie Staff in Ussversitics and Collepes
and Measures for she' Maoinlenonce of
Stoandards in igher Bducalion, 2010

Appointmes=t  of Teachers  and  olher
Academic 8aff in Universities and Colleges
and  Meamaxes for Lthe Maintenance of
Standards i Higher Bducation, 2010

A rekaxation of 5% way be provided al Lhe
praduate and Master's kvel for (he Scheduled
Castes/Scheduled Tribes/Differemly-abled
(physically and  vismlly  dilferently-abled)
calegories for the purpase of elipibitity and for
agsessing pood academse records during direct
recroilment  to  leadking  positions.  The
chigibility marks of 55% marks {or an
cquivalent grade in a point scale wherever
grading system is follewed) and the relaxation

of 5% to the catepories mentioned above are
peemissible, based om only the qualifying

marks without includng any grace mark
procedurces.

A relaxatios of 5% may be pr()vulul at the
pradunte s Mastess Jovel for the Scheduled
Casles/Scheduled Tribes/Dilferenmly-abled
(physically and  visually  dilferently-abled)
fOwher Backward Classes (OBC) (Nos-creamy

Jlayery ealegprics for the purpose of eligibility

and for assessing good academic records during
direct recstment o teaching posilions. The
cligibility wmarks of 55% marks {or an
cquivalent grade in a point scale wherever
grading syst=m is followed) and the relaxation
of 5% 10tk colegorics menlioned above are
permissible, based on only the qualifying
marks wiFsul including any grace mark
procedures.

R.2.1 of
Schedule for
clause 6.8.0

The posts of Vice-Chncellor shall carry a
fixed pay of Rs. 75,000~ alongwith 2 special
pay of Rs50004 per month. All olher
cligibility and facilities for- the Vice-Chancellor
as provided in the ActStalvles of the
University concerned shall  be. applicable
besides the pay.

5.1.6 (d)

The post of Vice-Chancellor shall carry a fixed
pay of R«75000/- alongwith a special
allownnee of Rs.5,000/- per month. All other
eligibitity and facilities for the Vice-Chancellor
as provided: in e AcUSiatutes of Lhe
University concerncd  shall  be  applicable
besides the pay.

The term of appomment of the College
Principal shall be FIVE years with clipibiliy
for reappointment for one more term only afier
a similar Selection Committee process.,

6.0.5(1)

The lerm of appointment of the College
Prinéipal skl be five years with eligibility for
reappointment {or one more term only after a
similar Selection Commiltiee process which
shall 1ake o acepunt an external peer review,
its recommendations and il outcomes, The
framewaork of the exiernad peer review shall be
specified by the UGC.

Besides the indexed pablications documented
by varous discipline-specific dalabases, the
University concerned shall draw  through
commmitiee{s) of subject experts and
ISBN/ISSN experts : (a)} a comprehensive list
of National/Regional kvel journals of guality
in the concerned sebjecl(s); and (b) a
comprehensive  list ©f Indian  lanpoage
journals/periodicals/official publicalion
volumes of language bodies and upload them
on the University websile which are lo be
updiled periodicaily.

The . Universily shall identify the journals
subject-wins through subject 2xpert commitiees
and forward the recommendations 10 UGC. in
the format prescribed by UGC for approval of
the UGC Standing Ceommittec. The Journals
approved fkom this list, by the UGC Sianding
Committes, shall be inchided in the “List of
Jouinals™ nolified by the UGC. The UGC
Standing  Committee  shall  give  iis
recommendations within 60 working days of
the receipt of the list from the University. The
UGC Standing Commitlee may also, stomoin,
recommend journals for mclumon in the “List
of Journals™

The proviso prescribed under Regulation 3.3.1, 4.4.1, 442, 4.42.2,. 4423, 45.3 and 4.6.3 in the University
Grants Commission (Minimem qualifications for appointment of teachers and other academic staff in
Universities. and Colleges ae other measures for the maintenane of standards in higher edncation) (3th

Amendment) Regulations, 2816 regarding exemption fo 1the candidsies rcg:sttzred for Ph.D. propramme prior 1o
Tuly 11, 20009 shall stand amended and be read as under-"- - .

“Provided further, the award of degree to candidates registered for the M.Phil/Ph.Dprogramme prior 1o July 11,
2009, shall be governed by the provisions of the then existing Ordinances/Bylaws/Repulations of the Institutians
awarding the degree and the Ph.D candidates shall be exempred fien the requirement of NET/SLET/SET for
recruitrnenlt and appoiniment of Assisiant Professor or equivalent pesitions in Universilies/Colleges/Institutions
subject to the futftllment of the following conditions:- -

a)

Ph.D. degree of the candidate awarded in regular mode only;
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b) Evaluaiion of the Ph.D. thesis by al least iwo external exeminers:
¢} Open Ph.D. viva voce of the candidale bad been conducted;

d) ‘ Candidaie hasPUb!isf\td two research papers from his/hér Ph.D_ work oul of which a1Eeast ome must beina
sefereed journal;

e) Candidaie has made at Jeast iwo presentations in conferences/seminars, based on hisfher Ph.D work. -

{a) 10 (&) as above are 1o be cenilied by the Vice-Chancellor/Pro-Vice-Chascellor/Dean{ Academic
AffairsyDean(Universily instructions).” '

4.© _  The second proviso presgrbed under Regulanoz 6.0.1 in the University Grants Commission  (Minimuomy
qualificalions for appoiniment of leachers and other academic staff in Universities and Colleges and olher. measures for

the majntenance of 1he slandards in higher education) (2" Amendment} Regulations, 2013 shall be substimfed wilh the

fo)]owmc"'

“Provided also that the API score claim of each of the sub—calcgoncs in the Category 111 (Rcs::arch and Acadcmlc

Contributions) shallnot have a cap except for ihe sub-eatepory of invited lectores/papers.” i
As a consequence, (be table at Repulation 6.0.1 of the University Granls Commission (Minismmm qualzl’mauom for

appointment of teachers and other academic staff in Universuies and Colleges and other measures for the maintenance of
the standards in hxohcr education) (2™ Amendment) Regulations, 2013 stands'deleled.

5. Studem Feedback is an integral part of the msumuona] and academic development of hipher cducational

msL:tuuons andin fostermb quality. Student feedback and zacher response plays a catalytic role nowards impravement
in 1cacbmg~1&armng and institutional developmenl. Feedback from students on teaching, delivery, meihodology and

pedagogy is pivoial with a view 1o enhancing clarity of concepts, subject understanding and developing and deepeqihg an

interest in the acadensac discipline. Universities and Colleges should encourage teachers 10 assist students i provids’hg

constructive feedback on teaching-learning in order 1o enhapce quality cducation and in responding 1o the feedback::

6. . Tables-1,JI(A)YH(B),ILIV, V{A)L,V(B),VLVILVIIIA), VIII(B) and IX of Appendix-IT1 of the University Gf_ams
Commission {Minimum qualifications for appointment of teachers and other academic slaff in Universities and Colleges
and other measures for the mainienance of standards in higher education) (3" Amendment) Regulations, 2016 shall be
substituted with Appendix-I11 : Tables-LI{AYJIEYLILIV, VIA), V(B), VI VILVIIIA), VIH(B) and IX appended 10 these
4™ Amendment Regulations. ‘

Prof. (Dr.) JASPAL SINGH SANDHU, Secy,
. [ADVT HI/4/Exty./113(165))

APPENDIX - 1II: TABLE1

ACADEMIC PERFORMANCE INDICATORS (AP FOR CAREER ADVANCEMENT SCHEME (CAS)
PROMOTIONS FOR ASSISTANT PROFESSOR, ASSOCIATE PROFESSOR AND PROFESSOR AND FOR
DIRECT RECRUITM FNT OF ASSOCIATE PROFESSOR AND PROFESSOR IN UNIVERSITIES AND

COLLEGES.

Direct Teaching Hours per week
Asgsisiant Professor 16
Associale Professor 14
Professor i4

Based on (he tecacher's seclf-assessment, APL scores are proposed for (a) leaching related activities; domain
knowledge; {b) paricipation in examination and evaluaiion; and {c) contribulion to innovative teaching, new courses
elc. The mipimum AP] score reqguired by teachers from this category is differenmt for different Jevels of promotion.
The self- assesyment ycore should be based on objectively veriliable records. 11 shall be finalized by the screeping”
curn evaluation / selection committee. Universities may delai} the aclivities, in case institutional spacificities require,
acjust the weightages without changing the minimum tolal AP scores required under this category.

CATEGORY 1: TEACHING, LEARNING AND EVALUATION RELATED ACTIVITIES
Category | Nature of Activity Assistant Professor Associate Professor Professor ;l

Max. | Actal Score Max. | Acival Score Max. | Actual Score

Score Score Score

i a. Direct Teaching 70 Actual hours 60 | Actual hours 60 | Actual hours
SPEDNL per spent per spent par
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scademic year acwfEmic yt:.n‘ academic year
+1.5 S + 175
b.  Examinalion dulies§ 20 | Acwal hours 200 | Aoeal howrs 10 [ Actual hours
(question  paper  scling, spent per spaat per spent per
Iovipilation, avaluation of | academic year aczdemic year academic year
answer  scripls) as o oper =10 ) =10
allotrmem )
¢. Ienovatve Teaching -1 10 | Actual hours 15 Aareal hours 20 Actual hours
learning methodologies, spent per | spomt per spent per
updating of subject academic year acralernic year academic year
conients/courses, mentoring =10 2118 =10
cle. )
Node:

1. Diveet Yeaching 16/14/14 hours per week include the Le{:lurcsz'ulom}smemmIs IProject Supervision/Field Work. .
2. University moy preseribe minimum autoff, say 75%, below which no scores wmy be assigned in these sub-—categories.

3Jn consonance with established acadessic and teaching raditions, and with a wiew 10 reinforeing a stadent-centric and
caring approach the teachers are cnowmemaped to work with students, beyen®l Use structure of classroom teachi ng.
Indicatively, this could entail mentoring, guiding and counseling students. In pagiicelar teachers wauld be the best placed
lo identify and address the needs of smdents who may be differcntly ablodl, or require assistanee o improve their
ncademic performance, or 1o évercome a disadvantngd. There are no presceribed kours for such efforts, measured either in
weeks or months, or in-the context and mlculation of the API scores, these aie nevertheless important and significant
activitics that could be carried oul by {cachers.

CATEGORY 1I: PROFESSIONALDEVELOPMENT, CO-CURRICULAR AND EXTENSION ACTIVITIES

Based on the teacher’s self-assesssoemt, Calegory 11 APY scores are propased [or Professional development, co-
curricular and exiension activities; and related contributions. The minimum API reguired by eachers lor eligibility for
promotion is fixed in Table I (A). A List of items and scores 8 piven bdkw. The self-assessment score should he
based on objectively verifiable reconds and shall be finalized by lhe scrmrming cum evalualion commillee for the
promotion of Assistant Professor Lo higher grides and selection committee fr the promotion of Assistant Professor Lo
Associate Professor and Associate Professor Lo Professor and for direal recruitment of Associale: Professor and
Professor.

The model table below gives groups of activities and API scores. Univemities may detail the aciivities or, in case
instilulional specificities require, adjustthe weightages without changing the minimum total APl score required under
ithig category.

Cate- Maximum
pory Natare of Activity API Sc:re Actual score -
i ’
Student selated co-cuorricular, extension and field based aclivilics
Actual hours
(iy Discipline relaled co—cmTamlar activities (e.g. rE‘:demI classes, camer” spent per
. counselling, study visit, sludem seminar and other events.), ‘ - academic year
(i1) Other co-curricular acuvmc:{Cu!mral Sports, NS8S, NCC ete.) L
{171} Extension and disserhinalin sutivilies (pub]u. Ipupulal 10
lecturesflalks/seminars elc.) . - ’
Coritribution’ to mljpg;atc life and management of the departeemt and
institutjon through- participatims i academic and adnﬁnis[rative-cmﬁlttes L
Actoal hoors
and rcspcmssbrhlles ;
spcnl pﬁr
b ). Adminisirative re:spons:b:hty{mcludmg as Dean / Pnnczpa[ / Chanps:rson.‘ 15 academic year
’ Convener / Teacher-in- charpessamilar other duties that require regular affice .
brs for ils dlehdrge} ’
(i1). Panicipation in Board of Stadies, Academic and Admm:stramc 10
Commitlees
. Professional Development activities (such as pamicipation in sminars, | | 5 Actual hours
conferences, short term training courses, industrial experience, ialks, kchires spenl per
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in refresher/ facully developmenl courses, dissemination and general arlicles

and any oiher coniribution)

academic year

10

promotion of Assistaat Professos 10 Associate Professor and Associale Professor 1o Professor and

CATEGORY-11I: RESEARCH AXD ACADENIC CONTRIBUTIONS

Based on the teachex’s self-assessment, AP scores are proposed for research and academic contmdutions. The minimum
APl scores required for teachers from 1his calegory are different for different levels of promafion in upiversities and
colleges. The selfassessment score shall be based on venfiable records and shall be finalized by the screening cum
evaluation commitiee for the promotion of Assislant Professor Lo higher srades and Selection Committee for the

of Associate Professor and Professor.,

for direct recrnitment

Category | Aclivily Faculty of Sciznces / Faculties of Languages / Maximum score for
Engineering / Apriculture / Humanitics / Ans / Social Sciences University / College
Medical / Veterinary Sciences / Library / Physical education / teacher®
Managemenl
Research Refereed Journals as notified by | Refereced Journals as notified by the __
. 25 per Publication
D1 (A) Pape.rs ‘ the UGC# UGCH# .
published in: 751y Repuied Journals as Other Reputed Journals as notified : C
natified by the UGCH by the UGC 4 10 per Publication
Hi{B) T‘exl{Reference, BOO]?S Text/Reference Books, published
published by International by International Publishers, with
Publishers, with ISBN/ISSN : ’
ISBN/SSN number as approved by | 30 per Bock for
number as approved by the X . . .
University and posied on it the I?,}m‘mrs”y. -and. posl-:'d .o its Single Author
. o websile, The List will be intimated
website. The List will be o UGC
intimated 1o UGC. ’
Subject  Books, published byl Subject  Books, -published By 20 per Book for
National level publishers, witly Nattonal level publishers, witd Single Author
ISBNASSN number or State 4 ISBN/ASSN  number or Stale
Publications | Ceniral Gowi. Publications ag Central  Gowvi.  Publications  af
other than approved by the Universily and approved by the University any
journal posted on Sty wehsile. The Lisy posted en ils website. The List wilf
anticley will be intimated 10 UGC. be intimated 1o UGC.
{books, Subiect Bocks, published by Subject Bocks, published by Other | 15 per Book for
chaplersin | Other Jocal publishers, wilh Jocal publishers, with [SBN/ISSN | Single Author
books) ISBN/SSN number as approved | number a5 approved by  the
by the University and posied on | University  and  posied  on s
i1s website. The List will be websiie, The List will be intimated
intimated to UGC. to UGC.
Chapters in Books, published by | Chapters in Bonoks, published by International —10
Nationa) and Inlernational leve! | Naticnal and Inlernational Javel per Chapter
publishers. with ISBN/ISSN publishers, with ISBN/ISSN National — 5 per
number as approved by the number as approved by the Chapler
Universily and posted on its University and posied on 135
wehsile. The List will be intimateq websile. The 1ist will be intimated
1o UGC, 1o UGC.
G RESEARCH PRCJECTS ‘
o) Sponsored " | (a) Major Projects with grants | Majos Projects wilh grants 20) pez Project
(1 Projects above Rs. 30 fakhs above Rs. 5 lakhs
{b) Major Projeets with grams §{ Major Projects with granlts 15 per Project
above Rs. 5 lakhs vp te Rs. 30 | above Rs. 3 lakhsupto Rs. 5
lakhs Takhs
(c) Minor Projecis with granis { Minor Projects with grants 10 per Project
above Rs. I lakh up to Rs. 5 {above Rs. | lakhup to Rs. 3
Jakhs lakhs
) Consullancy | Amount mobilized with a Amount mohilized with a 10 for every Rs. 10 lakhs
i) Projecis minimurn of Rs.10 lakhs minimum ol Rs. 2 Jakhs and Rs.2 lakhs,
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[ | _ respectively
30 for each Inlernational /
) . 20 for cach national level
Major I:io:}cy.d{n(xm::m | output or palent,
Projcets pl'(.‘pﬂl'L‘ OF IRiCImanann . .
() = ;| Paent/ Techutagy wansfor /| bodies Jike Major policy document of
(iii) Oulcome Product / Process WHO/UNOMUNESCOMAINICE] Interrations] budies - 30
Outputs ete. Central / Siaie Govt/Local | Central Clovermnment — 20,
Bodics State Govi-10
_J : l.ocal bodies — 5

IE ) R RSEARCH GUIDANCE

(D) _
DY MLPhil. Degree awarded Degree awarded 5 per candidale
mo i . i
“( ) Ph.D. Degree awasded / Thesis Degree awarded / Thesis 15/10 per candidate
(it} submitied submitied
ITE | Fellowships, Awards and Invited Fectures detivered in conferences / seomanars
International e Interamional Awand / Fellowship | 15 per Award /15
Award/Fellosship from . . o .
. - from academie bedses/associations | per Fellowship
Fellowshius/ academic bodics
3 “eliowships -
l(il;(t) P Nationa] Amard/Fellowship National Award/Felfowship from | 10 per Award /10
Awards from acadeosic bodics academic bodiesfassociations per Fellowship
State/Univarsity level Award - | State/University level Award from 5 Per Award
. from acadeome bodies academic. bodiesfasociations
INEY § Invited leclures / | International . International 7 per feclure /
(it) papers . 5 per paper
: : ' presented
Natjonal leved Nalional level 5 per lecture /
3 per paper
presented
State/University level Sute/University kovel 3 per feclure /
2 per paper
presented

The score under Lhis sub-calegasy shall be scsmcled to 20% of the minamum fixed for Category 111 lor any
assessment period

TH(F) Development of e-learning dc]ivery ﬁroceas/materiz‘xl ' 10 per module

* Wherever relevant to any specific discpline, the API score for paper in refereed journal would be augmented as
follows: (i) paper with impact factor Jess than 1 - by 5-points; (i7) papers with inspact factor between | and 2 by 10 points;
(1ii} papers with impact factor between 2 and 5 by 15 points; {iv) papers with impact factor between 5 and 10 by 20
points: (v} papers with impact factor above 10 by 25 points. The API for joint pablications shall be calculaied in the
following manner: Of the total score for the relevant catepory of publication by the concerned teacher, the First and
Principal / corresponding author /supénasot / mentor would share equally 70% of ahe iotal pomts and the remaining 30%
woudd be shared equally by all other anskars,

# The University shall. identify the ]oumals subjcct—wme through subjeet expert committees and forward ‘the
recommendations Lo UGC in the formsl prf:scnbed by UGC for approval of the UGC Standing Commitiee. The journals
approved from this list, by the UGC Sanding Commlliee bhal! be included in the “List of Journals” notified by Lhe
BGC. The UGC Sianding Commitlee sBall give its rccornmendanons within 6 working days of the receipt of the list
from the Universily: The UGC Standing Commme:: may alio, suo—mo[o recomirnend JO\JTY)H]S for inclusion in the “List
“of Journals™. The clause 6.0.5 () will be striciy followiéd by ihe University:

APPENDIX - 1114 TABLE I1 (A}

MINIMUM APIS'AS PROVIDED IN APPEND]X Il TABLE 1 TO BE APPLIED FOR THE PROMOTION
OF TEACHERS UNDER CAREER ADVANCEMENT SCHEME (CAS) IN UNIVERSITY DEPARTMENTS
AND COLLEGES, AND WEIGHTAGES FOR EXPERT ASSESSMENT

. Assistant IAssistant Assist_ant Frofessor|Associate Professor
Category | Activity Professor/ ' [Professor/ (Stage 3) o Assoc.|Professor (Stage 5) to
cuivalent equnivalent Professorfeguivalent|(Stape 4) to
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cadres: (Siagekadres: (Siage | cadres (Stage 4) Professer Professor
110 Stage 2} [ 1o Stage3) }equivalegl (Stage 6)
cadres {Stage
5)
1 Teachinglearning, 80/Year B0/year 15/year TO/year 70/year
Evaluabiea Relateg |/
Activilies
i Professional 50/ 507 50/ S04 100/
Devalf{mm_ar}é Assessmenl Assessmenl | Assessment period Assessment Assessment
Extensienacivities | nerjad period peried period
- Minimmm score
required i be
assessed
cumulatively
11 Rgsearch ang 20/ 50/ 75/ 1061 400/
Academis Assessment Assessrnent | Assessment period Assessment Assessment
Contributions- period period period periogd
Minimum Score
required - o be
assessed
cumitatively .

I+ 13 Minirnum kofa] API g0/ 1207 150/ 1804 600/
score under Assessment Assesgrsent | Assessment period Assessmenl | Assessment
ﬁ;’fﬂor'ﬁ Hand period period period period

1Y Expert Screening Screening Selection Selecrion Expert
Assessmerl cum cumi Commiltee Commillce Committee
System evaluation evaluation
commitlee commiltes ”
v Perceniage No separate | Noseparate | 30% - Research 50% - | 50% -

Distribotion of poinls. poinis, Contribution Research Research

Weightage Points | Sereening Screening 50% - Assessment of | Contrihugion, | Contribution,

1': the Expert corr:mlllec 10 CGT'IFm}liEt 10 | domain knowledse & | 305 | 50%-

WZfiﬁifi“i (;i;)ogal ::::;ys APl ::rr:r :\ APL | eaching practices. | Agsessment of | Performance

e ’ 20% - Interview doma evaluation

Minimum required N omain and

for promolion is periormance knowledge &

50) sachina other
leacning credential by
praciices. ST
90 % - referral

. procedure
Interview
performance
* Trachers may score the balance of points from either €atepory 1l or Category 111 1o achieve the minimum

score required under Category 11 + 111

APPENDIX - i TABLE - II(B}

Minimum Scores lor APIs for direcl recruitment of teachers in university departments / Colleges and
weightages in Selection Commitlees to be considered along with other specified eligibility gualifications
stipulated in Lthe Regulation.

Assistant Professor | Associale Prolessor (Siage 4) Professor (Siage 5)
{Stage 1}
| Minimum AF] Minimum Consolidaied AP? score requitement | Consolidated API score
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Scorcy Qualificalion as of 300 points from categories B & 11| requirement of 400 poinls [rom
stipulated in these of APIs (cumulative) calepories 11 & 11 of APls
regulations (cumulative)
Sciection a) Academic Recosd and | a) Academic Backpround (20%4) a) Academic Background (20%})
Commiftee Research Performance! b) Research performance basedon | b) Research performance based on
criteris / (509%) APT API
wu:Tina-:';cs b) Assessment of Demain  score and quality of publiciamons score and quality of publicalions
Wci('htl):1 cs = Knowledpe & Teaching (40%) (40%).
Ll Dh)g Skills ¢} Assessment of Domain ¢y  Assessment  of  Domain
) (30%) Knowledpe and knowledpe
¢) Intervicw Teaching Skills (209%) and Teaching Skills (20%).
pesformance (20%}) d) Interview performance! (20%) d) Interview performance:(20%)

TEACIIERS IN UNIVERSITIES AND COLLEGES

_ APPENDIX-TI - TABLIE: 111
MINIMUM ACADEMIC PERFORMANCE AND SERVICE REQUEREMENTS FOR PROMOTION OF

S.No. | Promotion of
Teachers

through CAS

Service requirement

Minimum Acadenir Performance Requirements and
Screening/Sclection Crileria

] Assistant
Professor/
cquivalent
catres from

2

Slage T lo Stage’

Assisiant Professor in Stage |
and completed four years of

service with PhLD. or five

years of service who are with

M.Phil / PG Degrec in

Prolessional Courses soch ag

LLM, M.Tech, M.V.Sc.,

M.D., or six years of service

who are without Ph.D/ .
M.Phil / PG Degree in
Professional courses

(i) Mipimum cumalative APl scores using PBAS scoring
proform'x developed by the UGC as per the norms provided
in Table IT (A).

(iy One Oricnmtion and  one - Refresher
Methodology Cousse of 2/3 weeks duration,

! Research

(i} Screcaing cum Venficalion process for recommending
proshotion,

3

Assistant
Professor/
equivalent
cadres from

3

Stage 2o Sage

Assistant Professor with

compleled service of five
years in Stage 2.

(i) Minimum cursalative API scores using the FBAS scoring
preforma developed by the UGC as per the norms provided
in Table TI(A)

(i) One course / programme {fom among (he caiegories of
refresher  courses, methodology  workshops,  Training,
Teaching-Learning-Evaluation  Technology Programmes,
Soft Skills development  Programmes and  Faculty
Development Programmes of 2/3 week duration, .

(iii} Screening cwm Verification process for recommending
promotion.

3. Assistant
Professor (Stage
3) to Associale
Professor (Stage
4}

Assistant Professors with
three years of completed
service in Stage 3.

_given _to M., Pl

(i) Minimum cummdlative APT scores using the PBAS scoring
proforma developed by the UGC as per the norms provided
in Table 11 (A).

(il) At Jeagt three publications in the entire period as
Assislant Profcsmr (twelve years). However, in the case of
College teachers, an exemption of one publication may be
holders and an exemption cof two
publications may be given 10 Ph. D. holders. :

+| .{iiiy One’ course f programme from among the categorms of

methodology waekshops, Training, Teachmg -Learning ' -
Evalidiicn  Technology  Programmes, Soft  Skills
development  Programmes and Faculty. Development
Programmes, of rmmmum one week duration. ,

(iv) A selection commiltee process as sUpuIaied in 1he
regulation and in Tables H(A).

4. Associate
Professor (Stage

Associale Professor with
three years of completed

(i)Minimum cumalative APT scores using Lhe PBAS 5COrINg
proforma developed by the UGC as per the norms provided
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4) 1o Professor - | service in Stage 4. in Table 11 (A). Teachers may combine lwo assessment |
{Siage 5) periods (in Stages 2 and 3) 10 achizve minimum AP sceores,
N if required.

{i)A minimum of five publications mcc the period that Lhe )
izacher is placed in slage 3.

(xii) A selection commiliee process as mpu]aled in the
repulation and in Tables I1 (A).

5, Professor {Stage Professor with ten years of | {0) Minimum coemulative API scores for the assessment
5) to Professor | completed service period as per the norms provided in Table 11 (A).
(Stage 6). funiversities only}

1) Addilional credentials are 1o be evidenced by: (a) post-
doctoral research oulpuls of high sodard; (b) awards /
honours / recognitions / patents and PR on producls and
processes developed / 1echnology transfer achieved; and ()
Additonal research degrees like D.Sc., D.Lin, L1.D., elc,,

{ili) A review process by an Expert Commitice as stipulated
in this regulation and in Tables T {A).. .

APPENDIX ~X): TABLETV

ACADEMIC PERFORMANCE INDICATORS (API} FOR CARELR ADVANCEMENT SCHEME (CAS)
PROMOTIONS OF ASSISTANT DIRECTOR OF PHYSICAL EDUCATION & SPORTS ARD FOR COLLEGE
DIRECTOR OF FHYSICAL EDUCATION & SPORTS AND FOR DIRECT RECRUITMENT OF DEYUTY
DIRECTOR ANDBIRECTOR OF PHYSICAL EDUCATION & SPORTS IN UNIVERSITDIS

Direct Workload and wcwhlagc 1o be given 1o different levels of Physicat Educauon Personne]

Direct working hours per week . Weightge
Assistant Director of Physical 40 163
Education ;
Deputy Director of Physical Education 3644 ) Sb
, Director of Physical Education 32+8* 20

Based on the Physical Rducation Personnel’s self-assessment, AP scores are proposed for {a) Leciare cum praclice
based athlete / sporis ciasses coaching and training related activities; {b) Organizing and cenducting sports and
games competitions and menagement related aclivities; and (¢) upgradation of sporis infrastmciure and exiension
services elc. The minimum API score required by Physical Education Personnel irom this calezory is different for
different levels of promotion, The self assessment score should be based on objectively verifiable records. It shall be
finalized by Lhe screening com evahulion / selection commitiee. Universilies may detall the activities,  in case

inslitutional specificities raquire, adjust the weightages without changing the minimum tolal AP scores required
under 11§ category.

*Hours speni on administrative responsibilifies, innovation, upgradalion of services, extensien serv ices efc.

CATEGORY 1: TEACHING, TRAINING, COACHING, SPORTS PERSON DEVELOPMENT AND SPORTS
MANAGEMENT ACTIVITIES

Nature of Activily Assistant Director / | Deputy Director Direclor
College Direcior
Max.j Actoal Score | Max, [ Actual Max. | Aciual
Score Score Score i Score | Score _
a) Lecture cum practice based athlete / sporis 80 Aciual hours | 70 Acmal hours | 60 Actual hours
classes, seminars undenaken zs per allotted spent per spent per spent per
hours /organizing and conducting coaching academic acacemic academic
camps / spons persoen development / training year year year ‘
programmes {50 Points) - = - =
Identifying sporis talems and Meptoring sports 17.5 17.25 16.75
excellence among siudents
(20 Points)
Devejopment and maintenance of play fields,
purchase arid mainienance of other sporis
facilittes (10 Points) : L
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b) Blanapemient of Physical Educalien & Sports 1710 [ Acwal hours | 10 Acioal hours | 30 | Actual hours
Paogram lor students {pianning, exceuting and spent per spent per spent per
eealuating the policies in physical education & academic academic academic
Spotls) (10 Poims) year year year
Orpanizing and cosducting sports and games -+ + *+
compelitions a the Inernationat / Naticsal / i0 10 10

Seae /

Inter Universily/Inter Zonal Levels (10

Points) . -

¢y Upgradation of seientific and rechealogical | 10 Actual  hours | 10 Aciual hours | 10 Actual hours
koowledpe in Physical Bdueation and Sporls (10 spent per spent per spent per
Points) . acadcmic academic academie
Extending services, sports facilities and waining year year year

on holidays 10 the insttutions and orgamzations = + =

(30 Points) 10 10 10

CATEGORY }I: PROFESSIONAL DEVELOPMENT, CO-CURRICIEAR AND EXTENSION ACTIVITIES

Bascd on the Physical Education Cadre's self-assessment, category H APK scores are proposed for co-curricular and
cxlension activities; and Professional development refated contributions. A 3ist of ilems and scores is given below,
The scif-asscssment score should be based on objectively verifiable reconds and shall be finalized by the screening
cum cvalualion committee for (he promotion of Assistant Director of Physical Education / Collepe Director of
Physical Edvcation & Sperts to hisher srades and sclection commiltee for the promotion of Assistant DPE&S to

Deputy DPE&S and for direct recritment of Deputy DPES&S and DPE&S.

The model 1able below pives provps of activities and AP scores. Universitics may detai! the activities OF, in case
institutional specificities require, adfast the weightages without changing the minimum lotal API score required vnder

this catepory.

i - ' Maximum ]

Mature of Activily API Scort Actual score

a} Student related co-curricular, exiension and lield based activitics

o et . . Actal hours spent
(1) Dlsmplmc related co-curvicuar aqiv:lms (Culsural, Sperts, N§S, NCC e} per academic year
{various levels of intramural and exbamural programmes) 15 -

(ii) Extension and dissemination activities {public /popular lecturesialks/semnars 16

el

b} Contribytion to Corporate life and wsanagement of the sports units and fmstitution Actual houff‘ spent
through  participation in  sposts  and  administrative  commiitees  and 15 per academic year
responsibitities(including as Principal / Director / Convener / similar other dulies +

that require régu]ar office hrs for its discharge) 10

¢} Professiomal Devel opment" activities (such as participation in seainars, Actual hours spent
conferences, short term braining courses, camps & events, tajks, lectures in refresher 15 per academic year
/ faculty development courses, membership of associations, dissernination and + .
general articles and any other contribation) 10

CATEGORY-HI: RESEARCH AND ACADEMIC CONTRIBUTIONS
Rased on the seif-assessment, APT scores are propased for reseatch and sposts contributions. The minimum API scorés
required from this category are different for different levels of promotion in universities/colleges: The self-assessment
score shall be based on verifiable records and shall be finalized by the screcning cum evaluation committee fof the
promotion of Assistant Director of Physical Education & Sports to higher grades and Selection Commitiee for the
promotion of Assistant Director of Physical Education & Sports to Deputy Direcior of Physical Education & Sports and
for direct recrusiment of Deputy Pirecior of Physical Education & Sports amd Direcior of Physical Education & Sports.

Category] Activity [ Faculties of Physical Education& Sposls.

Max.score for .
University/College DPE*
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11 (AY | Research Refereed Journals as notified by the UGCH 25 per Pablication
Publicationsin  "ype "Repimied Journals a5 nesified by the UGCY 10 per Peblication
HI(B) Texl/Relerence Books, pubhsked by Intemalional -
Publishers, with ISBN/ISSN mmber as approved by Lhe 30 per Book for Single
University and posted on its website. The List will be Author
inlimated 10 UGC.
Publicalions other|] Subject Books, published by National level publishers] 20 per Book for Single
than ornal with 1SBNASSN number or State / Central Govi| Author
Hicles 1 Publications as approved by the University and posied on
arb its website. The Lisl wil} be mmated 10 UGC.
](260 S, chapters Subject Books, published by Other ocal publishers, with- | 15 per Back for Single
1SBNASSN number as approved by the University and Author ‘
bocks) posied on its website, The List will be intimated 10 UGC. E
Chapters in Books, published by Nalional and Inlernational; International —10 per Chapler
leve) publishers, with ISBN/ISSN number as approv_ed by | Nationai- 5 per Chapler
the University and posted on jts website. The List will be
imimated to UGC. '
111(C) | RESEARCH FROJECTS ]
HE(C) | Sponsored Major Projecis with grants abowe Rs, 5 lakhs 20 per Preject
n Projects _
Major Projects wilh granis above Rs.3 lakhsup to Rs.5 L5 per Project .
lakhs : . ‘ .
Minor Projecls with grants above Rs. 1 lakhup to Rs.3 10 per Project
lakhs -
11 Consultancy _ . .. .
. . Amount moebilized with 2 mimmum of Rs. 2 lakhs 10 for every Rs.2 lakhs
(C)11) | Projects . .
Major policy document of
- Projects Miajor Policy document prepared for intesnational bodies | Intemational bodies - 30
(O Outcome / like WHO/UNO/UNESCO/UNICEF eic. Central / S1ate | Central Government — 20,
Qutpuls Govli fLocal Bodies State Gow-10
Local b{;dxe:, -5
1T (D) | RESEARCH GUIDANCE
NI § MUPhil Degree awarded 5 per candidale
. . 15 /10 per candidale
HID)(i); Ph.D. Dregree awarded / Thesis submired -
10 per candidale
ME Awards / Fellowships/Inviied leclures delivered / papers presented in conferences / seminars
Award / International Award/Fellowship from Govi./recognized
: N . . 15 per Award / )5 per
Fellowship Interationd] Sporis Bodies/Intemational Sports .
o Felowship
Organizations
HICE) ) Award / National Award/Fellowship from Govl./recngnized ‘ 10 per Award / 10 per
Feliowship Nalional Sperts Bodies/National Sports Organizations Fellowship
Award State / University Award/Fellowship from
. Govi/recognized Stale Spens Bodies/State Spors 5 Per Award
/Fellowship L= ’
Oryanizauons
TH(E) Invited lectures  § International 7 per leciure / 5 per paper
{n ! papers : presented
presented National level 5 per lecture / 3 per paper
presented
Stawe/University level 3 per Jecture / 2 per paper
presented
The score urder this sub-calegory shall be restricted 10 20% ol the minimum fixed for Category 1 for any
assessment peniod
1H(E) Developmenl of c-learning delivery process/malerial 10 per module
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* Wherever relevant, the APT score (or papes in refereed journal would be sagmented as follows: {i) paper with impact
Iaclor tess than | - by S points; (i1} papars wilh impact [actor between 1 and 28y 10 poinls; (ili) papers with impact factor
between 2 and 5 by |5 poims; {(iv) papers with impact foctor between 5 and 10 by 20 points: (v) papers with impact
factor above 10 by 25 peinis, The AP for joint publications/books shalt be caleulated in the following manner: OF thé
tulal scare for Lhe relevont cotegory of publication by the coneerned teaches, the First and Principal / corresponding
author /supervisor / menlor of the leacker would share equally 70% of the total points and the remaining 30% would be
shared equally by all other authors,

- The University shall jdentily the journals subject-wise through subgeet cxpert commitiees and [forward the
recomnmendations 1o UGC in the format preseribed by UGC for approval of the UGC Standing Commilice. The journals
upproved from this list, by the UGC Standing Commitice, shall be included in the “List of Jourasls” notilicd by the
UGC. The UGC Standing Committer shall give ils recommendations within 60 working days of the icceipt of the list
from the University. The UGC Standing Commitlee may also, sho-melo, recommend journals for inclusion in the “List
of Journals”, The ¢lause 6.0.5 (i) will ke strfc[ly followed by the University: :

SELECTION COMMITTEES, IN UNIVERSITIES AND COLLEGLES

APPENDIX - IIl TABLE - V (A}

MINIMUM APlIs AS PROVIDED IN APPENDIX - IIT TABLE I TOBE APPLIED FOR THE CAREER .
ADVANCEMENT SCHEME (CAS) PROMOTION OF ASSISTANT/COLLEGE DIRECTOR AND DEPUTY
DPIRECTOR OF PHYSICALEDUCATION AND WEIGHTAGES FOR EXPERT ASSESSMENT IN

Distribution of
Weiphtage Points in
the Expert
Assessment (Total
weightage = 160.
Miniinum required .

paints. Screening
Committee 10
venify APY

scoTes

50)

points. Scresning|
Commitiée to
verily AP
scores

comribation |
504 - Assessment of

-| dommin knowledge &

leaching practices.
20%- Interview
performance

Assistant / Assistant /, Asssstant/Collepe Deputy Direetor of
Caleporyl Activity Callepe Collepe Director of Physical || Physical Education
) Darcclor of Dircclor of Edwntion(Siage 3) to | (Stage 4) to Director
| Pirysical Physical Deputy/College of Physical
Edncation Education Direcior of Physienk Education (Stage 5)
(Sfage 1 to {Stage 2 to Edrention (Stage 4)
J Stzpe 2) Stape 3) .

I Teaching, tramning, 80/Year 80/ year 15/year 70/year
coaching, sporis person
development and sports|
management activities -

II Professional sof | 507 507 507
Development and Assessment Assessment | Assessment period Assessment period
Extension activities - pesiod period
Minimum score
required 10 be
assessed cumulatvely

1 ‘4 Research and 20/ 501/ 757 100 /
Acade.mu:‘ Assessment Assessment Assessment period Assessment period
anﬂ!nbuhons - pexiod " period) :

Minimum score .
required - 1o be
asselssed comulapvely - .

I+11 | Mintmum 1otal API 20/ 120/ 150 /- 18047
score uncier Calegories | assessment Assessment Assessment period Assessment period
Wand 1N period periud) :
Expert Assessment Sceening cum | Screening cum Selection Commitlee Selection Cormnmittee
Sysicm evzluation evaluation :

commitiee compmiitee _
Y Pércentage Mo separate No separate 30/ Research - 50%- Research

contribution.

30%- Assessment of
domain knowledge
and

teaching practices.
20 %- Interview
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i _ 1 performance

* One may score the balance of points [rom either Category II or Category 1II to achieve the minimum score
: . reguired under Category IT + 111

APPENDIX - I TABLE - V(B)

Minimum Scores for APIs for direct recruiiment of Physical Education Cadres in Universities / Colleges, and
weiphtages in Selection Commitices to be considered along with other specified eligibility gualifications

Egﬂ)afiﬂn, :

stipulated in the R

J Assistant DPE {Stage | Depuiy DPE(Siage 4} DPE (Slage 5)
Minimum AP] Binimom Consolidated AP score requirement | Consolidated AP score
Scores Qualification as of 300 points from calegories 1 & 11T | requirement of 400 points from
stipulated in the of APls {curmalaiive) categories 1 & 1III of APIs
regulations {cumulative)
Selection a) Track Record of a) Research papers (3 nos) a) Research papers (5 nos)
Commiliee championship won cva!uation:{dro%)r evaluation (30%) -
crileria / (30%) b) Organisatiosal skills / Pians of bY Oreanisational track vision
weighlages b} Sports and athlelic sports {30%) plan: (25%) h
(Tota} Weightages| skils (40%) c) Interview preformance (30%) ¢} Interview performance (25 %)
=100) cyInterview
| pexformance (30%)

APPENDIX-TII- TABLE VI

MINIMUM ACADEMIC PERFORMANCE AND SERVICE REQUIREMENTS FOR PROMOTION OF
PHYSICAL EDUCATION CADRES IN UNIVERSITIES AND COLLEGES

Si.No.

Promotion of
Physical
Education Cadres
through CAS

Service (as prescribed
by the MHRD

Minimom Academic Performance Requirements and T
Scxeening/Selection Critesia

Assislant DPE/
College DPE 1o
Assistant DPE
{Senior Scale} /
College DPE
(Semor Scale)}
(Stage 1 to S1age
2}

Notification)
requirement
Assistant DPE /
College DPE

compleled four years of
service jn Stage 1 with
Ph.D. or five yecars of
service with M.Phjl. or
six.  years of service

without Ph.D./ M.Phil

{} Minimum cumulative AP} scores using PBAS scoring
proforma developed by the UGC as per the norms provided
m Table V {A).

{n) Onpe Orientation and one Refresher / Research
Methodology Course of 3/4 weeks doration.

{iil) Screening com Verification process for recommending
promolion.

I

Assistanl DPE
(scnior  scale)  /
College DPE
(senior scale) 1o
Depuly  DPE /
Assislanl DPE
{selection grade) /
College DPE
{selection egrade)
(Stage 2 to Stage
33

Assislant DPE (senior
scale) Collepe DPE
{senior scale) with
completed service of
five years in°Stage 2

() Minimum cumvlalive APl scores using the PBAS scoring
proforma developed by the UGC as per the norms provided
in Table V(A) ‘ .

(1)) One course / programme from among the calegores of
refresher  courses, mueihodology  workshops,  Training.
Teaching-i earning-Evaluation Technology Programmes,
Soft  Skills development  Programmes and  Faculty
Development Programmes ol 3/4 week duration.

(3} Screening cum Verificalion process for recommending
promotion.

Assislant DPE
(Selection Grade)
!/ College DPE
{Sclection Grade)
to Deputy DPE /
College DPE
(Selection Grade)
{Stage 3 10 Siage
43,

Assistanl DPE
(Selection Grade) /
College DPE (Selection
Grade) wilh three years
of completed service in
Stage 3.

(1) Mintmum cumuliative AP} scores using 1he PBAS scoring
proforma developed by the UGC as per the norms provided
in Table V(A),

(i1} At least three publicalions in the entive period ag
Assistan/College DPE fiwelve years). However, in the case
of College DPE, an cxemplion of one publication may be
given 10 M. Phil. hokiers and an exemplion of uwo
publications may be given 1o Ph. D. holders.

(31} Evidence of having produced.teams / athletes
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(iv) A sclection cummiiiee process as stipuialed in the

. regulation and in Tables V{A).
4, University P Deputy DPE in (i} Minimum cunudalive APT scores using the PBAS scoring

proforma developed by the UGC as per the norms provided
in Table V{A). FTeachers may combine lwo assessment
periads (in Stapes £and 3) o achieve minimum APL scores,
il required. .

(i) A minimim of five publicarions since the period thy
nersonnel is placed o stage 3

universaees with three
yenrs of eompleted
service = Stoge 4,

(Stage 5) (FFor
universilicy anly)

(iii) Evidence of haeing produced. teams / athlctes

Gv) A selection commillee process as stipulated in the
regulation and in Tables V{A).

Notc: The explanatory note providet for Table A for CAS for leachers isalsa applicable for the Pilysic:ll Director
cadres as per the AP score specifiedt for this cadre.

APPENDIX- Il TABLE VII

ACADEMIC PERFORMANCE INDICATORS (APY) FOR PROMOTIONS OF ASSISTANT LIBRARIAN IN
UNIVERSITIES / FOR COLLEGE LIBRARIAN UNDER CAREER ADVANCEMENT SCHEME (CAS} AND
FOR DIRECT RECRUITMENT OF DEPUTY LIBRARIAN AND LIBRARIAN IN UNIVERSITIES.

Direct Work load and weightage to be given to different kevels of Librarians

Direet working hours per week Weightage
Agsistant Librarian/College Litsarian : 40 100
Deputy Librarian 36+4* 90
Librarian 32+8% 80

Rased on the Librarian Cadre's sel{-assessmenl, AP scores are proposed for (a) Library resources organizaiion and
maintenance of books, journals, repots, Development, organization and mawagement of e-resources; User awareness
and instruclion programmes, (b) 1CT and other new technologies' application for upgradation of library scrvices and
{c) Additional services such as extending Jibrary facilities on holidays, shelf order mainicnance, library user manual,
building and extending institutional brary facilities 1o outsiders through external membership norms. The minimam
APl score required by Library Persemoel [rom this category is different for different levels of promotion. The self
assessment score should be based om objectively verifiable records. It shall be finalized by the screening cum
evaluation / selection commitiee. Umiversities may detail the activities, m case instiwtional specificilies require,
adjust the weightages without changing the minimum total AP1 scores required under this category. '

*Hours spent on administrative responsibilities, innovation, npgradatios of services, extension services ete.
CATEGORY I Procurement, organization, and defivery of knowledge and information through Library services

Nature of Activity Univ.Assistant - Peputy Librarian Librarian
Librarian/College '
Librarian
Max. | Actual Max. | Actual Max. | Actual
Siore | SCore Seore | Score Score | Score
a) Library resources organizatiea and | 70 Actual hours | 60 Actual hours | 53 Actual hours
maintenance  of books, .- - journals, reports; | spent  per spent © per-| - spenl.  per
Provision of library reader- services, Kterature academic academic academic
retrieval services 1o researchers and apalysis of year year year
reports;  Provision = of assistance ta. the | - - .
departments iversity/Coll ith” th . ; .
paitments , of  University/College with the 20 2% 20°

required inputs for preparing, feports, manuals
and related docaments; Assistance towards
updating institutional websile with activity
related information and for brnging oot
institulional Neéwsletters, etc.
{40 Points)

" Developrnent. organizalion and management of
e-resources including their accessibfity over
intranet / Intemet, digitization of library
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resousces,
(15 Points)

User awsreness and instruction programmes
{(Orientation leciures, users” training in the use
of library services as e-resources, OPAC;
knowledge resources user  promotion
programmes like organizing book exhibitions,
olher interactive latesl learning resources, eic,
(15 Points)

e-delivery  of information, elc

b) 1CT and other new technologies’ application
for upgradalion of library services such as
automation of camalogue, learning resources
procurement lunclions, circulation operations
including membership  records, serial
subscription sysiem, reference and informalion
services, library securily (technology based
methods such as RFID, CCTV), development of
library management tools (software), Intranet
management

Acrual hours
spent per
academic
year

10

15

Actual hours
spent.  per
academic
year

ith

15 Actal hours
spent per
academic’
YEAar

10

c)-Additional services such as extending library
facilities on holidays. shelf order maintenance,

library user manual, buojlding and extending academie academic
institutional  library - facilities 1o oulsiders year year
through exiernal membership norms = -

10 10

15

Actual hours
spent-  per

15

Actual hours
spent - per

0 Actual hours
spent - per
academic
year

10

CATEGORY 11: PROFESSIONAL DEVELOPMENT, CO-CURRICULAR AND EXTENSION ACTIVITIES

Based on the Librarian Cadre’s self-assessment, calegory 11 API scores are proposed for co-curricular and exlension
activities; and Prefessional development telaled contributions, A list of items and scoses is given below. The self-
assessment score should be based on objectively verifiable records and shall be finalized by the screeping cum
evalualjipn commitiee for the promotion of Assistant Librarian / College Librarian to higher grades and selection
cammitiee for the promolion of Assistant Librarian 1o Deputy Librarian and for direet recruitment of Deputy Librarian

and Librarian,

The model 1able below gives groups of activilies and AP scores. Universities may detail Lhe aclivities or, in
case inshiutional specificities require, adjusl the weighiages withoul changing the minimum olal API score required

under this category.

Nature of Activity

Maximum

AFI Score

Actual score

a} Student relaled co-curricular, extension and field based activities (such Culural

exchange and Library service Programmes {various level of extramural and

Aclual hours spenl
per academic year

intramuritl programmes); exlension, library-titerary work through different channels. 13 =

10

Actual hours spent
b) Contribution 1o Corporaic Jife and management ol the library units and institwion | | . per academic year
through participation in library and administrative committees and responsibilities. i £

10
¢} Professiona) Development aclivities (such  as participation in seminars, Aciua) hours spent
conferencus, shorl lerm, e- library lraining courses. workshops and evems, talks, 's per acadermc year

lectures, membership of associations, dissernination and general articles, not covered

in Calegory 111 below)

10

CATEGORY-111; RESEARCH AND ACADEMIC CONTRIBUTIONS
Based on the seli-assessment, API scores are proposed [or research and library contributions. The minimum AP scores |
required- from this category are different for different levels of promotion in universities/colleges. The seif-assessment
score shall be based on verifiable records and shall e [inalized by Lhe screening cum evaluation commitiee for the
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promotion of Assistant Librarian / College Libranan to higher grades and Selection Commitiee for the promotion of
Asgsistant Librasian 1o Depuly Librarias and for direct recruitment of Deputy Ribrarian and Librarian.

DY)

| I

Degree awarded

Cateparyt Activity Univasity/College Librariang Max.gcore *
HI (A} | Rescarch Refereed Journals as notified by the UGCH 25 per Publication
Publications in Other Repuied Journals as notificd by the LGRS 10 per Publication
i R} TextReferenee Books, published by Interaismal
Publishers, with ISBN/ISSN pumber as apprwed by the | 30 per Bogk for Single
Univessity and posted on its website, The Lasi will he Author
intimated to UGC,
Subject Books, published by National lewvdf publishers} 20 per Book for Single
Publications other wil’n‘ IS.BN/!SSN number or  Stale l Omtral - Govt} Author
han iouma asticle Pyblicnions as approved by the Universily s posted on
; ; !1 S AHETES] its website. The List will be intimated to UGE
(books, chaplers N e R Goks, published by Other local pubiishers, with | 15 per Book for Singic
books) ISBNASSN number as approved by the Uniwersity and | Author
posted on its website. The List will be intiroaed 1o UGC.
Chapiers in  Books, published by MNwmional and| International —10 per Chapter
Intemational level publishers, with lSBNﬂSE‘?N number| National — 5 per Chapler
as approved by the University and posied oaits websile.
The List will be intimated to UGC.
I1(C) | RESEARCH PROJECTS
01 (C) | Sponsored Projects ] Major Projecis with grants above Rs. 5 lakhke 20 per Project
G)
Major Projects with grants above Rs.3 ]akmup 10 Rs.5 15 per Project
lakhs .
Minor Projects with grants above Ry | lakhs up lo Rs.3 10 per Project
] lakhs
1 Consultancy Ameant mobilized with a minivnum of Rs. 2 Fakhs 10 for cvery Rs.2 lakhs
(€)% | Projects " : ! e TY S
Major policy document of
1 . Major Policy document prepared [or internsional bogies | International bodics - 30
Il Projects Qutcome | |.
Jike WHO/UNC/UNESCO/MUNICEF elc. Central / State | Central Goverament — 20,
(C)(iny § / Outpuls G ocal Bodi ared
ovt/Local Bodies prepare State Govi-}0
Local bodies — 5
ilE (D) | RESEARCH GUIDANCE

G per candidate

Degree awaided / Thesis submilted

15 /10 per candidate

IME Awards / Féiiowxhipsf]nvited lectures delivered / papers presemret in conferences / seminars
Award/ Intemational Award/Fellowship from academic bodies/ | 15 per Award / 15 per
. Fellowship associations Fellowship
| Award / National Award/Feliowship #endemic bodirs/ 10 per Award / 10 par
1IE) () . .. .
Fellowship associations ) Fellowship
Award/Fellowship Stali:l U‘mve..rSI.ly Award/Fellowship from azademic $ Per Award
bedies/associations
IIKE) Invited lectires /| Intespational 7 per lecture / 5 per paper
(i) papers presented R . prcsent::d

National jevel

Sate/ niversily level

3 per leclure / 3 per paper
presented

3 per lectnre / 2 per paper
presented

The score under this sub—caiegory y shall be restricted to 20% of e minimum fixed for Category 111 for any

assessment period
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1H{E) Devetopment of e-delivery process/material 10 per madule \}
{iii}

"= Wherever relevant, the AP score for paper in refereed je=nal wosld be sugmented as follows: {1} paper with impact
" faclor less than |- By S poinls; (3} papers with impact facter belween § and 2 by 10 points; (1ii) papers with impacl facror
between 2 and 5 by 35 points; (iv} papers with impact fargor between 5 and 10 hy 20 points: {¥} papers wilh impact
facior above 10 by 23 poinis. The API for joint publication’books shall be calculated in the follswing manner: Of the
total score for the selevant category of publicalion by ihe eoncerned teacher, the First and Priaripal / corresponding
author /supervisor / mmenter of the teacher would share equalty 70% of the total points and the remzining 30% would be
shared equally by all ether authors.

# The University sia)]l identify the journals subjeci-wi through subject expert committess and forward the
recommendations to HGC in the format prescribed by UGC for approval of the UGC Sianding Commilles, The 30umals
approved from this %ist, by the UGC Standing Commaitiee, shali be included in the “List of Jomngals™ notified by the
UGC. The UGC Stasding Commiltee shall give ils recommendations within 60 working days of the receipt of the Jist
from the University. Tae UGC Standing Commiliee may alsa, suo motu, recommend journals for smclusion in the “List of
Journals”, The clavse 6.0.5 (i) will be stricly followed by the Universily.

APPENDIX - IIIFABLE - VIII (A)

MINIMUM APIs FOR THE CAREER ADVARCEMENT SCHEME (CAS) PROMOTION OF
ASSISTANT/COLLEGE LIBRARIAN AND DEPUTY LIBRARIAN AND WEIGHTAGES FOR EXPERT
ASSESSMENT IN STLECTION COMMITIEES, TN UNIVERSITIES AND COLLEGES

Assistant / Assistzat/ Assistant/College { Depuly Librarian
Category| Activity College Collegs Librarian (Stage 3} 1o | {Stage 4) {o
Librarian Librasian Deputy/Coliege Librarian (Stage 5)
(Stage 1 {0 (Stagz2 to Librarian _{Slage 4)
Stage 2} Stage 3)
i Procurement, 80/ Year 8iycar 75Hyear T0/year
organizatiog, and
delivery of knowledge
and informalion
through Labrary
services
11 Professionaf 50/ 368/ 50/ 50/
Development and Assessment Assessmenl Assessmenl period Assessment period
Ex.ie.nsmm aclivities - neriod period
Minimum score
required te be
assessed comuojustively
i Research amd 20/ 30/ 751 HVs
Acadejmic. Assessmenl Assessment Asscssment period Assessment period
Contributions — period period
Minimum Score
required - 3 be
assessed camulanively
1T+ 11 | Minimum fot:] AP 90 / 120/ 150/ 1807
score under Categories | pgsessment Agsessmen Assessmen! period Assessment period
1T and 17]* period peri0d .
Expert Asstssment Screening cum | Screemmy cum Sclection Comniiitee Selcction Commitiee
System evalualion evalumgon
’ commitiee cOmmaEtes
v Percenlass Ne separaie MNosrparate 30% - Library 50% Library
Distributien of points. polas. related research publication work
Weightage Points in Sereening Screcning papérs evalualion 30% Assessmenl
the Expert commiliee 10 cormmerLlee 10 50% - Assessment of of innovative
Assessmeni {Tola! verify AP] verify AP domain knowledge Library service and
weightage = 100. scores scores an Library erganization of
aulomation and digital hbrary
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50)

Minimum required

20 & -
perfamince

Orgmizationat skillg
imerview

services 20%
Inlerview
performance

* One may score the holance poists from either Category I1 or Catepery HY (0 achicve the minfmun score
required under Category Y1+ 1L

ATPENDIX -

I TABLE ~ VIIT {5

Blmimum APIs and Other Norms for the Direel Reeruitinent of Librariza Posilions in University
Pepartments/Colleges and wetphtagesin Selection Committees to be conddired along wilh other specificd

chgibiity qualificaions stipulaled in the Regulation.

Ainimem Norm /
{ Crileria

Assistant Universily
Librarian / Cellepe

Llel'IJl'lﬂn {Stzge 1)

APLscore (Rescarch |
and Academic
Contribution ~
Catepgory I1T)

Minimum tht“cauon a3
stipulated in (e regulations

Deputy Librarise in

universities (Stage4p

Librarian (aniversity only)
(Stage 5)

Consolidated APY somme
requirement of 300 pemts from
categorics IT & 11T of APIs
(cwmstlative)

Consolidated

APl scose
requirement of 400 pointy
from categories II & I of
{\PXS {cumulative)

Selection Commitlee
| eiterinfweightages

a) Teaching /eomputer and

communicalion skills by a

a) Library related Rowenrch /
Theme papers (3 Nosy

a} Library Revearch papers.
{Five) evaluation {60%)

{Total weightape = Lechire demonstiation Evalualion; (50%) b) organizational track record of
160) (50%) 1Y Library sulomatm skills innovation jibrary service and
b} Record of Library and Organizational Bns vision plan (20%)
management skills (20%) (20%) €) Interview performance (20%)
c) Interview .c) Interview performance
performanee(30%) (30%) -

APPENDIX-IN - TABLE IX

MINTM UM ACAD}LMIC PERFORMANCE AND SERVICE REQIIREMENTS FOR PROMOT]ON oF
LIBRARIAN CADRES IN UNIVERSITIES AND COLLEGES

SI.No. | Promotion of
Librarian Cadres

through CAS

S—

i Assistant

" .7 | Librarian/ Coliepe
Librarian to
Assistant Librarnian
(Senior Scale) /
College Librarian
(Senjor Scale)
(Stage | to Stage

PhA. or five years of
| service with M.Phil. or

Service (as prescribed

Minimum Acadesic Performance Requirements and
Screening/Sclectim Crileria

by the MHRD
Notifiziion)

requirement

Assistnl Librarian
Collepe Librarian

completed four years oq
service in Stage 1 with

six.  years of service
withast Ph.D./ M.Phil

i} Minimum APY scores using PBAS scoring proforma
developed by thewniversity as per the norms provided in
Table VIII (A) of Appendix III for Librarian cadres in
universities and fios college Librarian cadres.

(!IYOne Onentatvon and one Refresher Course of 3/4 weeks
duration

(i1} Screening com Verification process for recommending
promeotion.

2)

2. Assistant Librarian
{senior scale) f
College Librarian
(senioy scale) (o

Assistant Librarian
{:,e]e.ctlon grade) /

Assistant Librarian

fsenior scale} / College
Librasian {senior scale)
witheompleted service
of five years in Stage 2

i}  Minimum APT scores using the PBAS scoring 1
preforma develnpzd by Uniyessity as per the norms prov;ded '
in Table VIII (A} of Appcnd.zx 11 for Librarian Cadies in
umvermi:es and far coileuc hbranan cadres.

(u)Adchuona!]y, EwO refrcshcr courses, for a minipum period
of 3104 chk dmation to have been undergoné during the

(Selection Grade) /
College Librarian
(Selection  Grade)

College Librarian assessment perod.
(selection  grade) ) Scre Verificati p d;
(Stage 2 to Stage (11 cr ening com Verification process for recommending
: PTOMOEION,
3} ‘
3. Assisiant Librarian | Depury Librarian / ) Minimum: AP] scores using the PBAS scoring

Assistant Librarian
(Selection Grade) /
College Librarian

proformma developed by university as per the norms provided
in Table VI (A} of Appendix H1. Three publications over
twelve years, In Colleges, an exemption of one publication
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to Deputy
Librarian / College
Librarian{Seiection
Grade)(Stage 3 to
Stape 4}

{Selection Grade) with
Ihree years of
completed service in
Stage 3.

will be miven to M. Phil holders and two publications 1o Ph. |
I3 Holders.

{15 Additionally one course/training under Lthe
calegories of Library auremaltion / Analyiical ool
Development for academic documentation.

(3if) A seleclion commitiee process as stipulated in the
Regulation and in Table VIII (A)

4. University

(For universilies
only)

Librarian {Stage 3}

Deputy Librarian in
universibies with three
years of compleled
service in Stage 4.

(i) Minimum cumulative API scorey using the PBAS scoring
proforma developed by the UGC as per the norms provided
in Table VI (A). Librarians may combine 1wo assessment
periods {in Slages 3 and 4) 10 achieve minimum APT scores,
if required.

(i) A minimum of five pubiications since the period thal 1he
teacher is placed in slage 3

(i) Evidence of innovalive library service and organization
of published work,

(iv) A selection commiliee process as stipulaled in the
regulation and in Table VIIL (A)

Note: The explanatory note provided for Table 1A for CAS for leachers is also applicable for the Librarian cadres
as per the AP] score specified for this cadre.
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Staternent of Teaching position as on 01.04.2047 {Category -wise) indicating mm:nmo:m%mxmwm:m?mnm:ﬁ positions in Central Universities

Annexure-iX

Si. | Name of the | Name of University Statement of Teaching staff strength [categary-wise) as on 01.04.2017 in Central Universities =
No. State Na. of sancfioned posts No. of Existing Posts No of Vacant Posts Sanctionad m
GEN _ sC _ 5 M OBC _ PWD _ TOTAL | GEN A sC _ ST 7 CBC | WD m TOTAL | GEN ﬁ sC M ST _ OBC _ PWD A TOTAL [Existing w
1 2 3 4 5 [ ' 7 Vacant £
NON-NER CENTRAL UNIVERGITIES
N MAULANA AZAD | Professsar 3s 7 3 0 1 47 25 2 1 0 1 29 il 5 2 0 0 18 384
. NATONALUROY  [xssocareroianor | 66 | 13 | 6 | 0 | 3 | 8 | 48 | 0 | o [0 |2 | 51 |17 [ 13167 0 T 1] 37 | 301 |2
| Assistant Professar 134 37 ig | 53 7 248 131 26 12 45 7 221 3 11 ) 8 -0 28 g3
% UNIVERSITY OF Professsor a5 8 m. 0 8] 112 52 2 0 0 0 64 34 6 8 0 0 48 572
TELAGANA HYDERABAD  [associste Professor | 172 | 38 | 18 0 5 | 233 | 157 | i3 1 0 1 172 15 25 | 171 0 4 61 412 |21.97
Assistant Professor 132 33 17 38 7 227 105 27 13 25 6 176 27 6 4 13 1 51 160
R THE ENGUISH & | Professsor 25 5 2 0 0 32 17 2 1 0 0 20 3 3 1 0 0 12 238
H _anm%h}\rmpmﬂ._mdﬂbmmm Associate Professor 46 =] 5 0 Q 60 38 5 0 0 0 43 g 4 5 0 0 17 200 1597
Agsistant Professor 74 22 11 39 0 146 77 20 13 27 0 137 -3 2 -2 12 0 9 38
4] GURU GHASIDAS | Professsor a6 g A 0 o) ¥ 10 1 1 0 0 12 36 7 3 8] 0 A6 435
CHHATTISGARH VISHWAVIDYALAYA [ associate Professor 84 16 8 0 0. 108 34 2 o] 0 0 36 50 14 g 0 Q0 72 215 50.57
Assistant Professor 129 40 20 72 8 269 86 24 11 | 45 1 167 43 16 5 27 7 102 220
5 ) UNIVERSITY O F DELHI | Professsor 198 39 19 0 8 264 105 3 1 0 2 111 g3 36 18 0 5 153 1706
] Associate Professor 484 97 48 0 19 648 235 8 2 0 2 247 249 89 46 0 i7 401 772 54.75
L Assistant Professor 379 119 59 214 | 23 784 276 55 24 42 17 414 103 64 35 | 172 8 380 534
5 ) TAMIA MILLIA ISLAMIA |Professsor 125 1 0 0 2 128 73 1 0 0 1 75 52 0 e 0 1 53 337
N DELHI Assaciate Professor 200 0 0 0 3 203 165 0 0 0 0 165 35 0 0 0 3 38 707 15.53
] Assistant Professor A07 g7 20 0 12 506 372 67 20 0 8 467 35 0 8] 0 4 39 130
7] IAWAHARLAL NEHRU | Professsor 148 29 14 0 & 157 85 11 8 0 3 99 63 18 14 0] 3 98 900
m LN, assodiate Professor | 274 s4 | 27 0 11 | 366 | 215 | 17 5 0 1 238 59 37 | 221 0 | 10 ] 128 582 3533
Assistant Professor | 161 | 50 | 25 | 60 | i1 | 337 | 163 | 31 {12 | 311 8 | 245 | -2 | 19 | 13 ;53 | 3 | 92 318 .
8 DR, HARISINGH GOUR |Professsor a5 3 4 n 1 52 5 1 0 0 0 6 34 7 4 0 1 46 345
| VISH. Associate Professor 72 14 7 0 2 a5 29 2 0 0 0 31 43 12 7 0 2 64 237 31.30
] maokva Assistant Professer | 94 | 30 | 15 | 54 | 5 | 108 | 408 | 42 | 7 | 41| 2 | 200 | -14 | -12 | 8 | 13 . 3 | -2 108
j PRADESH INDIRA GANDH! | Professsor 25 4 2 0 1 32 11 0 0 0 0 11 14 4 2 0 1 21 231
1|.|.1r Zbum_mﬁmw%ﬂ?»_. Assaciate Professor 47 g8 4 | 2 61 23 2 0 0 1 26 24 6 4 0 1 35 112 51.52
Assistant Prafesser 68 20 10 36 4 138 35 12 5 21 2 75 33 3 5 15 2 63 119
10 MAKATMA GANDHI  |Professsor 15 2 1 0 0 18 10 1 0 0 0 11 g 1 1 4] O 7 105
. ANTARRASHTRIYA -
e MAHARASHTRA N Associate Professor 11 2 1 0 1 15 10 2 0 o] 1 13 1 N 1 0 0 z 77 26.67
VISHWAVIOYALAYA | Assistant Professor 36 11 5 18 2 72 28 3 1 14 2 53 8 3 4 4 0 19 28
JHJHL vwﬂﬂmmmﬂ,\ Eoﬁmm.ms_ 53 9 4 0 1 67 24 1 0 0 1 26 29 g b ( 0 41 489
|| PuDuCHERRY Associate Professor 109 21 10 0 4 144 78 15 0 0 3 97 30 6 10 0 1 47 357 25.95
Assistant Professor 161 41 20 46 | 10 | 278 | 141 | 33 17 | 34 9 234 20 8 3 12 1 44 132
| 12| x@m%.whwmmuwpz Professsor a3 G 3 0 1 43 13 0 0 0 0 13 20 b 3 Q 1 30 468
| UTTARAKHAND GARHWAL :2_<m‘m.m_.j\ Assodlate Professor 63 12 6 Q 3 84 32 2 0 ¢ 1 35 31 10 6 0 2 49 281 39.56
. . Assistant Professor 162 51 25 92 11 341 191 17 4 15 2 233 -29 34 21 73 9 108 187
.13 |UTTAR PRADESH| ALIGARH MUSLIM  |Professsor 154 0 0 0 0 194 142 0 0 0 0 142 57 0 e #] 0 52 1620
T UNIVERSITY  associsteprofessor | 386 | 0 | O | 0 | 0 | 386 | 286 | 0 | 0 | 0 [ 0 [ 28 | 100 O | O | O | O | 100 | 1322 |184C
-l Enma Professor 1040 0 0 0 0 1040 | 894 0 0 0 0 894 146 0 0 G 0 146 298

1ACemnlcagybAan riwra « Kb




Statement of ._.mmos:._m position as on 01.04.2017 {Category -wise) indicating sanctioned/existing/vacant pasitiens in Central Universities

LI

sl | Name ofthe Name oﬂc_.h:_s@q T e "t Ustatement of Teaching staff strength {eategory-wise) as an 01.04.2017 in Centrat Universities £
Ne. boState e j ‘ No. of sZnctloned posts : ) Nao. of Existing Posts . Ne of Vacant Posts Sanctioned g

P J ~GEN I_ SC _ ST | OBC [ PWD | TOTAL | GEN | 5C | ST | ©BC | PwD | 107AL | GEN [ [ €T T CBC j PWD | TOTAL |Existing w
10 2 for 3 o [T s T T 5. 5 7 Vacgnt e

| 14 |UTTAR PRADESH| “BANARAS HINGU [professsor | 194 | 37 | 18" | 0 | 4 | 253 | 135 ] 2 | 6 | G | O | 138 | 58 | 35 | 18] O | 4 | 115 | 1930
1 | NVERSIYT aceedge professor | 404 | 76| 37 | O | 44 | 528 | 335 | 13 | 1 | 0 | 0 | 349 | 69 | 63 | 361 O | i1} 795 | 1383 |26.03

__ _ |pssisantPrafessor | 572 | 170 85 | 305 | 17 [ 1149 [ 608 | 131 { 49 f107| 7 | 902 ! -36 | 39 | 36 | 198 | 10 | 247 541

_ﬂq m»mamzmmmx_gmwm, erofesssorn ¢ - 22 i 7 0 0 29 11 ‘ 1 oL 0 O 17 11 Z 3 ) 0 17 205
s i | 43 | 9| 4 | 0 | 0 | 56 | 31 ] 4 1 0 | 0 0| 35 | 1 | 5 |4l 010 21 ] 126 s
S T O [Pssstenterofessor | 67 .| 18 | 8 | 32 | 0 | 120 | 39 | 12 | 5 | 22 | © 79 23 1 6 121101 0+ 41 79
435 UNIVERSITY CF | _(Professsor ‘60 [ 11| 5 0 | 3 | 79 121 0 o] 00 12 Tag [T i 51T ot 37 67 852
M_ ALAHASRD | [Route professar _Go_; 307 15 0 6 | 201 ] 40°) 1 0 o] 1] 4 J110) 29 {151 0 | 5 i 159 303 |64.44

iE Resistant Professor | 1775 | 85| 42 | 158 | 16 | 572 | 179 | 25 | 7 | 36 | 2 | 249 | 96 | 60 I 35 1 118 | 14 | 3723 549

I - VBVABHARATI | |Professsor  * | 55" | 377 5 0 2 73 | 42 4 0 | 0ol o | 46 13 7 s ol 2 27 650

- _ﬁa_,mm_%a_ - . o.[AsocateProfessor | 118 | 23| 11 | O 4 1156 101 ] w0l 2 o j o113 ] 17 1 13is ]| 014 ] a3 514 2082
a o Assistent Prefessor 1297 | 62| 31 ] 25 j 12 | 421 | 218 | 54 | 26 | 53 | 4 | 355 | 73 g 5 1-281 8 66 136
43»:: (NON- zmznmzq.?_.. Professsor .1364 1190°] 94 | 0 | 30 | 1678 | 783 | 32 1 4 ! o | 8 | 827 {581 | 1581 30f o0 122 851 | 11967

g - UNRS)  ~-|Assadiate Prafessor | 2729.1 4221 207 | 0 | 74 [ 3432 (1859 96 {11 | & [ 13 [ 1979 [ 870 [ 326 1186 0 | 61 | 1453 [ 7907 |33
o Assistent Professor” 1 4477 | 856, A11 | 1268] 145} 6857 |3651) 584 | 227 1562} 77 | 5101 | 526 | 272 | 1841 706 | &8 | 1756 | 4060

.. Zménmz.ﬂu..E.. UNIVERSITIES . A = ' ° - ' - _ _

.| 380y~ (BUHAR - - GENTRAUUNIVERSITY.: vamﬁs? L0 17. N ! 0 1 22 8 0 0 0 3 8 9 3 1 0 1 14 153
TR OFSOUTKBIHAR.  [issodaaprotessor 1| 37 | 6. 3 | © | 2 | 43 | 16 ] * | 0 | 0 | 0 | 27 | i6 ] 5 | 31 ¢ 1 2 | z6 102|333
e ) Assistant professor. | 45 | 1371 6 | 21 | 3 | 88 | 42 | 10 | 4 118 -2 | 77 | 2 | 3 | 21 2 | 1] 11 51 .
18| 7 70 o MAHATMAGANCHI- |Professser.. '] 17 270 1 1 o 0 20 1 0 0 0 o |1 16 2 1 Q 0 19 140
I CENTRAL UNVERSTY. e rofesser 7| - 34 | 4" | 2 o | o 40 | 9 o | 1 o] o] 10 | 25 4 | 2100 30 67 |5214

- S0 - lasisenieetesor | 53 | 8- 4 | a6 | 0 | 80 | 30 | 8 | 4 | 1a] 0 | 56 | 221 0 1 01 2101 24 73

o] . .mc._.b.mb,_... i mm.z._.mb._.cz_dmww:«... maﬁm_mmmnﬂ_..r:.:.,.n - 1f N 1 0 1 21 & 1 ] ol o] 7 HO _ y 1 0 i 14 147
| ) _ ._n_n mcty?ﬂ. - |Assoclate Professar’ 37 6" 3 0 1 47 12 ¢ 0 g 0 13 19 Nl [ 3 o 1 1 249 85 421 m_
7 | [pssistentrotesser | 41 | 12 | 6 | 22 | 3 | B4 | 32 | © | 4 | 18] 2 | 65 g 3 1 2 a | 11 19 62
L1 HARYANA | CENTRAL UNIVERSITY'|rofesssor ™~ = ™| =237 | 4 2 0 1 30 1 o | a o 0 1 22 4 p g 1 29 225
— || CFWARNA - seporeor | 47 ] 9 | 4 | 0 | 2] 62 1 6 | © ] 0] 0 | 0l 6 | 411 9 | 41012 ] 56 55 78

[ , {Assistant Professor &7 19 g 35 | 3 P 133 27 ] 5 12 T1al 1 43 40 V1 | 7 22l 2| 84 169
2 | HIMACHAL ”_nmzﬂmb_.cz:_.mwm\-i _“.Bﬁm.mma_.i! R s b _ 4 1 R 27 4 |_ 0 0 0 0 4 18 _ 4 1 0 0 23 188

: __|l_ . 1x.n_,rummx . .,ommﬁ,ww“bf 7 \Assaciate Professor a2 J 7 3 0 1 53 g |_ 1 1 0 0 11 23 # g 7 8] 1 az .NHIrI_ 52.23
[ : Assistant Professor 53 15 § | 28 {3 11081 235 {101 4 | 10] 3 56 24 | .6 4 Vgl o | 52 117
ED | CENTRALUNNERSTY |professsor-—- - |= 18 | -3~ | 1 b) 1 23 2 0.1 0 0] 0 2 16 3 110 1 | 21 158

L ] ormMMU - Jasoaate professer | 33 6 | 3 0 | 2] &4 | 1 1 0 | 0l 30 © 1 32 | 6 13 1 6 | 2 1 a3 82 |48.10

S DR T VY N Assistant Professor 45 13 6 24 |3 a1 g 0 ] s | 23] 2 79 3 3 11 1 1 12 76
[207]  xasHMIR | CENTRAL UNVERSITY - Frofesssor . 17 | 3 1 ] ¢ 0 21 8 o oo 0 8 g 3 1 0 0 13 152
S ' (OFKASHMIR  [associate Professar | 32 | 6 3 1ol o 41 3 0 [ 0 0 0 3 28 6 3 0 O 38 65 57.24
- _lassistantProfessor - [T 456 | 13 6 74 ) 1 30 79 g 4 111 ] 1 54 17 4 2 17131 D 36 87
25 | IKARKHAND CENTRALUN|VERSTTY [Professsor 21 | 3 1 0 0 25 6 ) 0 0 0 6 15 gl 1 0 0 19 171
T 7| O JHARKHAND - fassouete Professor |- -36 | 6 | 3 | 0 | 1 | 46 | 8 0 [ 6 (06 {0 8 28 ' 6 | 3 1 0 11 38 gd _150.82
L i st Professor | 48 | 15 | 7 27 {3 [ 100 ] 37 { 10| 4 718 ] 1 [_70 11 1.5 1 3 5 [ 2 1 30 87 _
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51 | Name of the | Name of University . Statement of Teaching staff strength (category-wise) as on 01.04.2017 in Central Universities =
No. State No. of sanctioned posts No. of Existing Posts Ne of Vacant Fosts Sanctioned m
GEN | sC [ sT [ oBC | PwD [ TOTAL | GEN | sc | sT [ oBC | PWR | TOTAL | GEN [ sc [ sT | oBC ﬁ PWD ¥ TOTAL |Existing w
1 2 3 4 . 5 [ s Vacant B
26 | KARNATAKA | CENTRALUNIVERSITY [Professsor 21 0 0 0 0 21 6 0 0 0 0 6 15 0 0 0 0 15 153
EE!IEJ OF KARNATAKA Associate Professor A0 1 0 0 0 a1 7 1 0 0 0 2 33 0 0 0 0 33 50 67.32
Assistant Professor 75 5 p) g 0 91 20 5 2 9 0 36 55 ] 0 0 0 55 103
|27 | xemata CENTRAL UNIVERSITY |Professsor 17 3 1 0 0 21 14 0 0 0 fi 14 3 3 1 C 0 7 150
N OF KERALA Assoriate Profassor 33 5 3 0 1 43 21 2 0 0 0 23 12 4 3 Q 1 20 118 21.33
Assstant Professor 43 12 6. 23 2 86 38 12 & 22 2 81 4 0 0 1 0 5 32
73 DRISSA CENTRAL UNIVERSITY |Professsor 18 3 1 0 1 23 0 0 0 0 0 0 18 3 1 0 1 23 154
. OFORSSA  lassocistefrofessor | 33 | & | 3 | 0 | 1 | 43 [ 1 [ 0o [ o] o} o0 1 321 6 | 3] 011 42 17 . |8s.96
Assistant Professor 44 13 6 23 2 28 10 2 1 2 1 16 34 11 5 21 1 12 137
B CENTRAL UNIVERSITY |Frofesssar 17 3 1 C 0 21 6 0 0 0 0 6 11 3 1 0 8] 15 147
] OF PUNJAB Associate Profassor 32 6 3 0 1 42 17 0 0 0 0 17 15 6 3 0 1 25 91 38.10
Assistant Professor a2 12 5 22 2 84 39 12 2 14 1 68 3 0 4 8 1 16 56
| 30 | RAJASTHAN | CENTAALUNIVERSITY |Professsor 17 3 1 0 1 22 5 0 0 0 0 5 12 3 i 0 1 17 184
] CF mabm._.?z Associate Professor 34 ) 3 0 1 44 20 0 0 0 0 20 14 G 3 0 1 24 118 35.87
Assistant Prafessar 58 17 3 31 4 118 52 14 6 20 1 93 6 3 2 11 3 25 66
31 | TAMILNADU | CENTRAL UNIVERSITY |Professsor 18 3 1 0 0 22 g 0 0 &) 0 6 12 3 1 0O 0 16 166
H ) OF TAMILNADU L ciate Professor 37 7 4 0 o} a8 14 0 0 0 0 14 23 7 4 0 8] 34 63 £2.05
Assistant Frofessor 47 14 7 26 ) 86 22 7 2 10 2 43 25 7 5 16 8] 53 103
- TOTAL-Il (NEW CUs) Professsar I8 40 14 0 6 319 73 1 0 0 0 74 186 39 14 0 6 245 2288
] AssociateProfessar | 497 | 82 | 40 | 0 | 13| 632 |145| 5 | 2 | 0 | 0 | 152 | 352 | 77 |38 O | 13| 480 | 1069 |53.28}
Assistant Professor | g0 | 182 | 87 | 331 | 31 | 1337 | 447 | 123 | 50 | 204 | 19 | 843 | 259 | 59 | 37 | 127 | 12 | 454 1219 -
| TOTAL {1+ 1) Professser 1623 | 230 (108 | 0 | 36 | 1997 | 856 | 33 | 4 0 8 901 | 767 { 197 |104| O | 28 | 1096 | 14255
] Associate Professor | 3936 | 504 | 247 C 87 | 4064 | 2004 | 101 | 13 0 13 | 2131 | 1222 403 | 234 0 74 | 1833 8976 54.88
Assistant Professor | apea | 1038| 498 |1599| 176 | 8194 | 4098 707 | 277 | 766 | 96 | 5944 | 785 | 331 | 221 | 833 | 80 | 2250 5279
NER CENTRAL UNIVERSITIES
E”..H:Nni ASSAM UNIVERSITY  |Professsor ag A 2 0 1 A5 22 1 0 0 1 ptil 16 3 2 D 0 21 432
| Associate Professor 97 9 4 0 1 111 20 5 2 0 1 =] , 17 4 pl 0 0 23 337 21.89
|I| . Assistant Professor 195 30 15 34 2 176 150 29 12 32 5 535 45 1 3 2 0 o1 95
33 TEZPUR UNIVERSITY [Professsor 41 5 3 0 1 50 40 2 2 0 0 44 1 3 1 0 1 6 283
Associate Professor 55 11 5 0 2 74 A8 5 bl 0 1 57 2 5 3 0 1 17 : 258 B.83
_ o Assistant Professor 24 21 12 36 3 159 84 21 12 35 5 157 0 0 0 1 1 2 25
e m%ﬁ”u% Professsor 22 3 2 0 0 27 12 C 1 0 0 13 10 3 1 a 0 14 202
e _ [hssodiate Professor | 37 5 2 o | o| a6 | 26 4 | 1| 0| oy 31 | 11| 1|1}l o0o o 13 165 |18.32
Assistant Professor © B4 10 22 27 3 131 64 - g 22 25 1 121 5 1 0 2 2 10 37

CatrarWrer\Bewntosds Unnesw s - i
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mﬁmﬁmamsﬁ oﬁ._.mm.n:_:m position as 'on 01.04.2017:(Category -wise).indicating . sanction dlexisting/vacant pesitions in Central Universities -
SL.| Name of the. Zm:._m omc:zwa_q R "t "Statement of Teaching m_..mmmc.m:m.%ﬁnmﬁmch.Ewmmv as on 01.04.2017 in Centraf Universities _ e
No.| © State’- No. ﬁmmanco:mn posts - " No. of EXisting Posts i Noof Vacant Posts Sanctioned g
T GEN- T sC- 78T [70BC™[ PWD [ TOTAL | GEN | SG | ST | OBC [ PWD [ TOTAL | GEN | SG | ST | O8C | PWD | TOTAL [Existing w
3 L4 . - 5 T A - 7 Varant =
éz_éizzmﬂﬁ N 0 | 0|3 (15 "o foj oo |15 |16} 5 | 3] 0}o] 24 347 |
, U s _ﬁﬁﬁm..a:. o o911 {a]ojojoflo}]a 31]1a{s{olo]s1 231 343
L Assistant Professor,, 58 1 {217 147 7 q Iy 15 1 176 | -33 25 11 [ 43 0 47 116
| NORTH m>ﬂm2,_z_._.. frofesssor.” 0 1 93 ag 1 1 0 o 50 35 5 2 0| 1 43 445
A Assasiate Frofessor O | 1 (147 | 8 | 1 {5 {0 { G { 9 | 45 { 9 | 1] 0| 1| 56 328 (26.29
Rgsistant Trofegsar. 22 ( 2 (205 {131 | 21 | 15 ¢ 19 ¢ 1 | 187 | 10 4 1| 2 1 18 117
S BT Frofesssor” 0 0 47 26 0!l o o !0 26 16 5 9] 0 {04 21 382
] s.Nm“sg. .%&Eﬁ@? 0 172 | a2 | 3 1 1ol o0 48 1 2124 2 f 2t o041 | 26 315 [17.54
i [ “| Assistant Professor " 31 4 261 165 26 19 ‘\Mq 4 247 14 z 0 4 0 w 20 67
B . |Professsor 0 1| 45 ] 11 ( 0 | 1|0 | O iz | 261 5 1] 0] 1 33 253
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Report of the Ixpert Commitiee which visited the Guru Ghasidas Vishwavidyalaya,
Bilaspur from 2% to 23" December, 2009 under the Chairmanship  of
Prof. K. Ramamurthy Naidu, Commission Member to discuss in detail varioas issmes
related to academic, administrative, financial and governance matfers arising out of

converting State Universities info Central University.

CGurn Ghasidas Vishwavidyalaya was originally established as a State University by an Act of
State Legislature of the then undivided Madhva Pradesh State oﬁ 16" June, 1983 with its head
office at Bilaspur. This University was inaugurated by the then Chief Minister, Shri Arjun Singh
jion 16" Jﬁne, 1983, It was an affiliated University with a jurisdiction spread over the Districts
of Raigarh, Sarguja, Bilaspur, Koréa, Jashpur, Korba, Janjgir-Champa, out of this four districts
are fully tribal while Raigarh and Bilaspur are partially tribal districts as per the Constitution of

the Government of India. This University is an active member of the Association of Indian

. “L . . : .. , ¢ .
Universities, and Association of Commuomwealth Universitles, The Nulional Assessment and

Accreditalion Council (NAAC) has accredited the University as B

The Vishwavidyalaya is sitvated in a socially and economically challenged area, appropriately
named to honour the great Satnami Saint Guru Ghasidas (bom in 17" Century), who champiconed
the cause of the dowafrodden and waged relentless struggle against all forms of social evils and

injustice prevailing in the socicty.

The Jush green sprawling campus of the Vishwavidyalaya spread over an area of approx. 653
acres 1s located 6 K.M. away from the main Bilaspur. River Arpa, the lifeline of Bilaspu'r, Tins
parallel to the Vishwavidyalaya Campus, Bilaspur is a fast ITndusinalizing City, already having a
large number of industrial units coming up in the region. The area is the rerve centre of trade in
Iror & Steel, Coal, Aluminium, Texliles, Foodgrains, ‘Kosa® silk, Cement, Paper, Furmiture and

Jewellery and is intemationally known for its rice production.

The Guru Ghasidas Vishwavidyalaya was State University converted into Central University by
an Act of the Parliament on 15™ January, 2009. The Central Government recently established 15
Central Universities, of which threc were Stale Universities, viz. (1) Guru Ghasidas University,
Bilaspur, Chhattisgarh, (i) Hemwati Nandan Bahuguna Garhwal University, Stnagar Garhwal

T
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and (i1) Dr. Hun singh Gour University, sagar, Madhya Pradesi were converted o Central
Universitics.  From time to time. authoritics of these universities have been discoring the
various issues and problems with UGC and MHRD faced by themy due to conversion ot these

Stale Universities into Central Universitics.

The Chairman, Universily Grants Commission, keeping in view the vanous issues and problems
faced by these universitics, constituted an expert conunittee consisting of the following to
discuss in delail various academic, administrative, financial & governunce matters of the

Universilics.

1. Prof. K. Ramarurtiry Naidu
Commission Member
Fiat No. G-5 Mountview Apartmenis
Door No. 8.3-269 3/5 & 11
Road No. 2 Banajara Hiils
Hyderabad- 500 034

1]

2, Dr. D. Sing§1 Chauhan
Former Commission Meniber
Vice-Chancellor
Uttarakhand Technical University
274/ Vasant Vihar
Dehradun-248001: Uttarakhand

(W)

Dr. R.P. Gangurde
Former-Secretary, UGC

C-13/26, Kendriya Vihar Nerul
Sector-38, Navi Mumbai - 400 706

4. Dr, P.S. Rajput
Former Director (Admn.)
5, Ras Vihar, Plot No.; 89A
Dethi - 1:10.092

The Committee visited the Guru Ghasisdas Vishwavidyalaya from 2 1 to 23" December, 2009,
in order to look into the various matters as mentioned above related to conversion of this
Uniye:g'ty info Central University. On 21% Moming V ice;Ci;gnc;l]or, Prof. Lakshman

Chaturvedi welcomed the committee members along with his Faculty members in Conference

\E’/"//,-y
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Hail which 1s locaied in the Institute of Techmolupy, The Chaitrman of the UGC Expert
Committee explained the purpose of the visit and also assured that the Commmittee with best of its
ability will fry to recomumend about the possible solution of the various issues and problems
faced by the University to the UGC. The Vice-Chancellor gave a power point presentation on
the profile of the University, objectives, students envolment 1 the University, academic reforms,
summary of the academic programmes, new initiatives started, status of self finance programmes
and issues & problems being faced by the University. A copy of the power point presentation is

enclosed as Annexure-1.

The Vice-Chancellor also informed the Committee that the University has already had detailed
discussion with MERD, end UGC officials about the budget requirements. It is understeed from
the discussion with the Central University Division that the University has been allotted in
principle a grant of Rs. 125 crores under Geperal Development Programme. The University has
been requested to provide priority wise requirement related to teaching posts, infrastructure,
) v M
equipments, books, and general development of the Campus. A copy of the proposal prepared
¢ J/o"‘“by the University indicating the priority areas in which Rs. 125 crores to be used is enclosed as
o gl
N LL,‘-\U Anpexure-1L.
. Ci,\l
P

The various issues and problems raised by the Vice-Chancellor in his power point presentation

on the issue of academic, financial, administration and governance maiters are indicated below

along with the recommendations/suggestions of the expert committee.

St Present Issued indicated by the

Recommendation/suggestion of the Expert
No. Vice-Chancellor

Academic

1. Affiliation
The Vice-Chancelior informed the | 1y, qrae Government may be pursued to set up

committee that while establishing new State University and presently affiliated

this University as Central colleges to Gura Ghasidas Vishwavidyalaya may

University, 1t was decided that the
121 colleges affiliated to this

then be transferred to the new State University.

The Vice-Chancellor was advised that no new

Vo

~



Uiniversity w il contine to be
voverned by thiv University tll a
new State Universily is established

in this region,

In-suflicient Number of Teachers
The Vice-Chancellor informed that
Universily has 221 sanclioned post.s
(sanciioncd by State Govt. +
Execuiive Council) out of which 99
faculty members are working on
regular basis and 103 L"ai}\fs has
(@b ™!

been on ad-hoc basw}eepmg in
view the nornis of UGC/AICTE/
Phammacy Council of [ndia. The
Vice-Chancellor further informed
that the Visitor has not given the
name of his nominee whose
presence 1s must in the selection
committee for recruitment of regular

teachers.

The Vice-Chancellor informed the
comniitiee that he requires 401 posts
up to the end of this plan to run
various existing departments as well

as proposed new depariments.

L(mlltgt be aifthated. no new courses be

Cintroduced and inereass inthe seats ol afilianed
t

catleges not © be perimited i

(13

i e — e e ]

The Commidee is of the view that the University
may be allowed to fill in 122 vacant sanctioned
posts as per the norms of the UGC/AICTE/
Pharmacy Council of india as UGC is required to
take all the liabilities as per Central Universitics
Act passed by the Parliament, fiﬂeping in view
the reservation policy of Government of India for
SC /ST, The UGC may take up the issue of
appointment of Visiter’s nominee with the
MHRD to enable the University to fill up the

vacant posts.

;

The Commitlee is not in favour of continuing of
Ad-hoc teachers. Qualified Ad-hoc teachers may
apply against the post sanctioned by the UGC,

ost are advertised, eligible and

prdd Qas and whcrj
],
suitable Jtﬂha—ssl}seitmwm&ss as per UGC/

AICTE /Pharmacy Council of India norms they

may be appointed on regular basis.

The University may appoint Visiting Professors
in order to fulfill the deficiencies in teaching and
research till regular staff are appointed and UGC
may send guidelines on appointnent of Visitihg

Professors.

The retired t'ea‘cher's'h‘é;’i;zg' 5o0d reputation in

"
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LG auidelines and exception if any be got

approved from UGC.

Advised to fillmg the vacant teaching positions.

Recommendation — sanction minimum staff to

existing departments as per UGC guideline,

,_ "- ' - 3 § 3
teaching, und research may be reemployed as per

Infrastructure Facilities

The Vice-Chancellor informed that
thers is acute shortage of
classroomns, lab space, seating space
for teaching and non-teaching staff,
etc. He further informed that there
is no Canteen, Health Centre,
Cutdoor-Indoor Stadivm, Shopping
Complex, Student Council Hall,
Community Hall, :nadequate Hostel
Accommaodation, and inadequate

Library.

The Vice-Chancellor stressed that in
order to increase the quality of
education the infrastructure facilities

require immediate up gradation.

The first priortty may be given for completion of

the following incomplete buildings:

R

. Physics

N2

. Biotechnology

3. Rural Technology
4. Forestry

5, Pharmacy

6. Institute of Technology

The UGC has already approved the opening of
the three new deparlments viz. Zoology, Botany,
Chemistiry. The University has aleady started
these departments. The UGC may give priority
for construction of buildings, appointment of
teachers and grants for purchase of equipments,

books and Journals.

The University be provided with Rs. 10 Crores
for construction of boundary wall immediately as
the local people have started encroaching the

University area.

For opening of other new departments the UGC
may consider them ouly afier strepgthening the

already existing departments and the three new

o

>
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“ ey wpproved by s LG

i ther Fieventh Plan period one Ciivks HHostel wnd
Boy s Hosel may he approved.
Centre, and  Renovalion  of

Camteen. lealth

[ndeor Stadium may be sanctioned.

Admission

The Vice-Chaneellor in his
presentation informed the expert
comniittee that afler becoming
Central University, we have already
fixed the number of seafs in UG,
PG, M.Phil. and Ph.D. Courses.
The University has introduced
admission throuph Entrance Test in
all courses, Semester system/Grade
system, Continuous Iniernal
Bvaluation, Re-structuring of the
syllabi, regular seminar/group
discussion and prejected for all the
students, text copy shown to the
students and students feedback. The
Vice-Chancellor further informed

that ke is following the Reservation

‘ Policy of the Central Government.

University for admission of the students for
various courses. The Commities further advised
that the University may follow the State
GO_VCI‘I‘I]'I’ICHI&HOI'D'JS for admission and reservation
of students in the affiliated colleges. The
Committee was of the view that as the University
located in tribal bcltJ a speelal provision may be
made for increasing the admission of the fribal

students.

Representative of Industry/Corporate Houses be
included in the Board of Studies.

In addition the grants for Quidoor Stadium and !

!
|
:
Lt
i
i
|
1
]
i

The Comnitice appreciated the steps taken by the

w

SeIf Finance Co urses

A_The V1ce Changellor mformed that

the Instifute of Technology is

The committee feels that the self financing

courses such as Institute of Technology and self

o

=1

The Gicilities ke
|

Cricket ground may be approved on first priority. |
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runnimg entirely on salffi,{iai‘:cing ﬁnanci;@ CuUrpGS (URnIng i the department of |
basis. The department of Pharmacy | Pharmacy may be converted into  regular
is also running some of the courses | institute/courses. The University may be advised,
on self financing basis. after cenversion of these institutes/courses under
regular programme the fee structure should be
reduced so that the poor and intelligent students

may be able to get admission.

The [nstitute of Technology and Department of
Pharmacy are catering to the ore third population
of students in the campus, On account of this, it
is highly important to take this liability under .
regular programme. The infrasteuchure, such as
lecture rooms, ]aborat?ries, seating space, bocks
and journa}s; equipments and sirength of the staff
is inadequate and require immediate
improvement. The UGC may take steps to
convert these self financing courses/ Institutes
into regular programmes and release the grant to
fulfill the inadequacy in the above mentioned

matters.

The committee also advised to discontinue
courses/departments which are not having
adequate students admission for the last three

yCars.

Finance

The Committee members enguired | The Committee advised the Vice-Chancellor,
about the arrears of the teaching and | while implementing new pay scales if he finds

not teaching staff, GPF and New any discrepancies in the scales of pay of teaching

lov//;y
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Penston scheme., The oee-

Chancellor informed mmat he iy
alrendy (aken these 1veues with the
State Government and may not find

problem in solving the problens.

(17

and non teaching sGill the cere sy e referred

ey JORE Commitiee of the Uoc

The Viee Chancellor informed the connaiuee that
he has afready solved the problent of arrears of
teaching and non teaching statt, so conmitice
feels that no action 1s required on the purt ol the
UGC i his regard.

The Viee-Chancellor further informed that he has
taken the issue of the pension of the vetired people
wilth the State Govt. and at the moment ne action
i required on the part of the UGC. The
Committee agreed and furlher suggested that if
any problems comes while disCussing this issues
with the State Govt. the UGC may be informed
and a sui[a-bfe decision may be taken through
finance committee and Executive Council and the
same may be forwarded to the UGC for approval.
The Vice-Chancellor also informed the
Commitlee that the new pension policy has been
implemented w.e.f. 1.1.2004, so no action is

required on the part of the UGC in this repard.

Administration and Governance

_canpus.

The Vice-Chancellor requested for
the approval of the Proctorial Board
consisting of Proctor and Deputy
Chief Proctors for controlling

discipline ampligthc students for

' maintaining law and order in the

The UGC may agree to establish the Proctor

Board along with the required staff on priority

basis as desired by the Vice-Chancelior.

On account of lot of forest area there i3 an urgent
need of Séeurity staff to maintain law and order

situation in the campus, The UGC may create a

| post of Security Officer and otfier Tovier staff may
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The University is having 635 acres
with lot of forest area. On accounl
of this many outsiders create law
and order problem. The Vice-
Chancellor desired to have one
Security Office, three Assistant
Security Officers, and one hundred
fourteen Security Guards along with
mobile van with communication

systermn.

be out svureed from the Government approved
Private agenty. The UGC may relcase the grant

for this purpose on priority basis.

The Commitiee observed that there is no regular

Registrar, Finance Officer, Controller of

| Examinations which are statutory posts, may be

filled in on priority basis. The required »
approval/sanction if necessary may be granted to
the University. The University may be
sanctioned the post of Jomt Registrar, Assistant
Finance Officer, Assistant Controller of -
Examinations, Internal Audii officer, Medical
Offcer, E}fecutive Engineer, Assistantﬂ Engineer,

may-be-approved for smooth mnning of the

administration and proper governance.

e
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suanniary ol recommendations £ Sugeestion

fu the inital stuge each requlor department sbould tave facully position ws proscribed by
the UG e, 01 Professor, 42 Readurs and 03 Leclurers. The departments which are not
having (aculty positions as mentioned above should he given facully positions as per

UGC I AICTE/ PCL norms.

The State Government has sanctioned 96 posts .. 19 Professors, 27 Readers and 50
Lecturers. Out of these 96 posts, the University has appointed [0 Professors. 110 Readers
and 32 Lecturers. As per the Central Liniversities Act the UGC/ Central Government i
required to lake over the liability so that the UGC may approve the remaining 44 vacant

posts (Arnexure —- III) to the University to #ill up the said posts.

The University is running Institute of Technology and few courses in Pharmacy on self

. fimancing basts. The Execytive Council created 81 posts for Institute of Technology and

32 posts for the self finance courses in the Pharmacy department on the basis of a letter
from the State Government that the Executive Council may create the post for self
financing courses / Institute subject to the condilion that the State Government wili not
bear any financial lability. Out of these positions created by the Executive Council 25
teachers are working in the Institute of Technology and 14 teachers are working in the
department of Pharmacy. Approximately % of students among the total students of the

University belong to these two departments. The following is recommended for

" consideration of the UGC — (Annexure — 1)

a. The UGC may takeover the Hability of all 81 posts created by the Executive
Council and may approve for filling of these posts on priority basis and convert
this institute in the regular programme.

b. The UGC may lakeover the liability of all the 32 posts created by the Executive

Council in the department of Pharmacy and approve filling of these posts on

priority basis and also convert these courses in the regular programs.

c. After taking the above mentioned Hability under regular programme the

University may be advised to reduce the fee structure so that the poor and

intelligent students may be able to take admission in these programs.

—
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The Universit, may be provided Ra. 3222 crore for construction of humanity piock and
incomplate buildings i.e. [nstitute of Forestry, Institute of Rural Technology, Institute of
Biotechnology, Institule of Technology, [nstitute of Physics, Workshop for Institute of

Technology, construction of UTD — Ist Hloor and Science block.

In view of the fact that 40% of the area of the state has been covered under dense forest,
so there is an urgent need 1o have good teaching and research Departrnent / Institute in
forestry and environment, 5{})?5;:2 department of Forestry and Environment can play an
important role for the development and management of the forest. The records of the
placement also indicate that there is demand of Graduates and Postgraduates produced by
this department. The department has also shown good research record, which need to be

strengthened by way of providing more faculty and necessary infrastructure.

The local people are encroaching upen the University area and also regularly doing theft
like cuiting of trees ete, The University therefore be provided with the grant of Rs. 10

crores for compound wall.

The existing sports inflastructure required renovation and also development of sports
infrastructure and activity. The committee feels the UGC may provide of Rs. 5 crores in

the Xi™ Plan towards 1% phase of Sports Complex.

Campus Development —- The UGC may provide grant for construction of caﬁteep, health
centre, two hostels (01 for boys and 01 for giris) and renovation of the old buildings. The
committee feels that a provision of Rs. 8 crore may be made for these activities during
the X1 plan.

The University has requested the assistance for developments of road, electrification of

campus, surface water harvesting, plantation and land-scaping and shopping centre. The

commillee feels that a provision may be made for Rs. 5 crore during the XI pian.

As far as possible the five year Integrated courses introduced where adequate number of
students are not available as per intake capacity, such five year integrated courses may
not be initiated / insisted. '

Since, X1 plan has completed almost three years leaving only two years left, all the new

departments / courses proposed by the University may be taken up during Pk plan,

|
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The cormtee s nol in fnvotr of me reguest made Dy the Gniversis o

teachine suul for Integrmed MPhil - PRI programs,

Cettony of

The University hibrary has adequate space bul requires O deputy Tibear i and 02

technical staff for proper / sinooth running. The University may be provided with Ras.

5.00 crore tor purchase of Book aad Joumnals, campus networking and library

infrustruclure,

The follewing non-teaching sanctioned posts are available in the University -

1 Sanctioned .
Calegory  strength Filled Vafiif;t o
Group A {I) sanctioned by the 32 20 )
State Goverrument
(11} — Sanctioned by 20 03 7
the Executive Council - l
. [ ) ]
Group B (I)- sanctioned by the 3l 29 02
State Government
(II) — Sanctioned by 1] o (0
the Executive Council
Group C (I}- sancticned by 215 192 44
the State Government
. (In - Sqnctloilcd by 136 34 102
the Executive Council -
Group D (I)- sanctioned by 138 100 38
the State Government
(IIy — Sanctioned by s4 0 54
the Executive Council . i |

Details may be séen as Annexure— IV

The Comumittee is of the view that the University may submit the department wise

distribution of the Non-teaching staff along with their designation, scale of pay etc.

After looking into the distribution of non-teaching in various departments the UGC

may consider for filling up of vacant non-teaching posts.

The Committee has interaction with students, non teaching staff and teaching staff. On

account of this interaction the following issues arised:
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a. Provisica of transit hostel tor rezcarch scholars

b. The fellawship/scholarship for needy students

¢. Improvement in the use of modern teaching aid

d. Establishment of the health care centre

e. Administration delay in payment of fellowship which should be avoided

f. Opening of the library from 8.00 AM. to 8.00 P.M. by extending transport
facility from library to hosiel specifically for girls students
Study room 1n the Hibrary

i v e .
h. The library should be geod with latest books and adequate research journals.

ua

i. There should be facility to access on-line important journals in the Iibrary

wherever possible.

L A ¥ a
The commitiee feels that the provision of Rs. 3.5 crores be made for item (a) and (b)

mentioned above. The other issues has been already addressed.

16,  The committee recommends 25.00 crores for purchase of equipments / laboratory

requirement for the various departments in this University

17.  The committee agreed to provide Rs 35.00 crores for the faculty positions proposed by -

the University during the pet plan peried for already existing departments / institates

Chairman Prof. K. Ramamurthy Naidu, thanked Prof. Lakshman Chaturvedi and his
team for co-ordinating UGC committee during the visit, providing good hospitality, making
arrangement to visit various departments and central faciiities, artanging meetings with teaching,
non-teaching and studénts, and providing information required by the committee for compilation

of this report.

i %\’?\GO’ .

Prof. K. Ramarnurthy Naidu . D.S. Chaunhan
Chairman Member
J’—r{-c‘.jco—n Tﬁu,.-_:(( {2)4/4/}() V{/‘ /J
Dr. R.P. Gangurde Dr. P.S. Rajput

Member Member Secretary
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UGC X1 PLAN VISITING COMMITTEE REPORT ON GURU GHASIDAS
UNIVERSITY, BILASPUR

14-17 JANUARY, 2009

CONSOLIDATED REPORT OF THE VISITING COMMITTEE

Name of the University

Dale of Establishment : July 16, 1983

Whether selecled under UGC Scheme
Of University with Polential of Excellence {UPE)

Of Centre with Potential for Excellence (CPE)

Date of Visit

Composition of the Committee

A4-17 January

NO

Guru Ghasidas University

2009

List of Experts of Curu Ghasidas University, Bilaspur, Chhalisgarh

1.

[ Prof. D.P. Singh

Former Member UGC
B-975, Sector A, Mahanagar
Lucknow-228 007

Cenvenor iT

?:—ngfz.

09335218665

|

-
2

Prof. S.P. Varma

Former Director

Indian Institute of Public Admn.
New Dethi

Member

09810579612

Prof. L.P, Singh
Department of Physics
Utkal University, Bhubaneswar-

Member

00937624505

Prof, R.K. Bansal

Emeritus Feilow

Department of Chemistry
4-JA-10, Jawahar Nagar, Jaipur

Member

08460763227

—

Prof. Mahfoozur Rahman
Former Chairman and Dean.
Faculty of Cormmmerce, AMU
Salrha Mension, 4/714 Friends

Cology,Dodhpur, Aligarh-202:002

Member

09358255019

| Préfr Gl Singaravelit =
Head, Deptt. Of Zoology:
Thiruvalluvar University, Vellore

“{ Member

1709952395363

Dr.(Mrs.) Urmila Devi
Joint Secretary, UGC

Member

Secretary

09968007474
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6. Number of Faguilies 14
7. Mumber of Depariments 20
3. Summary of Departmental Profiles
Narne of the | Requisition of the Deptl. Recommendation by the | Page No.
Department Visiting Committee giving
(Rs. In lakh) {Rs. In lakh) Depart-
mental
Profile
Physics Building: 150.00 | Building: --
Staff: , 42.00 | Staff:
| Equipment: 392.00 | Equipment: Y1000
' Bocks & 50.00 | Books & Journals: 5 pp
i Journals: Others: .
- __ 1 Others: 15.00
Foconomics Building: 66.00 | Building: . —
Staff: 36.00 : Staft: —
Equipment: 129.50 | Equipment: 01.00
Books & 129.20 1 Books & Journals: 0200‘
Journals: Others:
Others: B
English Buiiding: Building: —-
Staff: 78.00 | Staff: —_
Equipment: 04.35 | Equipment: o
Books & 5.00 | Books & Journals: | 93 op ,’?’
Journals: Others: -
Others:
History Building: Building: -
Staff: Staff: —
Equipment: Equipment; 01.00
Books & Books & Journals: | g2 5o
Journzals: Others:
Others: h
Pharmacy Buildirg: Building: -
Staff: Staff: -
Equipment: 28.00 | Equipment: F 4000
Books & Books & Journals: | 92 0o
Journals: Others:
Others:

wg&@'
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Rural " Building 18 55 1 Budding, !
i'echno{ogy ‘ Siaff 109 1 staff
 Equpment 7177 bgupment 20 00
! Books & U5 00 Books & Journals 00
L Journals ‘ Olhers i
. i Olhers ; . i [
Bic- | Building: % 100.35 ! Bunlding: I '%’_
Technology Slaff ¢« Slaff , - { !
Eguipment. ‘ Eaqupment 1000 | |
Books & Books & Journals  * (e : '
| Journals : Others: |
Others : ;
{ ; :
Hindi Building B Building: ‘ T
Staff: 186.00 | Staff ]
Equipment: Eguipment; " 01.00
Books & Books & Journais: * 3» g :
Journals: Otlhers: :
Others:
Anthropology | Building: ,125.00 | Building: P
Staff; £0.00 | Staff: ——
Equipment: 15.00 | Equipment: 10.00 !
Books & 5.00 | Books & Journals; 03.00
Journals: Others:
Others: 13.00
Political Building: 50.00 | Building: -
Science Staff: Staff:
Equipment. 20.20 | Equipment: 04 00
Books & 25.00 | Books & Journals: | g1 gp
Jourhals: Others:
Others: - 05.00
Commerce Building: 125.00 | Building: -
Staff: Staff; —
Equipment: 10.00 | Equipment: 01.00
Books & 10.00 | Books & Journals: | oo g
Journals: Others: ‘
Others:
Management | Building: Building: ——-
Studies/Socia | Staff: 112.50 | Staff: _—
I'\Work Equipment: 26.00 | Equipment: 02.00
Books & 15.00 | Books & Journals: | g5 ng
Journals: Others:
Others: 20.00

NEW
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i Library Building T "Building: . ! !
} Science Staff ; , Staff: -
i Fouipment’ t 1 Equipment: 'n500 ! !
' Books & | Books & Journals: | 5o gg ;
Journais; i Others: % |
Others '
: |
Cornputer : Building: 200.C0 | Building: |-
Science & T ¢ Staif, | Stait R
- Equipment: 50.00 | Equipment. ' 05 0D
: Books & Books & Journals: | 03 00
| Journals: Others; '
i Others: L
Education 1 Building: 100.00 | Building: ;
! Staf: G000 | Staff:
. Equipment: 10.00 | Equipment. 02.00
. Books & . Books & Journals: | 0o ng ;
Journals: Others: R
Others: -5.00
Physical Building: Building: N
Education Staif: Siafh — _
Equipment: Fquipment: 01.00
Books & Books & Journals: | g2 g
Journals: Others:
Others:
Institute of Building: Buitding: —
Technology Staff: £2.44 i Staff: -
Equipment: 105.00 | Equipment: 50.00
Books & i Books & Journais: 1 10.00
Journais; Others:
Others:
Forestry Building: Building: e
Staff. Staf: —
Equipment: Equipment: 50.00
Bocks & Bocks & Journals: | 05.00
Journals: Others:
Others:
Mathematics | Buiiding: 150.00 | Building: e
Staff: Staff: -
Equipment: 2075 ; Equipment, 01.00
: Books & Books & Journals: | 02.00
Journais: Others:
Others:

-
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.Jbumaiism & : Budding 7 ’ {2300 By ng.:_m_,
Mass CSialf ! ) Statt
Communical] | Eaupment ; 3 Ecqaipment. {0 00
on I Books & | Bocks & Journais 0200
i Journals ' Cthars
, Others ; ;
AU R | | R )
.Building:
[SIMo. ] Partticulars ~ IRs.inlakh
. ; ———— e e e e — e,
1. { Completion of ail incomplele buildings, rencvation { 1200.00 :
and extension of the existing buiidings :
2. | Construction of 'Social Sciences block' o :1300.00
accommodate the departments of Econcmics, :
English, Histery, Hindi, Political Sciences, i
Anthrepology, Education and also new
departments i.e. Sociology, Psychology and
Sanskrit i ' )
3. Canteen 25,00
4 Construction for newly Proposed departments e, | 1000.00
Chemistry, Botany, Zoology and Home Science E
Staff
[S1.No. Particulars Rs. in lakh ]
1. To fill up the existing 41 posts 1012.00
2. Newly proposed deparfments in Science Faculty o m
1. Chemistry P-1, R-2,L-3 j.e. 30+42+45 117.00
2. Botany P-1, R-2,L3 ie. 30+42+45 117.00
3. Zoology P-1, R-2,L3 ie 30+42+45 117.00
4. Home Sc. P-1, R-2, L3 ie. 30+42+45 117.00
5. 4 Technicians 1 for each department i.e.
Chemistry, Botany, Zoology and Home Sc. @ 12.00
03.00 per year for one technician
3. Newly proposed departments in Arts Faculty
1. Sociology R-1,L.2 (21+15 fakh) 36.00
2. Psychology R-1,L2 (21+15 lakh) 36.00
3. Sanskrit R-1,L2 (21415 lakh) 36.00
1




Fauipment
SINo. Particulars Rs. in lakh -
i
1. Equipment for né\;v"proposed departments i.e 200.00
Chemistry, Botany, Zoology and Home Science
@ 50.00 lakh gach..
2, Equipment for new pfoposed depariment i.e. o
1. Sociclogy 05.00
2. Psychology 05.00
3. Sansknt 05.060
Books
Sl.No. Particulars Rs. in lakh
1. Books for newly proposed Science departments 40.00
i.e Chemistry, Botany, Zoology and Home
Science @ 10.00 lakh each.
2. Books for newly proposed Arts departments i.e.
1. Sociology 10.00
2. Psycholegy 10.00
3. Sanskrit 10.00

L2
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Contrai facilities recommended

" [Presen sas 1 Date of Up gradation | Reconuuendition of he
! crealion/set | requesied by . Misting Conemutlee
i up the univarsily (Rs Intakn)

{Rs In lakh)

[ Facilty

t
|
Library :
(Central} |
Books & '
Journals 1
Compuler f
Cenlre . . S U S
Salary of yes T
Doclor{1} . '
Compounder (1) ;
Nurshing stafi(1) ! i } 60 00
Building ’ i ' ~
Equipment
Medicine ‘ | N
Campus Yas ' 1000 00
Develepment '
a.Boundary wall :
and safety )
measures . i
b.Internet 200.00 :
connectivity o e
Sports Facilities

10 00

Student yes 140.00
Amenities
(a)(Renovation &
txtn. of Boys
hostel)

Guest House
(Renovation and 25.00
| upgradation) ‘
Any other
(Central drinking
water facility 20.00
including, all
teaching deptis.
and hostels). -

Total ' 1180.00

gl
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No.

(41

Grant recommended for schemes merged win davelopment grants: -

Mame of the Scheme

~ Amount. | Amount

~ U Admissible

Fxpected |

)

demande | recsimmeande] amount Number of
. dbythe | dbvyihe Beneficiaries
© University | Commitiee
I {Rs. In {Rs. In lakhs)| {Rs. In
i B | 1akhs) _|lakhs)
1. | Travel Grant | 08.00 03.00 03.00 T
t

2 Caonferences/Seminars/Wo | 04.00 03.00 03 00 -
rkshops/Symposia/Short-

" lterm Training Programmes_| o

3 Publication Grant 04 .00 03.00 03.00

4 Appoiniment of Visiting ; 03.00 02.00 02.00 o
Professors/Fellows I . | )

5. Day Care Centre - — - R

— . _ ;

B, Adventure Sports and 70.00 50.00 50.00 i
development of sporls %
Infrastructures and :

Equipment * : ‘

7. Special Development 150,00 160.00 1G0.00
Grant for Universities in
Backward/Rural/Remote/B
order Areas

8. Special Development
Grants for Young
Universities and - e
Rejuvenation GrantforOid | | .

Universities
I

g Insirumentation

Maintenance Facility (IMF)

Staff

One Technical Officer - OQOO 05.40 05.40
two technician 1200 07 20 D? 20
Spares, componenis ' '
contingencies for

instrun%ent repairs and 03.00 03.00 03.00
maintenance

Training programme 02.50 01.50 01.50
Instruments: CRO, Muli

Media, DVMs, Signal 03.00 02.00 02.00
Generator etc.

Personal computer 103.00 02.00 02.00
including software ; ;




9
A0 Dpecial Schems for 100 00 100940 100 o0
Construction ol Woaren 3
Cknsel
— N e . . ! —_—
11 Basic Faciiles lor Women
{ a) Ladies toilets 03 00 45 00 b
b) Ladies common 1500
room/Cyber Cafe
¢) Gymnasium 40 00 :
‘ i i
GitfedicalRoon oo |4
12, | Facully improvement 2000 10.00 i 10.00 :
Programmeg (FIP) !
|
| Award of Teacher
__|Fellowship for M.PhilPR D © R
13. 1 Equa!l Opportunity Cell 02.00 02 00 i 02.00 ,
e _ E
14. | Coaching Schemes for | E
SC/STIOBC! Minorities |
a. Remedial Coaching | 40 oo 26.00 .
at UG/PG leved
h. Coaching Classes 45 00 >6.00
for Entry into : U
Service
¢. Coaching Classes | 4000 26.00 3
for Preparation for
NET
15. | Establishment of Career | ]
and Counseling Cell in
Universities :
a) Computer with interr_wet, 02.00 02 00 l02.00 !
lazer printer, photecopier,
fax
©)Salary of counsellor 25.00 15.00 15.00
16 | Differently abled perscnsg —
| ot , T e
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Summary of Financial recommendaticns of the Visiting Commities

(a) General Development Grant including Central Facilities and
Departiments)

S.No. item T Amount Requested | Recommendation |
- | (Rs_in lakh) i {Rs. In lakh) ]
1. Building | 4550.00
{
2. Equipments 71 406.00
3. Books & Journals | 147.00 T
4] Staff - ! 1600.00 o
5. | Others i ' 280.00
i i
[ Total ' 3 1 6983.00 T
{p)  Grants recommended for Schemes (16 Merged Schemes)= 434,10
? P
(c)  Spill over of the X Plan: S e
Total Grant recommended 11 (@)+(b)+(c) += 7417.10 '
12.  Please give a brief note on the achievements of the University during X
Plan,
13. Please give a brief nole on the areas in which Universily needs
improvement.
14.  Please give future insight recommended by the Committee for the
University.
15. Observations of the Committee on the development plans of the

University, in the following areas:

1. Access

ii Equity

ifi Relevance

iv Quality & Excellence

v University Administration

Vi Development of Teachers

vii . Facilities for students

viii other plans :

ix Any other observations(s) of the Visiting Commitlee

Bt

3
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Observations of the Visitina Commiftee

The Commitee visited Gure Ghasidas University from 14-17 Jiev ey
2009 and observed that it is blzssed with calm and peaceful atmosphare
conducive to academic pursuits. The University has the potenlial of developing
into a centra of academic excellence in the coming years after being made a
Central University. The commites visited various departments of all the facuilies
and tried lo evaluate their afforts in implementing the XI Plan propesals and
utilisation of the sanctioned grants. Besides, lher proposals for the X1 Plan were
scrutinized critically taking into account various aspects such as the relevance of
lhe courses being run/proposed o the local requirements, generatlon of the self-
employment opporfunities, training of the students for the regional/national
industries, performance of the students in the national level examinations like
NET/GATE, research activilies. inter-disciplinary activilies, possibilities/ necessily
-of taking up new challenges elc.

The committee also visited Central facilities such as Central Library,
Computer Centre, Boy's and Girl's Hostels, sports facilities etc. The members
tried to interactwith the students on the spot to acquaint themsalves with their
general preblems and  elicit  their  views/suggestions about  future
developments/expansions..

The Committee met the delegations of the association of teachers, non-
teaching staff, students, SC and ST Cell separately lo invite their suggestions
and also to know about the problems, if any. While allocating the funds to
different deparlments and central facilities, the Committee tried to follow the
following three criteria, as far as possible.

1. Guru Chasidas University has been conferred the status of a Central
University and therefore, it should develop as a centre of excellence, comparable
to other Central Universities, in coming years.

2. The University should be able to meet the local aspirations, particularly in
utilizing the vast natural resources and hone up the lecal talent, in academics as
well as sports, so that the youth can prepare themselves for facing not only
national challenges, but also try to come up to the internationat level in
academics and sports

3. The teachers, non-teaching staff as well as students, are able to get at
least minimum facilities so that they are motivated to contribute their might to the
development of a harmonious atmosphere conducive to. the academic
excellence, ' '
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4. As per staivies of the University, special programmes need {o be initiated
to build up and =nnance niellectuzal capacity and ability of stuaents coming from
weaker sections

With thess three broad objectives in mind, the Commilttee suggested
modifications, wherever necessary, in the original proposals. The depariments
such as Pharmacy, Bio-lechnology, Forestry, Rural Techrclogy etc. have the
potential of generating employment for the backward/tribal areas and are based
on the utilizations of the focal resources. The committeg tried to approve their
proposals, with appropriate modifications, within the available grants. '

The institute of Technolegy comprising seven departments is at present
fully self-financing institute of the University. This is a praise-worthy effort on the
part of the University to open an Institute of Technology on a self-financing basis
to provide modern technical education to the students. it must be remarked that
the Institute has nearly 1400 students out of about 2500 students of the whole
university,.  The Institute is facing severe constraint both from the point of view
of space, Taculty and equipmenis. The Committee recommended provision of
liberal grants to remove these difficulties of the Institute so that high guality
techmcal manpower can be created by the Institute. '

The Commitiee acknowledged the need of starting the departments of
basic sciences, namely Chemistry, Bolany, Zoology and Home Science and of
Social Sciences, namely, Sociology, Psychology and Sanskrit and allocated the
funds for basic requirements i.e building staff and technical staff. 1t was felt that
other departments, namely Geology and Geographty may be taken up in the
second phase.

The State of Chhattisgarh comprises tribal belt which has great potential
of producing good sporismen and sportswomen. In view of this, appropriate
funds have been allocated for establishing a modern sports complex and also for
strengthening the Physical Education department. The other projects, such as
construction of a modern swimming pool, boy's /girl's hostels {for participants in
State and National events may be taken up in the second phase.

The Commiltee appreciated the spacious building of Central Library, but
acknowledged the need of augmenting the number of books and journals in
various disciplines. Furthermore, the need of Internet facilities and availability of
online journals which can be accessed from the academic depariments by all
students, was realized and the funds were allocated. Although the need for
Central air-conditioning of the library was agread lo, it may be taken up in the
second phase.

The Committee strongly felt that Health Care faciliies on the- Campus
should be strengthened so that it can cater to the needs, at least at the initial
stage, and in case of general ailments, of the teachers, employees and their
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famities and the siudents  In vieay of Lhis, it has been decaded Lo allocale “uit fs 0
develop an rirastructure of a cliric with the minimum nescssary full time stact
one each of DNaclor. Compounder and Nurse

The Committee allocaled appropriate funds for Campus deveioprient
including construclion of boundary wall io check encrcachmant on the university
lartd and to develop a cafetaria.

The Committee strangly feels and suggests that in view of the new slatus
of a Cenlral University, authorilies must seek the services of a qualified architec
with a vision for future who could prepare masterplan for the whole university 1o
renovale the existing buildings in consonance and keep that view in construci;or‘:
of new buildings

The Committee highly acknowledges the sincere and warm cooperation
extended by the university authorities, teachers, non-leaching employees and
sfudents during its visit. Needless (o mention but for their unstinfed cooperation
and help, it would not have been possible for the Visiting Committee to discharge
its duty smoothly.

o ]

il S B

{Prof. D.P. Singh) {Prof. S.P. Verma) LN
Convenor Expert
=
NSz G
(Prof. L.P. Singh} ' (Prof. R.K. Bansal)
Expert Expert
J’:;.I,-—‘ | l e
(Prof. Mahfoozur Rahmbn) (Prof. G. Singaravelu)
Expert ‘ ' Expert

Dr (Mrs:} Urmlia Dew)
Member Secrefary -
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Information on Sports Grants to CENTRAL UNIVERSITIES

Name of the {Total Amount * Grant
: University/ Whether |Recommended r .- :
S.No. ‘ Sanctioned Remarks
comes under 2{f) & | fAllocated) In | (Rs. In Lakhs)
Visva Bharati, West Stage-!l: Outdoor stadium {105X100) with 8 Lana Grass
1 Bengal/YES 160 85.00 Running track-Rs. 50,00,000/- Multipurpose
) Gymnasium-Rs. 1,00,00,000/ Equipment-Rs. 10,00,000/
Delhi University, DefhifYes " ‘ Stage-Il: Indoor Shooting Range-Rs. 90,00,000/-50
2 175 5 92.50 Bedded Hostei-Rs. 75,00,000/- Equlpment -Rs.
i 10,00,000/-
3 Aligarh Muskm University, 275 . 112.50 Stage It 8 Lane Swimming Pool 50x21x1.8 mtrs.
Aligarh/YES
Maulana Azad National Equipments
4 |Urdu University, 10.00 10.00
Hyderabad/Yes ‘
University of Hyderabad, Stage 11l 8 Lane Swimming Pool 50x21x1.8 mtrs.
5 [Hyderabad/Yes 225.00 112.50
Assarm Usniversity, Silchar Stage-IComposite Football/Cricket with eight tanes
6 (Assam)/Yes 12.00 6.00 grass track.-Rs.7,00,000/~ Standard concrete Basketball
2 4 Court & Synthetic Backbonds. -Rs.5,00,000/-
-1: i G i =
7 Nagaland Umvers[t.y, 100.00 50.00 Stage-l: Multipurpose Gymnasium-Rs. 1,00,00,000/
Nagaland/YES ™.
Rajiv Gandhi University, _ Stage-1 1. 8 lanes grass running track-Rs. 7,00,000/-2.
8 fArunachal Pradesh/YES 12.00 - 6.00 Standard size concrete Basketball Court -Rs. 5,00,000/-
5 Te:f:pur . 225.00 112.50 Stage 11} 8 Lane Swimming Pool 50x21x1.8 mtrs. -Rs.
University{Assam}/YES 2,25,00,000/-
: Stage-il: 1. Multi G ium-Rs. -
K o Ghesidas . . age Multipurpose Gymnasium-Rs. 1,00,00,000/
10 Vishwavidyalaya, Bilaspur | ™ 100.00 - 2000
(C.G.1/YES
Pondicherry University, Stage-ll: 1. indoor Sports Training facility (30X18X12.5
11 165.00 82.50 Mitrs.}-Rs. 65,00,000/-2. Multipurpose Gymnasium-Rs,
1,00,00,000/- o
Indira Gandhi National Stage 111, Indoor Sports Training facility{36X24X1.80)-
12 | Tribal University, . 80.00 45,00 Rs. 70,00,000/-2. Equipment-Rs.10,00,000/-
Amarkantak, M.P./YES -5
; : e . d : 3
13 Banaras Hindu University, : 160.00 85.00 Stage l!l 1. 100 Bedded Sports Hostel-Rs. 1,50,00,000/
f Varanasi 4 2. Eguipments-Rs, 10,00,000/-
TOTAL 16,49,00,000,00|  8,489,50,000,00
Note
*

In 2016-17, no fund were sacntioned to CU for Sports infrastructure. In 2017-18, Tejpur Univérsity

was sanctioned the 2nd Instaliment of Sports Grants of Rs.90 L.akhs.

** UGC has released 1st Installment of Sport Grants Rs.50 Lakhs to Guru Ghasidas Vishwavidyalaya on 16-

07-2015 but University could not utilize the Sanctioned Grants till date and wanted extension. The

request has been regretted by the UGC. A photocopy of letter dated

Grant is enclosed.

11-10-2017 for refund of the
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DINESH CHANDRA JOSHL UNSVERSITY GRANTS COMMISSION
SENIOR STATISTICAL OFFICER A ' {Sports Section)

feeter =g ARl : BAHADURSHAH ZAFAR MARG
FRwE iy wftwRT NEW DELHI-110002,

Phone Office: 011-23604283
Emai{:. Joshide1958@gmail.com

: T Py .
oA ) o\ T 4
No. F. 2-84/2014 (Sports) _ . A qet HY 44" october, 2017
Subject: - Development of Sports Infrastructufe and eqf’ipment in the Universities during X1
lan (2012 - 2017)
Ref: -  Sanction letter dated 19" June, 2015 | ,

Snr/ Madam,

_ This has reference to UGC vide F.NO. 1-1/2014 (sports/policy) letter dated 05" June, 2017 (copy
enclosed for ready reference) on the subject mentioned above.

_ In this context, | am to state that the interface Meeting regarding Mid-Term appraisal of your university
was held on 3“j July, 2017 in the UGC Main Office, New Delhi. The recommendation of UGC expert
Committee UGC to conslder the request for extension of time penod has been regretted by the Chairman of
UGC. :
Hence you are requested to please refund to UGG the amount of Rs. 50,00,000/- {Rupees Fifty
Lakhs only} aiong with simple interest @ of 10% per annum for the period (16.07. 2015 to 06.10.2017)
sanctioned by UGC as first installment of Sport Grant in respect of construction of Multipurpose Gymnasium
to youUniversity, The refund amount may be sent by NEFT/RTGS as per details given below:-

Name of Bank and address:- Canara Bank Umversaty Granis Commssron New Delhi-1 :0002
IFSC CODE:- CNRB0008627

Total amount to be Refunded UGC Bank Accounts details Principal Amounts in Rs.
Rs. 50,00,000/- UGC (Gen.) 8627101002122 | Rs. 38,00,000/-
Multipurpose Gymnasium + accrued Inferest
+ Accrued lnferest UGC (8C) 8627101002123 Rs. 8,00,000/-
: : . : + geerued Interest
P UGC (ST) 8627101002124 Rs, 4,00,000/-
D O ' I + accrued Inferest

Pilease intimate to UGC office within 30 days fime from the receipt of jefter positively regarding
execution of Remittance stalement issued by bank indication UTR Number for refund and seftlement of
accounts so far,

This may please be treated as most urgent.

With regards,

Yours Sincerely,
oD

The Regisfrar .
Guru Ghasidas Vlshwawdyalaya

Koni, Bilaspur — 485 009 -
{Chhattisgarh)

(Dinesh Chandra Joshi)
(Senior Statistical Office

Encl: - As above
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CONFIDENTIAL

VINUTES OF THE FORTY-THIRD SITTING OF THE COMMITTEE ON PETITIONS
-‘ (SIXTEENTH LOK SABHA)

The Commiitee met on Monday, 6 November, 2017 from 1230 hrs. fo 1410 hrs. in
- Committee Room "B, Parliament House Annexe, New Delhi.

- PRESENT
Shri Bhagat Singh Koshyari . Chairpaaﬁé@n
MEMBERS

Shyij Jitendra Chauchury
Shri Ram Tahal Choudhary
Dr. K. Gopal :
Shri Dinesh Trivedi

‘Shri Rajan Vichare

SO s W

SECRETARIAT

Shri Shiv Kumar - Joint Secretary
Shri Raju Srivastava - Additional Director
Shri G. C. Dobhal - Deputy Secretary

LIPS

WITNESSES

'MINISTRY OF HUMAN RESOURCE DEVELOPMENT {MHRD),

1. Shri Kewal-Kumar Sharma - Secretary
: Dr. Sukhbir Singh Sandhu - Additional Secrtary
3. Ms. Ishita Roy -~ Joint Secretary

UNIVERSITY GRANTS COMMISSION (UGT)

Dr. V.S. Chauhan - Chairman

4
D. Shri P.K. Thakur | - Secretary
6.  ShriJ.K Tripathi .- Joint Secretary
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GURU GHASIDAS VISHWAVIDYALAYA (GGV}

7. Prof. Anjila Gupta - -Vice Changellor
8. Prof. B.N. Tiwari - Registrar

-2 At the outset, the Hon'ble Chairperson welcomed the Members 1o the sitting of the

Committee.
| [Thereafter, the represenfaﬁVes ofthe MHRD, UGC and GGV ware ushered inj

3. After welcoming the representatives “of the Ministry of Human Resource
Development {MHRD), University Grants Commission (UGC) and Guru Ghasidas
Vishwavidyalaya (GGV), the Chairperson read out Direction 55(1) of the Directions by the
Speaker regarding confidentiality.of the proceedings of the Committee. The Committee .
heard the representatives of the MHRD, UGC and GGV on the Representation received
from Shri Satyendra Singh forwarded by Shri Vinod Sonkar, M.P., Lok Sabha regarding
condition of higher education in the country with special reference 1o the GGV. The
witnesses put forth the following major issues before the Committee:-

(i) - The Central Universities are established by the Central Government by an Act
passed by the Parfiament and are governed by the provisions of its relevant
Act, Statutes and Ordinances, etc. Hon'ble President of India is the Honorary
Visitor of.all the 126. Central Institutes of higher learning which includes
Central Universities, HES&T, 11Sc-B, HSERs, IITs, NiTs, efc. including the
GGV. _

{il ~ Guru Ghasidas Vishwavidyalaya (GGV) has been converted as a Ceniral
University by an Act, namely, the Central Universities Act, 2009 passed by
the Parfiament and the objects of the University are defined in the Act. The
GGV, inits  functioning, follows the provisions of the Central Universities
Act, 2009 and the Rules; Ordinances, Regulations-made thereunder and the
Guidelines of the University Grants Commission/Government of India.- The
University derives its autonomy and administrative powers from the relevant
Act, statutes, efc. The University focuses on providing facllities to the students
‘as a result of which the number of students increased by more than two times

~ upto 2017.
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On up-gradation of Gury Ghasidas Vishwavidyalaya frorn State University to
Central Universily in 2009, Dr. Lakshman Chaturvedi was appointed as the
first Vice Chancelior (VC) under the transitional provisions of the Central
Universities Act, 2009. During his tenure, some imegularities in the

~ recruitment process were surfaced and the CBI started an inquiry to look into

the matter. The CBI asked for some records from the University but did not
disclose the exact details of the inquiry. However, Dr. Lakshman Chaturvedi -
was terminated from the post of VC/GGV. On 28.02.2014, he handed over his
charge to Prof. M. S. Khokhar who was pro-VC of Dr. Lakshman Chaturvedi.
As per the University statute, the charge of VC can be given fo senior-most
Professor fil the new incumbent takes charge as VC. In this case, the Rules
were not followed, therefore,-the matter regarding appoiniment ,of Prof.
Khokhar as VC was examined in the Ministry and keeping in view the
provisions under Statute 2(7) of Central Universities Act 2009, the University

relieved Prof. M.S. Khokhar from the post of VC of the GGV and appointed |
the senior-most professor as its Vice-Chancellor.

The Ministry/UGC are providing financial assistance to all the CUs as per

- their sanctioned strength of teachiers/staff and they make sure that the

recurring expenditure Is invariably provided o the CUs. As such, there is no
dearth of finance in their case unlike other State Universities:

~ Once the financial sanction is provided to the CUs, .th.eir autonomy begins
- thereafter. The respective VC and the University are solety responsible and

entitled to ll up the posts taking into account the desired qualifications, elc.,
and according to the UGC Regulations. The Ministry took up the matter with
the all the VCs to draw a time-table, use modern techniques of computer and
on-line receipt of applications so that posts can be filled up in a time bound
manner. All the VCs have been given example of Dethi University where a
Committee comprising Secretary/MHRD, Chairman/UGC and Additional

- Solicitor General was formed on the direction of ngh Court of Delhi for filling

up of vacancies.

“The Government had decided to set up Universities in States where no

University exists and identified 16 such States. Accordingly, new CUs have
been set up'in 13 States and 3 SUs have been converted into CUs on the
requests received from the- State Governments concerned. These three
Universities are in Garhwal {Uttarakhand), Sagar (Madhya Pradesh) and
Bilaspur (Chha’usgarh/GGV) About 23-24 Universities including the aforesald :
Unlversmes were set up in 2009.




4.
in the Country with special reference to the GGV and sought clarification on the following

points:-

&.
T

7.
been kept on records

2:02- ;
(vil)  With regard to Global Ranking of Indian Universities and Colleges, the
Ministry initiated a new Scheme to encourage Universities and Insiitutions to come in

- top 100 ranking. For the said purpose, applications have been invited from Private

Universities to send their Strategic Plan to the Government to select 10 Greenfield or -
Brownfield Private Universities. The work is at the advertisement stage. Similarly, 10
public institutions like lITs, CUs and 'SUs would also be selected for the said
purpose. These selected institutions could be provided with Rs.1000 crore
assistance and after selection, an Expert Committee would be censtituted to monitor
their progress.

(viiy Besides appropriate funding from the Government, UGC also provide funds to
the CUs under the Rashtriya Uchchattar Shiksha Abhiyan (RUSA) with the objective
of improving the infrastructure in 374 Educational by Backward Districts in the
country. The Ministry in coordination with the Nin Aayog have identified around 100
Districts.

The Committee expressed their disagreement on the condition of Higher Edutation

(i) * Furnishing of copy of the factual Report on CBI lnquw being conducted
against the GGV.

| (i)  Efforts made by the GGV Authorities to get the FIR guashed against the

4 students during the fee hike agitation and furnish the status report in the
maiter.

(i) Various- Policy Initiatives taken/proposed to be taken by the
Government/Ministry/UGC/CUs including GGV to reduce the teacher-student
ratio by fifling up all the vacant posts in a time bound manner.

(iv)  Details of the inspections carried out by the Ministry/UGC with a view to
monitoring various aspects, viz. infrastructure, academic accomplishments,
research work, availability of funds, etc. in all.CUs, parficularly the GGV
during the last 3 years along with the detaifs of irregularities noticed and the

remedial proposed to be undertaken,
{v}  Details of the States, particularly the North Eastern Region, in which no CU

exists along with the proposals formulated for setting up of at least one CU in
each North Eastern State.

[The witnesses, then, withdrew]
XX ek - XX
X% PalRaVal xx X |

A copy of the verbatim record of the proceedings of the sitting of the Committee has

The Committee, then, adjoumed‘.
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The Committee met on Wednesday, 12 December, 2018 from 1530 hrs. to 1630 hrs. in
Committee Room No.139, First Floor, Parliament House Annexe, New Delhi.

PRESENT
Shri Bhagat Singh Koshyari - Chairperson
MEMBERS

Shri Suresh C. Angadi

Shri Jitendra Chaudhury
Shri Ram Tahal Choudhary
Shri C. P. Joshi

Shri Chhedi Paswan

Shri Rajan Vichare

SECRETARIAT
1. Shri Shiv Kumar - Joint Secretary
2. Shri Raju Srivastava - Director
3. Shri G. C. Dobhal - Deputy Secretary

N ok WD,

2. At the outset, the Hon'ble Chairperson welcomed the Members to the sitting of the
Committee.

3. The Committee, thereafter, took up for consideration the following Draft Reports -
iy XXX XXX XXX
(i)  Report on the Representation received from Shri Satyendra Singh forwarded by
Shri Vinod Sonkar, M.P., Lok Sabha regarding condition of higher education in the
country with special reference to Guru Ghasidas Vishwavidyalaya, Bilaspur,
Chhattisgarh; and
(i) XXX XXX XXX.
4. After discussing the above mentioned Draft Reports in detail, the Committee adopted all -
the three Reports without any madification(s). The Committee also authorised the Chairperson
to finalize the Draft Reports and present the same to the House in the current Winter Session.

5. XXX XXX XXX;

The Committee, then, adjourned.

*kk






